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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN BENCH AT CHENNAI
ORIGINAL APPLICATION No. 23 OF 2022

INTHE MATTER OF: -

Kambala Ammoriya, Visakhapatnam District and Qrs. ...Applicant(s)
VERSUS

Union of India, Through its Secretary
MoEF&CC, New Delhi and Ors. ...Respondent(s)

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.1 UNION OF
INDIA THROUGH ITS SECRETARY MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE

I, Dr. Murali Krishna Chimata S/o Shri Chimata Srinivasulu (Late), aged about 43 years,
presently working as Scientist-E in the Ministry of Environment, Forest & Climate Change
(hereinafter referred to as “MoEF&CC”), Government of India, Sub-Office at Vijayawada,
Andhra Pradesh, do hereby, in my official capacity, solemnly affirm and state on oath as

under-

1. That, I am duly competent to swear the present affidavit on behalf of the Ministry of
Environment, Forest & Climate Change on the basis of the official records maintained

therein,

2. ]tis humbly submitted that, all the averments made in the instant petition are denied except

those which are specifically admitted herein this reply affidavit.

3. It is humbly submitted that the present additional affidavit is in continuation to the
previously filed affidavit dated 10.08.2023. To provide context, it is IA-L-11011/4 1/2022-
IA-11/90991/2024 submitted that the Environmental Clearances (hereinafter referred to as
“EC”} for M/s Hetero Infrastructure SEZ Ltd & Hetero Laboratories Ltd. were granted by
the Answering Respondent vide letter dated 25.09.2006, 10.09.2012, 25.10.2010,

13.10.2017, and'1506.2018. The project was monitored by the Regional Office (hereinafter
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referred to as "RO"). Vijayawada on 29.03.2022 and 30.03.2022 and the monitoring report
was subsequently submitted to the Answering Respondent vide letier dated 29.11.2022.
Based on the non- compliances observed during the site inspection, as also outlined in the
monitoring report dated 29.11.2022, RO Vijayawada vide letter dated 29.11.2022 sought
an Action Taken Report (hereinafter referred to as “ATR™) from the Project Proponent
(hereinafter referred to as “PP™). Thereafter, the PP had submitted his response vide letter
dated 27.12.2022.

. Itis humbly submitted that the response submitted by the PP was examined in the Ministry.
Regarding the issue of illegal laying of the pipeline by the PP, the PP in its ATR dated
27.12.2022 has stated that, “The industry has stopped laying the pipeline in the month of
November 2021 itself and submitted a letter 1o APPCB stating the pipeline work will be
restarted only afier getting all clearances. The industry has applied for CRZ clearance
from MoEF&CC after getting APCZMA recommendations. EAC meeting has been
completed and waiting for the CRZ clearance letter from MoEF&CC. The minutes of 315th
meeting of Fxpert Appraisal Committee for the projects related to Coastal Regulation Zone
held on 29ith November 2022 is enclosed as Annexure -II for your kind information. On
receipt of the CRZ clearance letter from MoEF&CC, we will apply for CFE of APPCB. On

getting all clearances for the new pipeline, work will be initiated.”

. Tt is humbly submitted that thereafter the Answering Respondent vide letter dated
19.01.2023 requested RO, Vijayawada to review the ATR submitted by the PP. A copy of
the letter dated 19.01.2023 has been annexed herewith as Annexure-R1/1.

. It is humbly submitted that in the meantime, PP had applied for CRZ Clearance on
23.11.2022 along with Andhra Pradesh Coastal Zone Management Authority’s
recommendation dated 09.11.2022 and undertaking dated 23.11.2022 stating"....project
work on ‘Laying New Marine Disposal Pipeline in Place of Existing Pipeline by M/s.
Hetero Infrastructure SEZ Lid.’ has yet not started...”. The Expert Appraisal Committee
(hereinafter referred to as “EAC”) deliberated the same in its meeting held on 29.11.2022
and recommended for CRZ Clearance. Accordingly, the CRZ Clearance was
granted to the PP vide letter no. 11-45/2022-1A 111 dated 11.01 2023, A copy of the CRZ
clearance dated 11.01.2023 has been annexed herewith asAnnexure-R1/2.
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It is humbly submitted that in response to the Ministry’s letter dated 19.12.2022, the ATR
Review Report submitted by RO, Vijayawada vide letter dated 25.04.2024. A copy of the

ATR review report has been annexed herewith as Annexure-R1/3.

It is humbly submitted that the ATR Review Report dated 25.04.2024 was examined in the
Ministry while taking cognizance of the monitoring report dated 29.11.2022 and the Joint
Committee Report dated 12.07.2022, During this examination, it was observed that certain
viglations'apd non-compliances noted by the RO, Vijayawada in the ATR Review Report
were similar t the non-compliances noted by the Joint Committee in its report dated
12.07.2022.

‘EE ‘It is humbly submltted that with respect to these violations and non- compliances, the Joint
sl e s o i)

BRIKK F?Gonumttee has already recommended levying compensation on the project proponent.

> FIEf

. Further, r.t is; pemncnt rto note that since the observation of the Answering Respondent is in
“Iihe with the Joint Comn-uttee s observation constituted by the Hon’ble NGT vide order
dated 21.02.2022, the Answering Respondent will take appropriate action in compliance of
further order(s)/judgement of this Hon’ble Tribunal in the instant ratter.

10. It is humbly submitted that, the present additional affidavit may kindly be taken on record

and into consideration and the Hon'ble Tribunal may pass appropriate Order(s). direction(s)

as deemed fit and proper under the facts and circumstances of the present case.

11. It 1s humbly submitted that, the Answering Respondent seeks leave to make additional

submissions, if required, during the course of the proceedings.,
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VERIFICATION

I, the above named Deponent, do hereby verify that the contents of the above affidavit are
true and correct to my knowledge as per the records of the answering respondents. No part

of it is false and nothing material has been concealed there from. Verified at Vijayawada

on this 24" day of December 2024,

A\M.\L-&blo.

DEPONENT

: _5_ &i. #jzell o R/ Dr. Murali Krishna Chimata

= #enferes “F/Scientist "E"
HTA FXBR/Government of India
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Minisiry of Environment, Forest and Climate Change
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By Speed Posl/Online
F. No. 1A-L-11011/41/2022-1A-
Government of India

Ministry of Environmeni, Forest and Climale Change
{I.A. Division)
FEPEE
indira Paryavaran Bhavan
Jor Bagh Rood, Aliganj
New Delhi-110 003
Emuait shruti.rai@nic.in

Dated: 19" January, 2023

To,
Inspector General of Forests
Minisiry of Environmeni, Forest and Climate Change.
Integrated Regional Office, Vijayawada
Green House, Gopalareddy Road,
Vijayawado Andhra Pradesh — 5200190,
Ematil: iro.vijayowada-mefcc@gov.in

Sub: Non-Compliances observed with respect to the project on “Envirenmental &
CR1 Clearance for the development of SEZ for Pharmaceufical and Chemical
manufaciuring units intake and ocutfaill and for desalination plant at Sy. No, 215,
286/1, 2B6/2, 283/1, in Ch. Lakshmi Puram, 3112/1 1o 312/5, 312/10 to 312/12, 313/
to 313/7 of Rojaiahpet, 19 (port) in Pedda Teernala, 177/1 to 117/3, 11%/1, 119/2,
120/1, 120/2, 128, 126, 129/1 to 129/9, 138, 142, 150,215 N, Narasapuram Villoge,
Nokkapalli Mandal, Visakhapaolnam Dislrict Andhra Prodesh by M/s. Hetero
Infrastructure SEZ Lid.” -request to provide review report - 1eq.

Ref. 1. Ministry’s Environmental and CRZ Clearance vide EC No. 21-641/2007-1A.11
dated 25.10.2010, Exfension of validily of EC & CRZ Clearance dated 13.10.2017 and
Amendment of EC& CR2 Clearance doted 15.06.2018.

2. IRO Vijoyawada Monitoring Report No. IRO/VIJ/EPA/EC-A/101/10-82/2022 dated
29.11,2022,

3. ATR of M/s. Hetero Infrasttucture SET itd. HIS/EHS/MoEFRCC /2022-23/02 doted
27.12.2022

This is in reference to Action Taken Report [ATR} wrt above cited project
submitied by ihe Project Proponent [PP) vide letter no. HIS/EHS/MOEF&CC/2022-
23/02 datled 27.12.2022 (copy enclosed).

2. RO & requesied to submit the ATR Review Report of the eatliest lo ihe
Minisiry.

a0



This issues with the opproval of the Competent Authority.
Enct: As above

M
\

(. $hruti Rai Bhardwai)
Director/Scientist 'F'
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F.No.11-45/2022-1A.111 _'
Government of India
Mmistrf of Envirnu_mnnj, Farest and Climate Change
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indira Pargqva_ran Bhawan
Jor Bagh Road
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(i) . The CRZ clearance earlier.was. obtained on 4" January 2007, for disposal of
190 KLD of treated effluent-outiall pipeline in the name of Hetero Labs Ltd.

(i)  Overthe period.of 12 yedrs, intaké pipeline is in good condition, but two outfall
pipelines got damaga—ﬂ due chocking up of the pipelines due to bamacle
growth in the pipe!:‘nesuenthnglma'nt of more fishing nets around the diffuser,

some of the diffus pans got dmanantad and dlﬂuser ports gat completely

burlau b&lﬁw th

(iv) s

(v)

L

el et 'E-T:AL::::-'-.I-::' b r P R A= R : Ends B L g -
(viii) ‘The dataﬂ%f gutfall \{__olume of Brine Dlscharge ‘IOMLD Vﬂluma gt treated
efflue D, S _[mity‘ of Brine Reject -58 PPT, Ambient Salinity- %Eﬁ PPT,
,NF'#?FQ!‘W-‘#- N@_’S @Fneter of Ports*eacﬁ?50 mm, lmttal Dilution-92 times in
3.5 minutes, St ey SR =0
(ix) The tﬂtaj é”inplagmemt gengratlan _by the prq}ect about 30 workers during

constructiori and opié'?étfon phase.

(%)~ ~The fotal cost of the: project - 215.0 Crore ang the EMP cost is about 25 Lakh
per year for Environmental Monitoring Programme, Environment Management

w__f:all Labour, Safsty and Cleantiness Management etc.
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(xi)  The Andhra Pradesh. Pollution Control Board has recommended NOC vide
letter No.219/APPCB/CFE/RONSPHO/2010 dated 14/12/2021,

{xii) I?hﬂ Andhira Praueah“cna§MT Zﬂne Managamerﬂ_ﬁutﬁuruy hias recommended
CRZ SBZICRZJINDIEEEZ

4, A
the Andhrra Ps d
APCW T

T T

lo groundwater shall be e {within the cnz‘mmwmm"
: ) requirements during thamnstmmlan andﬁampamhnn phase of the. p{ﬂggﬂa
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(ix). Permanent labour camp, machinery and material storage shall not be set up in
the CRZ area.

~All the conditions: shpuia_iad hy the dhira Pradesh anﬁtal Zonge: Man&gamanl
Authnrity-‘ far GRZ clearance 2019 vide its Letter No. CRZ 382/CRZ/IND/2022-

nd wﬁhﬁmants mada b‘f,the-ﬁP before the APGZMA
I

(x):
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(xi) The

L

Ministry. reserves. the . right to add addilional safeguard measures
subsequently, if considered necessary, and to take action o ensure effective
implementation. of the suggested safeguard measures in. a. Yme bound and
satisfactory manner, 'inc{uding revoking of -the environment clearance- under the
pmmslnns af the Enwrnnmantal {F‘rﬁmnnﬁn} Act 1ﬂBE_ fur nnnmmpl;ance

iability Enmmnaa Act, 1991 i

s

=%

1} Rules, 29’1& an ublic
g wﬁh tha a andnwntn and Rules and an'sr—dhar

Page § of 6
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orders passed by the Hon'ble Supreme Court of India / High Cours and any other Court
uf Law relating to the subject matter. .

TMuaswlmappmvalﬁMnmmm e

! e
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HITT & / Government of India
qATEVT, & Ud Ay gRadsd AT
Ministry of Environment, Forest and Climate Change
fasgarer A 39 @T@T / Sub Office at Vijayawada
Ma grzw, Murazd A3, Asaarm, v g - 520010
#ana a0 Green House, Gopalareddy Road, Vijayawada, Andhra Pradesh - 520010.

Tel: +91 866 2419787 *91 866 2419788 E- mail lro.vijay tuadl Jlnflf(:‘ﬂ}"z‘fl }, 81 F“‘" pasups "" gov.in

FTES T IRO/VII/EPA/EC A/101/10-82/2022 fe=tma. 25.04.2024

TR 9y,
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HEFITed! TAaT] 3Ty 93T - 531081

"é"-f{?: kullayvireddv.sithetero.com

R

ABiod,

= maﬁamwﬁﬁargm%%agqﬁaﬂammosmzomﬂ
HUTECTEY ZaNT fordreror e vr | ST Fod weefta fauia odf @1 g v
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g e (uw)

gfafefy :
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gfexr gevor stew, AR AT U3, Iee, A% Read-1100031 39 moefec-
monitoringwgov.in WWWWW@M@WW%WW?!

2. M FIsd|

Llfestv!e for Page 1 o 3

Environment



SO/VIJ/EPA/EC-A/101/10-82/2024 1/70675/2024

Speed Post

HRd &R / Government of India E-mail SRR, 14

, @1 TF Searyg IRadsr #Aerd
Ministry of Environment, Forest and Climate Change

A3 RsrgarsT # 39 FETET / Sub Office at Vijayawada )
Pl A 7139, MIeRsS U3, RAsrwareT, v waer - 520010 EA

qaig Green House, Gopalareddy Road, Vijayawada, Andhra Pradesh - 520010. g

Tects if She ¥

Tel: +91 866 - 2419787, +91 866 - 2419788, E-mail: iro.vijayawada-mefcc@gov.in, suresh.pasupuleti@gov.in

File No. IRO/VIJ/EPA/EC-A/101/10-82/2022 Date: 25.04.2024

To
The Project Head,
M/s Hetero Infrastructure SEZ. Ltd.,
Ch. Lakshmipuram Village,
N. Naraspuram Village, Rajayyapeta Village,
Nakkapally Mandal, Anakapalli District.
Andhra Pradesh — 531081
E-mail: kullayireddy.s@hetero.com

Sub: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi
Puram, 3112/1 to 312/5, 312/10 to 312/12, 313/1 to 313/7 of Rajaiahpet,
19 (part) in Pedda Teernala, 177/1 to 117/3, 119/1, 119/2, 120/1, 120/2,
125, 126, 129/1 to 129/9, 138, 142, 150,215 N. Narasapuram Village,
Nakkapalli Mandal, Visakhapatnam District Andhra Pradesh by M/s. Hetero
Infrastructure SEZ Ltd. - reg

Ref: 1. Ministry’s Environmental and CRZ Clearance No. 21-641/2007-IA.III dated
25.10.2010, 21-641/2007-IA.1Il dated 13.10.2017 (Extension of validity of EC
& CRZ Clearance) and 21-641/2007-IA.IIl dated 15.06.2018 (Amendment).

Sir,

I am directed to state that the above project was monitored by undersigned
on 05.04.2024. to review the status of implementation of environmental safeguard
stipulated in the Environmental and CRZ Clearance letter/s as referred above. The
discussion was held with concerned officer on implementation of stipulated
environmental condition. It was observed that the effective measures are required
to taken for following issues to ensure satisfactory compliance status:

1. It is recommended to use solar powered lights to the extent possible.

In view of above, you are requested to submit action taken report to this office
within 30 days of receipt of this letter for taking further action, failing which it will
be treated as violation under the E(P) Act, 1986.

Ha&T / Yours faithfully,
Sd/-
(STI FRET o1 Tl
(Dr. Suresh Babu Pasupuleti)
qq"ga»?r fagere (TH) / Joint Director (S)

Encl: as above

Signed by
Dr. Suresh Babu Pasupuleti
Date: 26-04-2024 12:06:25

g

LiFE
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Copy to:

1. The Director (S), Compliance and Monitoring Division, Ministry of
Environment, Forest and Climate Change, Indira Paryavaran Bhawan, Jor
Bagh Road, Aliganj, New Delhi-110 003. E-mail: moefcc-monitoring@gov.in.
Monitoring report is enclosed for kind information and further necessary action.

2. Guard File.

)0/
@’
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8 PR / Government of India @ﬁwﬁ?’@gs
Tﬂ‘ﬁTUT, del TG GIFIE'R:I" aRadsr A9
Ministry of Environment, Forest and Climate Change
SAELIAS fsrgarsT & 37 #19TET / Sub Office at Vijayawada 7
el e g13w, Muremsd s, e, 3w g - 520010 N 23
g swy Green House, Gopalareddy Road, Vijayawada, Andhra Pradesh - 520010. "z ;o

Tel: +91 866 —~ 2419787, +91 866 — 2419788, E-mail: iro.vijayawada-mefcc@gov.in, suresh.pasupuleti@gov.in

AIHIUT ATEAT / Monitoring Report

SN Item Details
1. | TRASET FT 9FR INFRA-1
" | Type of Project (SEZ)
2. | qRASET FT AH Environmental & CRZ Clearance for the

development of SEZ for Pharmaceutical
and Chemical manufacturing units
intake and outfall and for desalination
plant at Sy. No. 215, 286/1, 286/2,
283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313/1 to
313/7 of Rajaiahpet, 19 (part) in Pedda
Teernala, 177/1 to 117/3, 119/1,
119/2, 120/1, 120/2, 125, 126, 129/1
to 129/9, 138, 142, 150,215 N.
Narasapuram Village, Nakkapalli
Mandal, Visakhapatnam District Andhra
Pradesh by M/s. Hetero Infrastructure

Name of Project

SEZ Ltd.
3. | gAY WIS IoT HT 94T The  Project Head, M/s  Hetero
Infrastructure SEZ. Ltd., Ch.

A f project authoriti
ddress of project authorities Lakshmipuram Village, N. Naraspuram

Village, Rajayyapeta Village, Nakkapally

Mandal, Visakhapatnam  District -

531081 Andhra Pradesh.

| T g T R 641/2007 1A dated 25.10.2010
- -1A. ate .10.

Env. Clearance Letter No. & Date | )/ 1/0007- 1A dated 13.10.2017

(Extension of validity of EC & CRZ

Clearance)

21-641/2007-IA.II1 dated 15.06.2018

(Amendment)

5. | arfiy sRITEEYT HWo
Regional Office File No.

6. | Tya ghufaeh
Date of Site Visit

7. | i i Rufa
Status of Project

IRO/VIJ/EPA/EC-A/101/10-82/2022

05.04.2024

Operational

\1/,
\‘}
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8. URISET T AT YUY / Present status of the Project:

The project was monitored by undersigned on 05.04.2024. During monitoring,
Shri S. Kullayi Reddy, GM (EHS) and other Officials were present. As per the
discussions held with Project Authorities (PAs), it has been observed that the project
is the development of SEZ for Pharmaceutical and Chemical manufacturing units on
a total plot area is 138.51 ha. The following clearances are obtained by PAs:

Environmental and CRZ Clearance:

PAs have obtained Environmental and CRZ Clearance vide No. 21-641/2007-IA.III
dated 25.10.2010.

Extension of validity of EC & CRZ Clearance has granted by Ministry vide Letter No.
21-641/2007-IA.11I dated 13.10.2017. The clearance has extended up to 24.10.2020.

Amendment of EC& CRZ Clearance for installation of turbine to generate 6.1 MW
power from existing 45 TPH coal fired Boiler has granted by Ministry vide Letter No.
21-641/2007-IA.11I dated 15.06.2018.

PAs have obtained CRZ Clearance vide No. 11-45/2022-IA.IIl dated 11.01.2023 for
laying of new marine disposal pipeline in place of existing two lines and increase of

marine discharge quantity.

Consent for Establishment (CFE):

PAs have obtained Consent for Establishment (CFE) from Andhra Pradesh Pollution
Control Board vide Order No: 219/PCB/CFE/RO-VSP/HO/2010-2355 dated
13.12.2010.

PAs have obtained amendment of CFE vide Order No: 219/PCB/CFE/RO-
VSP/HO /2010 dated 14.09.2018 for installation of 6.1 MW Power plant.
Subsequently, CFE was amended on 13.11.2018 for treatment & disposal of
wastewater.

PAs have obtained amendment of CFE vide Order No: 219/PCB/CFE/RO-
VSP/HO/2010 dated 15.07.2020 for Installation new 1 MLD ETP and distillation
Columns for recovering / enriching the solvents.

PAs have obtained CFE vide Order No: 219/APPCB/CFE/RO-VSP/HO/2010 dated
15.02.2023 for laying of new marine disposal pipeline in place of existing two lines
and increase of marine discharge quantity.

Consent For Operation (CFO):

PAs have obtained CFO from Andhra Pradesh Pollution Control Board vide Order No:
APPCB/VSP/219/CFO/HO/2010 dated 15.02.2023 for operation of the following
four units with production quantities permitted in the respective CFO orders and for
operation of CETP”

\\‘ I Page 2 of 45
W77/ Lifestyle for
< d Environment
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“To operate 4 Nos. of manufacturing units with utilities in SEZ (i.e., M/s.Hetero
Drugs Ltd., (Unit — IX)-PlotNo.1, M/s. Hetero Labs Ltd., (Unit — IX), Plot No.2 & 3,
M/s. Honour Lab Ltd (Unit — III) Plot No. 4 & 5 and M/s.Hetero Labs Limited Unit-III.
b. To generate 6.1 MW Power by utilizing steam from existing 45 TPH Coal fired
boiler”

The CFO is valid till 31.12.2027.

PAs have obtained Consent to Operate (CTO) vide Order No.
APPCB/VSP/VSP/219/HO/CTO/2024- dated 21.03.2024 for laying of new marine
disposal pipeline in place of existing two marine disposal pipeline and increase of
marine discharge quantity.

Fire NOC:

PAs have obtained Occupancy NOC (Fire NOC) issued by AP State Disaster Response
and Fire Services Department, Govt. of Andhra Pradesh vide No:
15566/VSP/RFO /2020 dated 22.07.2022 and is valid for a period of five years from
the date of issue.

Public Liability Insurance (PLI):

PAs have obtained Public Liability Insurance Policy vide policy No.
96000036233300000024 dated 11.11.2023 valid up to 10.11.2024.

Facilities in M/ s Hetero Infrastructure SEZ Ltd:

The following facilities are available in M/s Hetero Infrastructure SEZ Ltd., for
providing Utilities /Services to all the units located at the facilities:

Boilers & Coal Sheds

Sea water Desalination Plants

Effluent Treatment Plant

Sewage Treatment Plant

Hazardous waste storage shed

Scrap & Detoxification Yard

Vermi Compost/Bio manure plant

Guard Ponds & Marine Disposal Facility etc.

O 0O O O O O O O

1. Boilers: PAs have installed 04 Nos of Boilers and are provided with adequate
air pollution Control Devices. The steam requirement of all the units is being
met through the boilers installed in M/s Hetero Infrastructure SEZ Ltd. The
details of Boilers and its APCDs are as below:

Boiler Stack
Capacity Height APCD Remarks
TPH Meters

Electrostatic Turbine is connected to this
53 Precipitator (ESP) | Boiler and online emission

\1/,
N‘l
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SO/VIJ/EPA/EC-A/101/10-82/2024

1/70674/2024

monitoring is provided.
Mechanical Dust Stan'dby Boﬂ.e r and 1S
provided with online
Collector followed . o
20 33 emission monitoring
by Bag filter
system.
12 30 Bag Filter Standby Boilers not in
working  condition and
10 30 Bag Filter proposed to dismantle the
same.

2. Sea water Desalination Plant: The complete water requirement of the premises
is being met with the Sea water Desalination plants installed in the premises
of M/s Hetero Infrastructure SEZ Ltd. The details of intake and brine reject
outfall pipelines are as below:

\1/,
N‘J

X7

p—

Detalil of pipeline | Dia of pipeline Depth Geographical
mm m Coordinates
Sea water Intake 560 14 17021°12” | 82°44°04”
Brine Reject 330 12 17°21°04” | 82044°36”

The installed capacity of desalination plant is 4 MLD (2 W +2 SB). The
permeate water is being pumped to the industry and is being stored in above
ground tanks in the factory premises.

Effluent Treatment Plant: PAs have installed Common Effluent Treatment for

treating the effluents of all manufacturing units located at the premises. The
Installed Capacity of the ETP is as follows:

SN Details of ETP Capacity
1 | Effluent Treatment Plant -I 450 KLD
2 | Effluent Treatment Plant -II | 1200 KLD
(Under Commissioning)

3 | Condensate Polishing and 600 KLD
recovery unit

4 | Sewage Treatment Plant 300

The ETP comprises of following units:

u
LiFE
Lifestyle for
Environment

Grit Chamber

Fat Trap

Equalization Tanks

Flash Mixer & Flocculator and required dosing systems

Primary Clarifier /Tube Settler

Stripper, Multiple Effect Evaporator and ATFD

Biological Treatment comprising of Intermediate tank, Bio-tower,
Conventional Aeration tank (Aeration Tank-1), Secondary
Clarifiers, Extended Aeration Tank (Aeration Tank-2), Final
Clarifiers, Treated effluent Tank, Sand Filter and Carbon Filter.
Sludge Blender and Thickener

Filter Press etc.
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The industry is treating all its effluents in a common ETP as per the treatment
mode prescribed by APPCB in the CFO and storing the treated effluent in
Guard Ponds for onward disposal in presence of APPCB Officials.

4. Sewage Treatment Plant: The domestic wastewater from all the units (Toilets
and canteens) and wastewater from the bachelor’s Hostel is pumped to Sewage
Treatment for treatment and the treated sewage is being recycled for
Gardening and greenbelt purpose. The Installed capacity of Sewage Treatment
plant is 300 KLD.

5. Hazardous waste Storage Shed; PAs having dedicated Hazardous waste storage
shed for waste receipt, Segregation, storage, and processing of wastes of all the
units. Dedicated compartments are provided for storage of wastes based on the
category of waste i.e, Organic Residue, Spent Carbon, Process waste and
processing area. The shed is provided with firefighting facilities to cater the
emergencies (if any). The total area of the shed is 1000 m?2

6. Scrap & Detoxification Yard: The scrap material (Drums, Carboys, Cardboard,
LDPE covers, Gunny Bags etc.) from all the units is being received at yard,
segregated, stored in individual compartments. All drums & carboys are
washed in washing area of the yard and sent for authorized recyclers. Total
area of the scrap yard shed : 2400 m?2

7. Vermi Compost/Bio manure plant: The wet garbage from the canteens of all
units, Hostels is collected and converted into manure by using soil, dry leaves
and bio cultures. The plant is provided with shredders and organic waste
converter for converting waste into Bio manure.

8. Guard Ponds and Marine disposal facility: PAs having 05 No. guard ponds with
capacities GP-1: 960 KL, GP-2: 960 KL, GP-3: 1000 KL, GP-4: 1200 KL, GP-5:
1200 KL for storing the treated effluent before discharging into the Sea. The
Marine disposal pumps are attached to Guard ponds for discharging the
effluent into Sea. The system is provided with Online Continuous effluent
monitoring system (OCEMS) with parameters pH, TOC, BOD, COD, TSS and
flow and is connected to APPCB & CPCB websites. Also, web cameras, Level
Indicator are provided for entire Guard ponds for monitoring purpose. Details
of Marine Disposal Pipeline are as under:

Bretatll o 3 peime Dia of pipeline Depth Geogrgphlcal
mm m Coordinates
Marine Outfall 200 13 17021°04” | 82044°317
Pipeline
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The photographs of the project area are as follows:
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It has been observed that the Project Authorities (PAs) have complied or are in
process of complying the conditions stipulated in EC. The detailed observations are
as follows:

9. Stipulated Conditions:
I. Construction Phase

i. “Consent for Establishment” shall be obtained from Andhra Pradesh
Pollution Control Board under Air and Water Act and a copy shall be
submitted to the Ministry before start of any construction work at the
site.

Status: Complied

It has been observed that the PAs have obtained Consent for Establishment
(CFE) from Andhra Pradesh Pollution Control Board vide Order No:
219/PCB/CFE/RO-VSP/HO/2010-2355 dated 13.12.2010.

PAs have obtained amendment of CFE vide Order No: 219/PCB/CFE/RO-
VSP/HO/2010 dated 14.09.2018 for installation of 6.1 MW Power plant.
Subsequently, CFE was amended on 13.11.2018 for treatment & disposal of
wastewater.

PAs have obtained amendment of CFE vide Order No: 219/PCB/CFE/RO-
VSP/HO/2010 dated 15.07.2020 for Installation new 1 MLD ETP and
distillation Columns for recovering / enriching the solvents.

PAs have obtained CFE vide Order No: 219/APPCB/CFE/RO-VSP/HO/2010
dated 15.02.2023 for laying of new marine disposal pipeline in place of
existing two lines and increase of marine discharge quantity.

ii. Sufficient dilution shall be ensured to meet the ambient parameters
within 50 m distance from outfall.

Status: Being complied

As per the discussions held, it has been observed that the PAs are process of
taking sufficient dilution measures to meet the ambient parameters within 50
m distance from outfall. As per the information provided, PAs have conducted
“Monitoring Study around the marine outfall point of Hetero Infrastructure
SEZ Ltd. in the coastal waters off Nallamattipalem” through CSIR - National
Institute of Oceanography (Council of Scientific & Industrial Research),
Regional Centre, Visakhapatnam — 530 017 on February, 2023. As per the
report, the CSIR-NIO, Visakhapatam made the following recommendations:

“Based on in-situ observations and results on laboratory analysis of samples
collected during the field work the following recommendation are given to
improve the quality of treated effluent and to maintain the health of the
ecosystem in the coastal waters of Nallamattipalem.
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1. Due to the decrease in the abundance of phytoplankton and zooplankton
in this study compared to the previous study conducted in 2017, it is
recommended to monitor the marine environment continuously for the next
three years during the pre-SW monsoon season of each year.

2. Sludge should be removed from the guard ponds on regular time intervals,
at least quarterly time scales.

3. Extensive algal growth found in the guard ponds caused by the
availability of plenty of nutrients such as nitrate, phosphate and silicate,
should be suppressed. Algal growth suppression should be achieved in
eco-friendly manner, such as continuous mixing of effluent in the guard
pond using air blowers.”

As per the information provided, PAs have submitted the compliance status of
recommendations made in the report which is enclosed as Annexure-1.

iii. Regular Independent monitoring of marine water quality including
temperature and salinity at the outfall shall be undertaken through an
authorized agency and submitted along with six monthly monitoring
report to the Ministry.

Status: Being complied

As per the discussions held, it has been observed that the PAs taking expertise
of CSIR-NIO for conducting the studies and conducting the studies on yearly
basis. As per the information provided, PAs have conducted “Monitoring Study
around the marine outfall point of Hetero Infrastructure SEZ Ltd. in the
coastal waters off Nallamattipalem” through CSIR - National Institute of
Oceanography (Council of Scientific & Industrial Research), Regional Centre,
Visakhapatnam — 530 017 on February, 2023. The report has submitted along
with six monthly compliance report vide letter no. HIS/EHS/MoEF&CC/2023-
24 /02 dated 01.12.2023. PAs have provided the copy of Purchase Order dated
12.10.2023 issued to CSIR-NIO, Viasakhapatnam for post project marine
monitoring studies.

In addition, PAs have also provided the details regarding regular independent
monitoring of marine water quality since 2007 is as follows:

SN | Year Agency
1 2007
2 2010
3 2012
4 2014 CSIR-NIO
5 2017
6 2019
CSIR-NIO through
7 2020 APPCB
Indomer Coastal
& 2022 Hydraulics
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9 2023 CSIR-NIO
10 | 2024 CSIR-NIO

iv. Filters in the way of extruders shall be provided at the intake point to
prevent fishes entering in the system.

Status: Complied
As per the discussions held and information provided, it has been observed

that the PAs have provided strainers at the intake point to prevent fish entry
into the system. The photographs as provided by PAs are as follows:

v. The recommendations of EIA and DMP shall be strictly complied with.

Status: Being complied
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' Lifestyle for
Environment




SO/VI)/EPA/EC-A/101/10-82/2024 1/70674/2024

33

As per the discussions held, it has been observed that the PAs are in process
of complying all recommendations of EIA & DMP. As per the information
provided, the detailed compliance status of the recommendations of EIA &
DMP is enclosed as Annexure-2.

vi. Lighted buoys shall be provided at intake and out fall location as
indicators.

Status: Being complied
It has been observed that the PAs have provided the lighted buoys at intake

and out fall location as indicators. The photographs of the same taken during
the day of inspection and provided by PAs are as follows:

A
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vii. The pipeline shall be buried at least 2 m depth in onshore area and 4 mts
in the offshore area. Necessary permission with regard to the pipeline
burial and laying shall be obtained from maritime Board to ensure that
the pipeline route does not fall in the navigation channel. Accordingly,
the details of the laying of the pipeline shall be provided.

Status: Complied

As per the discussions held, it has been informed that the pipeline has been
laid as per the recommendations made by NIO and the pipeline route is not
falling in the navigation channel. It has been observed that the PAs are paying
annual charges for pipelines to Maritime Board regularly. As per the
information prov1ded the layout of the p1pe11ne is as follows
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viii. The pipeline shall not pass through any sand dunes/mangroves. The
project shall be implemented in such a manner that there is not damage
whatsoever to the mangroves/other sensitive coastal ecosystem. If any
damage to mangroves is anticipated/envisaged as a result of project
activates then the clearance shall stand cancelled and the proponents
shall seek fresh approval from the Ministry.

Status: Complied

As per the discussions held, it has been observed that there are no mangroves
and sand dunes in the area where pipeline has been laid. The layout is
mentioned as above.

ix. The reject shall meet the standards prescribed by Andhra Pradesh
Pollution Control Board before disposal.

Station: Being complied

It has been observed that the PAs are in process of meeting the rejects as per
the standards laid down by Andhra Pradesh Pollution Control Board and PAs
are using Hypo & Ferric Chloride only as and when required depending on Sea
water quality. As per the information provided, the quality of desalination
reject water and ETP effluent is being monitored by third party monitoring
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X. A continuous and comprehensive post project marine quality monitoring
programmed shall be taken up. This shall include monitoring of water
quality sediments quality and biological characteristics and report
submitted every 6 months to Ministry’s Regional Office at Bangalore.

xi.

: %i SV ENVIRO LABS & CONSULTANTS |

Desalination Reject Quality

ANNEXURI

= (ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012.
). Hyderabad: Flat No. 302, H.No. 7-1-396/8/12, Sai Ram Rsslﬂenq{ Balkampet Road, S.R Nagar, Hyderabad-500038.
o5 ©+91-9440338628, +91-7207654444 @ svenwiro |
Recognized by Govt. of India-MoEF & CC, New Dnlhl Accredited by : NABL & NABET

Ref: SVELC/HLL/23-11/03 Date: 20-11-2023

TAME AND ADDRESS M/s. HETERO LABS LIMITED (UNIT-IIL),
NALLAMATIPALEM (V),
NAKKAPALLI (M),
VISAKHAPATNAM (Dist),

SAMPLE PARTICULARS WATER

SOURCE OF COLLECTION DESALINATION REJECT WATER

DATE OF COLLECTION 11112023
DATE OF RECEIPT 11-11-2023
B __ TEST REPORT
SNO PARAMETER UNIT RESUIL‘ METHODS |
o [Twbidy | NTU | <00l | APHA2130b, 240 Bdiion |
2 pn - 746 APHA 4500-H+B, 24" Edmnn

Total Dissolved Solids | men 9820
Total Alkalinity as CaCO; | mg/l 163

Total Hardness as CaCOs mg/l 10627
Calcium as Ca mgl | 768

| APHA2540-C,
| APHA,2320-B, 24" Edition
APHA 2340-C, 24% Edition
| APHA,3500-Ca B, 24" Edition
| APHA,3500-Mg B, 24" Edition
APHA,4500-C1 B, 24" Edition
APHA 4500-FD, 24" Edition |
 APHA4500NO" B &C,
24 Edition

Magnesium as Mg mg/l 2116
7Ch[orides as CI mg/l 27650
| Fluoride as F mgl | 321

Nitwate ssNOy mg/l 2.96

off Nallamattipalem”

APHA4500-S07 E,
24% Edition

Status: Being complied

Status: Complied
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agency M/s SV Enviro Labs & Consultants, Visakhapatnam. As per the
monitoring reports submitted, the reject and effluent quality are as follows:

ETP effluent Quality

SV ENVIRO LABS & CONSULTANTS Environmental
Enginoers 8 Consultants in Pollution Control

Envire Heuse 8.1, Black - B 1DA
Aulenagar, Vsakhapatram
Phore: 440326328

Emal info@svenvirolads com

@

| Recograed by GOI, Ministry of Environmant & Forests )

(A IS0 9001 Centifed and NABET Accrecited kor EIA

Rol Code SVELCHISEZL24-02/001 Dale : 26-02-2024
Namu and Addrass Mis. HETERO INFRASTRUCTURE SEZ LIMITED,
N Narasapuram Vilage, Nakkapally Mandal
Visakhapatnam (D1).
[ Sample Particulars. Efffuent Analyss
Source of Caliection ETP OUTLET
Sample Code SVELC/24/EFFIT2
Date of Coliection 16-02-2024
Date of Recaip! 18-02-2024
TEST REPORT
[N | Parametar Ut | Result Mothod [ standard
o - 747 APHA 4500.H+B, 24" Ed,2023 | 5580
] | 1
2 Suspended Salds, SS mgl )= 180 APHA 2540-D, 24" Ed,2023 00
3| Totl Disschved Soids. TDS mgl 1338 APHA 2540-C 24" Ed 2023
4 | Chemical Orygen Demand(COD) | mgd 142 APHA 52208, 24" E¢.2020 250
§ | BOD3AZFC mgh 524 1S 3025 Part 44 100
6 | ChioridesasCr | mgt | 3 APHA4500-C| B,24" £d.2023 1000
7| Ol8 Gresse gt 15 | APHAB520-D6-38.24" EQ.2023 10
8 Sulphide 35 S mgl Q15 »\r-Y'A 450087 D, 24" E6,2023 | 20
3 | Penolic compounds (CatsOH) | Mt [ APHAS53)-C. 24" E4,2023 10
10_| CyandessCN mal BOL APHAASO0.CN E . 24N Ed.2023 02
1 l Hexavglent civomum as Cr** myl BDL APHA 3500Cr B , 24" Ed 2022 01
12 | LeadasPp mgl 80! APHA,3120-B , 24" E4.2023 01
Note: BOL denotes Below Detectable Level
QUL
ANAL Y SV ENVIRO Mﬂgf‘ Q\BNSULTANY S

As stated above, it has been observed that the PAs taking expertise of CSIR-
NIO for conducting the studies and conducting the studies on yearly basis. As
per the information provided, PAs have conducted “Monitoring Study around
the marine outfall point of Hetero Infrastructure SEZ Ltd. in the coastal waters
through CSIR - National Institute of Oceanography
(Council of Scientific & Industrial Research), Regional Centre, Visakhapatnam
— 530 017 on February, 2023. The report has submitted along with six
monthly compliance report vide letter No. HIS/EHS/MoEF&CC/2023-24/02
dated 01.12.2023. PAs have provided the copy of Purchase Order dated
12.10.2023 issued to CSIR-NIO, Viasakhapatnam for post project marine
monitoring studies. Report is awaited.

It shall be ensured that there is no displacement of people, houses or
fishing activity as a result of the project.
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As per the discussions held, it has been informed that the land of the project
is used to be a vacant land and being used for aquaculture in the past and
there is no displacement of people, houses or fishing activity as a result of the
project.

xii. There shall be display boards at critical locations along the pipeline viz.
road / rail / river crossing giving emergency instructions. This will
ensure prompt information regarding locations of accident during any
Emergency. Emergency information Board shall contain emergency
instruction in addition to contact details. Proper lighting shall be
provided all along the road.

Status: Being complied

As per the discussions held, it has been observed that the pipeline is
completely laid in M/s Hetero Infrastructure SEZ Ltd. area and only one
crossing is there along the pipeline i.e., Creek & Village Road. PAs are in
process of taking all necessary precautions at the crossing. It has been
informed that, 24x7 security surveillance is in place all along the pipeline and
Emergency contact details are available in the ECC & also at Security.
Lighting has been provided all along the roads.

It has been observed that the PAs have provided display boards at critical
locations. The photographs are as follows:

LLongitude: 82.732356
[Elevation: 15.0943 m .

| 38m
fmﬂnl 02:48:16pm.

e: 05
Note: HATERO

LiFE
I Page 22 of 45

Lifestyle for
Environment




SO/VIJ/EPA/EC-A/101/10-82/2024

Xiii.

Xiv.

XV.

There shall be no withdrawal of ground water in CRZ area for this project.
Status: Being complied

As per the discussions held, it has been observed that the total water
requirement of the facility is being met through sea water desalination plants
and not drawing ground water for any purpose.

No other activities except the permissible actions under CRZ Notification
1991 shall be carried out with CRZ areas.

Status: Being complied

It has been observed that, no other activities except the permissible actions
under CRZ Notification 1991 shall be carried out with CRZ areas.

Soil and ground water samples will be tested to ascertain that there is no
threat to ground water quality by leaching of heavy metals and other
toxic contamination.

Status: Being complied

It has been observed that the PAs have installed 04 nos. of Ground water
monitoring wells in the premises and one outside the premises) and
conducting the analysis of soil & ground water periodically to check the
contamination (if any). As per the information provided, the Soil and Ground
Water quality are being monitored by third party monitoring agency M/s SV
Enviro Labs & Consultants, Visakhapatnam. As per the monitoring reports
submitted, quality are as follows:

Ground Water Quality Soil Quality

%, SV ENVIRO LARS & CONSULTANTS & Wi, SV ENVIRO LABS & CONSULTANTS &

Ref: SVELCAISLA23-11002 Date: 20112023
Hel: SVELCHILA2-11/01 Date: 20-11-2925 NAME AND ADDRESS Mis. HETERO LABS LIMITED (UNIT-11),
NALLAMATIPALEM (V),
NAME AND ADDRESS 3 Mis. HETERO LABS LIMITED (UNIT-11), NAKKAPALLT (M),

NALLAMATIPALEM (V) VISAKHAFATNAM (Dist)

NAKKAPALLL (M),

VISAKHAPATNAM (Dist). SAMPLE PARTICULARS
SAMPLE PARTICULARS SOIL SOURCE OF COLLECTION

SOURCE GF COLLECTION

DATY OF COLLECTION 1412
DATE UF COLLECTION TEST RE

ST REPORT
DATE OF RECEIPT 1132023

TEST REPORT

S.NO PARAMETER UNIT 1

’
. lo/
R | P

CHECKED BY b SV ENVIRGLARS & ddNsULTANTS

,,o‘»?/t/f 7

CHECKED BY e

dod
| SVENVIRO LABSECONSULTANTS
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xvi. Construction spoils, including bituminous material and other hazardous
materials must not be allowed to contaminate water courses and the
dump sites for such material must be secured so that they should not
leach into the ground water.

Status: Being complied

As per the discussions held, it has been observed that the PAs are not using
any bitumen for construction of roads as all the roads are made of concrete
only. Hazardous material is being disposed to authorized agencies (TSDF &
Cement Industries) as directed by the APPCB in their Consent. There are no
dump sites for waste material around the factory premises.

xvii. Any hazardous waste generated during construction phase should be
disposed off as per applicable rules and norms with necessary approval of
the Andhra Pradesh state Pollution Control Board.

Status: Being complied

As per the discussions held, it has been informed that the hazardous waste
generated during construction phase was disposed as per applicable rules.
Hazardous material is being disposed to authorized agencies (TSDF & Cement
Industries) as directed by the APPCB in their Consent. The photographs are as
follows:
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xviii. The diesel generator sets to be used during construction phase should be
low Sulphur diesel type and should conform to Environment (Protection)
Rules prescribed for air and noise emission standards.

Status: Being complied
It has been informed that, at present there are no dedicated generators for the

Construction activities. PAs are using low Sulphur diesel for operation of DG
sets. Photographs of the DG sets are as follows:

xix. The diesel required for operation DG sets shall be stored in underground
tanks and required clearance from Chief Control of Explosives shall be
taken.

Status: Being complied

It has been observed that the PAs are storing diesel in dedicated above ground
storage tanks. As per the information provided, PAs have obtained clearances
from Chief Controller of Explosives, Nagpur dated 20.07.2011, 23.12.2014,
02.02.2015 and 26.10.2016 for various units located in project area.

xx. Vehicles hired for bringing construction material to the site should be in
good condition and should have a pollution check certificate and should
conform to applicable air and noise emission standards and should be
operated only during non-peak hours.

Status: Being complied

As per the discussions held, it has been observed that the vehicles hired for
construction are in good condition and having pollution check certificates. The
vehicle movement in the premises is restricted to daytime only.

xxi. Ambient noise levels should conform to residential standards both during
day and night. Incremental pollution loads on the ambient air and noise
quality should be closely monitored during construction phase. Adequate
measures should be made to reduce ambient air and noise level during
construction phase, so as to conform to the stipulated standards by
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CPCB/SPCB.
Status: Being complied

As per the discussions held, it has been observed that the PAs are in process
of taking adequate measures to control the ambient noise levels and ambient
air quality during construction and operational phase. During the day
monitoring, there is no major construction activity at the site. It has been
stated that the noise levels are being monitored regularly and records are
being maintained. As per the information provided, PAs are monitoring noise
levels with inhouse equipment at twelve (12) locations viz., Cooling tower,
ATFD, Vacuum Pump, Air Blower (Aerator), Air Blower (Guard Pond), RO
Plant, STP, Scrap Yard, De-toxification Yard, East Compound Wall, North
Compound Wall and West Compound Wall. As per the monitoring reports
submitted, the Noise levels for the month of October and November are as

follows:
2 %emb
HETERO INFRASTRUCTURE SEZ LIMITED A HETERO INFRASTRUCTURE SEZ LIMITED i
NOISE LEVEL MONITORING NQISE LEVEL MONITORING
LOCATION: ETF DATE: 13.10.202% FREGQUINCY: MONTHILY LOCATION: ETPF DATE: 13.10.202% FRECULNCY: MONTTILY
Da tiweveadin N ke fime readin Da thwe veadin N1 ke fite readin
5. M Lotirtien TLVdEBA Gromud  Firast  Cround Firat Remarks 5. No, Lotirtien TLVdBA Greand  First  Cround First Remareks
foar feor Toar eor fMoar feor foar L

I Covling tower E5dBA 8 - 4 - I Couling tower E5dBA 3 - ™ -

2 ATD $5dBA ™ s Ed ] 2 ATTD $5dBA ™ s 7 5

3 Vacuwn Pump $5dBA | - K - 3 Vacuwm Pump $5dBA 7 - 77 -

4 Au Rlower (Acratre) RSdRA L] - BL - Use oarphug 4 Aw Alower (Acratoe) RS dAA 46 - Bl - Use oarphug
3 A Blnwer (Guand Poml ) S ABA bRl - B2 - Uhe var phuyg 5 A Blnwer (Guin Pood 3 55 ABA LR] - EZ - Use var phug
& ROPlm SSABA 76 - 75 & RDPliny SSABA 76 - 75

oosTP 85dBA 64 - 0 7 STP RSdBA “ - 60

8 Seeap Yard 85dBA 6 - s - & Secap Yard 85dBA 6 - st

v De-woxificion ywd B5dBA 65 - sl - v De-wificaion ywd 55 dBA 65 = sl

16 Ext Compuvad wall 3 dBA sQ - 48 - 13 Ext Compaund wall RS dBA sa - 18

11 Nunh Cormpovnd wall 85dBA o9 - 67 - 11 Nonh Compaovnd wall 85 dBA o9 - o7

12 Wl Compound wall 85dBA 63 - 63 - 12 Wol Compound wall 85dBA 63 - 63

HETERO INFRASTRUCTURE SEZ LIMITED

NOISE LEVEL MONITORING

LOCATION: FTP DATE: 16.11.2023 FREQUENCY: MONTHLY
Day time reading | Night time reading
S, No. Lacation TLVABA | Grownd | First | Ground | First = Remarks
floor | floor floor floor
| Cooling tower ["%5aBA | 77 | D S
T |ATID [saBa | B | B | W
3| Vacuum Pump ["gsapa | ™ | - |
4 | Air Dlower (Aerstor) | ssama | 85 | 8 | " Use cur plug
S | AirBlower (Gaard Pond) | gsapa | 8% | - | 81 | = | Useearphg
5 | ROPant [“ksama | % | I T
7 |se | ssaBa | & | - | o
§ | Scrop Yand ["®5dbA | &4 | IS
J De-toxification yard | RscBA | &4 | - | as
10 | East Compound wall [ 85dBA | s2 | 1~ 48
11 | NoohCompourd wall | RSdBA | 67 | - 6%
12 | West Compound wall | S5dBA | 66 | & -

In addition, PAs are also monitoring noise levels at six locations viz., Near
Stores Area, Near D-Block Area, Near Scrubber Area, Near Production Block,
Near Solvent Area and Near Canteen Area by third party monitoring agency
M/s SV Enviro Labs & Consultants, Visakhapatnam. As per the monitoring
reports submitted, the noise levels are as follows:
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SV ENVIRO LABS & CONSULTAN}S‘ig(%“
E & in Pollution Control
Enviro House,B-1, Block - B, IDA
Autonagar, Visakhapatnam
Phone: 9440338628 9

Emailinfo@svenvirolabs.com
‘ (Recognized by GO, Ministry of Environment & Forests )

(An ISO 9001 Certified and NABET Accredited for ElA )

" Ref Code : SVELCHISEZL3/24-02/003 Dato : 26-02-2024
Name and Address M/s. HETERO INFRASTRUCTURE SEZ LIMITED,

| N. Narasapuram Village, Nakkapally Mandal,

[ Visakhapatnam (Ot).

+ Sample Particulars _NOISELEVELS
_Dateof Collection - 16022024 i _ = 3
TEST REPORT d
STACK DETAILS
S.No Source of Collection g o
Da

1 Near Stores Area 64 ; 8y
2 Near D- Block Area 61l6 i
3 Near Scrubber Area 65.7 =
4| Near Production Block 683 .
5 Near Solvent Area 86.9 =
6 Near Canteen Area 63.2 e
CPCB STANDARDS 750 :::

/258

Vit
sv RO s"&
‘|\ é\‘:\%‘*‘“"\w
\.,\:9’7\ %
T 5
N

It has been observed that the PAs have established three (03) nos. of
Continuous Ambient Air Quality Monitoring Stations (CAAQMS) at three
locations viz., AAQMS — 1 : North East Gate, AAQMS - 2 : South Gate and
AAQMS - 3 : Near North Gate for monitoring or PMas, PMio, SO2, NO and
VOC. The locations of the CAAQMS are as follows:

CAAQMS LOCATIONS

( ." LA AN,

® 8

As per the information provided, the AAQ levels for the period 01.04.2023 to
31.03.2024 are as follows:
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AAQMS-1 AAQMS-2 AAQMS-3
Parameter | Level (North-East | (North-East | (Near North
Gate) Gate) Gate)
PM, < Min 9.64 11.22 7.54
(ug/rﬁ3) Max 49.13 48.43 47.63
Avg 24.79 23.46 17.84
PM 1o Min 12.21 12.63 24.35
(ug/m?) Max 47.37 59.69 70.74
Avg 22.97 34.75 40.61
SO, Min 9.87 2.06 4.15
(ug/m?) Max 53.42 33.03 27.86
Avg 18.46 10.34 9.24
NOx Min 3.36 4.5 0.09
(ug/m?) Max 13.86 4.68 5.76
Avg 8.31 4.6 0.94
co Min 0.00 0.04 NA
(mg/m?) Max 0.47 0.11 NA
Avg 0.09 0.06 NA
Min 5.9 0.62 0.00
VOCS Max 15.94 28.85 6.85
(hg/m?) Avg 10.59 24.71 1.55

xxii. Fly ash should be used as building material in the construction as per the
provision of Fly ash Notification of September, 1999 and amended as on
27th August, 2003.

Status: Being complied

It has been observed that the PAs are utilizing fly ash for Bricks
manufacturing & also using fly ash in Ready Mix concrete for the construction
purpose.

xxiii. Ready mixed concrete must be used in building construction.

Status: Being complied

As per the discussions held, it has been observed that the Ready-mix concrete
was used for the construction of buildings during construction phase. At

present there are no major construction activities at site.

xxiv. Storm water control and its re use as per CGWB and BIS standards for
various applications.

Status: Being complied

It has been observed that the PAs have established a dedicated storm water
drains in the plant and rainwater is being collected in the pond in the industry
premises for further usage as per the requirement. The photographs of storm
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water drains and satellite image of the rain water harvesting pond is as
follows:

Rain water
Harvesting Pond

Google Earth

It has been observed that there is a natural nallah is being flowing with in the
project area between project area and rain water harvesting pond (from North-
West to South-East) and the storm water / rain water from the project area
are being allowed to the nallah. It has been observed that the PAs are in
process of taking adequate measures to protect the natural nallah which is
flowing between project area and rain water harvesting pond (from North-West
to South-East) from mixing of storm water / rain water flowing though project
area.
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xxv. Water demand during construction should be reduced by use of pre-mixed
concrete, curing agents and other best practices referred.

Status: Being complied
As per the discussions held, it has been observed that the industry used
Ready mix concrete for the construction and used curing chemicals for curing

purpose. At present there are no major construction activities at site.

xxvi. Permission to draw ground water shall be obtained from the competent
Authority prior to construction/operation of the project.
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Status: Being complied

As per the discussions held, it has been observed that the PAs are not drawing
any ground water and using water from Sea water desalination plant for its
usage.

xxvii. Regular supervision of the above and other measure for monitoring
should be in place all through the construction phase, so as to avoid
disturbance to the surroundings.

Status: Being complied

As per the discussions held, it has been observed that the PAs are regularly
supervising the measures taken by the Environment Department head to
avoid disturbance to the surroundings.

xxviii. Under the provisions of Environment (Protection) Act, 1986, legal action
shall be initiated against the project proponent if it was found that
construction of the project has started without obtaining environmental
clearance.

Status: Being complied

As per the preamble of EC dated 25.10.2010, the 15 MLD desalination plant to
be located within the SEZ area and outside the CRZ area. However, it has been
observed that the PAs have installed desalination unit within CRZ area
without obtaining prior approval from MoEF&CC.

As per the discussions held and as per the revised Action Taken report
submitted by PAs vide letter No. HIS/EHS/MoEF&CC/2024-25/01 dated
04.04.2024 (enclosed as Annexure-3), PAs are in the process of getting the
desalination plant regularized in CRZ area as this is the permissible activity as
per CRZ Notification 2011 & 2019 and accordingly applied to APCZMA for
regularization of Desalination plant in CRZ area as per Office Memorandum of
MoEF&CC vide F.No:19-27/2015.IA.III dated 19th February 2021 and obtained
recommendations of APCZMA vide letter no. 382/CRZ/IND/2022 dated
09.10.2023 for Regularization of Desalination plant in CRZ area. PAs have
applied to MoEF&CC for the same on 16.11.2023 vide single window No:
SW/151124/2023.

II. Operation Phase

i. The installation of the Effluent Treatment Plant (ETP) should be certified
by an independent expert and a report in this regard should be submitted
to the Ministry before the project is commissioned for operation. Treated
effluent emanating from ETP shall be Recycled/ Reused to the maximum
extent possible.

Status: Being complied

®

S LiFE

\ ,/ Page 31 of 45
‘ / Lifestyle for
Environment

o—

N



SO/VI)/EPA/EC-A/101/10-82/2024 1/70674/2024

47

As per the discussions held, it has been observed that the PAs have
constructed full-fledged ETP at a cost of Rs. 80.00 Cores for the treatment of
Effluents. It has been informed that the ETP design was certified by the third
party and the copy of report has been submitted to RO, MoEF & CC along with
compliance reports. However, as per records, the report is not available.

As per the discussions held and as per the revised Action Taken report
submitted by PAs vide letter No. HIS/EHS/MoEF&CC/2024-25/01 dated
04.04.2024 (enclosed as Annexure-3), PAs again to check the performance of
various units of ETP, assigned the work of performance evaluation to M/s SV
Enviro Labs & Consultants (approved by MoEF&CC, Accredited by NABL) in
the year 202 and the performance evaluation report dated Dec, 2021 has
submitted.

In addition, PAs are are in process of installing 1 MLD new ETP in addition to
the existing ETP after obtaining CTE from APPCB. The designs of the plant
have been verified by the Third party and submitted feasibility report.
Photographs are as follows:

o | e g s e
S8 iass ——— =8

ii. The solid waste generated should be properly collected and segregated.
Wet garbage should be composed and dry/inert solid waste should be
disposed off to the approved sites for land filling after recovering
recyclable material.
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Status: Being complied

It has been observed that the PAs have provided a dedicated Hazardous waste
yard for segregation and storage of solid waste. PAs have also installed
Organic Waste Converter & Vermi-compost plant for disposing wet garbage
and canteen waste. Inorganic salts are being disposed to TSDF
Visakhapatnam whereas the organic wastes are being disposed to cement
plants for co-incineration (Alternate Fuel). The photographs are as follows:

iii. Diesel power generating sets proposed as sources of backup power for
elevators and common area illumination during operation phase should
be of enclosed type and conform to rules made under the environment
(protection) Act,1986. The height of stack of DG sets should be equal to
the height needed for the combined capacity of all proposed DG sets. Use
low Sulphur diesel. The location of the DG sets may be decided with in
consultation with Andhra Pradesh State Pollution Control Board.

Status: Being complied
It has been observed that the diesel generators are provided with acoustic
enclosures and the stack height of the same is as per the norms prescribed by

the APPCB. It has been informed that the PAs are using only low Sulphur
diesel for operation of the DG sets. Photographs of the DG sets are as follows:

\12, 13
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prescribed standards. During nighttime the noise levels measured at the
boundary of the periphery of the plot shall be restricted to the
permissible levels to comply with the prevalent regulations.

Status: Being complied

As per the discussions held, it has been observed that the PAs are in process
of taking adequate measures to control the ambient noise levels and ambient
air quality during construction and operational phase. During the day
monitoring, there is no major construction activity at the site. It has been
stated that the noise levels are being monitored regularly and records are
being maintained. As per the information provided, PAs are monitoring noise
levels with inhouse equipment at twelve (12) locations viz., Cooling tower,
ATFD, Vacuum Pump, Air Blower (Aerator), Air Blower (Guard Pond), RO
Plant, STP, Scrap Yard, De-toxification Yard, East Compound Wall, North
Compound Wall and West Compound Wall. As per the monitoring reports
submitted, the Noise levels for the month of October and November are as

follows:
o o
HETERO INFRASTRUCTURE SEZ LIMITED HETERO INFRASTRUCTURE SEZ LIMITED
NOISE LEVEL MONITORING NQISE LEVEL MONITORING
LOCATION: ETF DATE: 13.10.202% FREQUINCY: MONTHILY LOCATION: ETF DATE: 13.10.202% FREQUINCY: MONTTILY
Da tiweveadin N ke fime readin Da thwe veadin N1 ke fite readin
5. N Lotirtien TLVdBA Gromud  Firast  Cround Firat Remarks 5. Mo Lotirtien TLVdBA Greand  First  Cround First Remarks
foar feor Doar eor fMoar feor foar eor

I Covling tower E5dBA ] - kS - I Covlingtows E54dBA L] - £l -

1 ATD $5dBA ™ s 7 ] 1 ATFD $5dBA ™ s 7 5

3 Vacuwn Pump $5dBA | - K 3 Vacuwn Pump $5dBA 7 - 77 -

4 A Rlower (Acratne) RSdRA L] - Bl - Uhse oar phug 4 Aw Alower (Acratae) RSB A 46 - Bl - Use oarphug
3 A Blnwer (Guand Poml ) S ABA LR - B2 - Uhe var phug 5 A Blnwer (Guin Pool 3 55 ABA LR] - E2 - Use var phug
& RDPlm S dBA 6 - krd & RODPlimi SSABA 6 - 75

T STP RS JBA 64 - 60 T STP RS dBA 4 - 60

8 Seeap Yard 85dBA 6 - s & Secap Yard 85dBA 6 - st

¥ De-wxificaion ywd B5dBA 65 - sl 9 De-wxificaion ywd 55 dBhA 65 . Bl

10 Ext Compuvad wall 3 dBA sa - 48 12 Ext Compauvad wall S JBA sQ " 18

11 Nonh Cornpavod wall 85dBA o9 - [ 11 Nunh Compavad wall 85dBA o9 - a7

12 Wl Compound wall 85dBA 63 - 63 12 Waol Compound wall 85dBA 63 - 63
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HETERO INFRASTRUCTURE SEZ LIMITED

NOISE LEVEL MONITORING

LOCATION: ETF DATE: 16.11.2023 FREQUENCY: MONTHLY

Day time reading | Night time reading
S. No. Lacation TLV dBA | Ground First Ground First Remarks
floor | floor | floor floor
[ Cooling tower ["%saBA | 7 | B

T [ATID [ssaBa | ® | B | W

3 | Vacuum Pump ["gsapa | ™ | - | 7

4 | AirDlower (Aerstor) | xsama | 85 | 82 | " Usc our plug

S | AirBlower (Guard Pond) | gsqpA | 85 | - | 81 | = | Useearphig

& | ROPlant |“ssaBa | 7% | = T

7|8 | "gsaBa | & | = | o

% | Sorp Yand ["#5aBA | &4 | IS

9 | De-oxification yard | ksdBA | 64 | I as

10 | East Compound wall T 85dBA | & i

1l |NoohCompourd wall | BSdBA | 67 | - | 68

12 | West Compound wall | S5dBA | 66 | &

In addition, PAs are also monitoring noise levels at six locations viz., Near
Stores Area, Near D-Block Area, Near Scrubber Area, Near Production Block,
Near Solvent Area and Near Canteen Area by third party monitoring agency
M/s SV Enviro Labs & Consultants, Visakhapatnam. As per the monitoring
reports submitted, the noise levels are as follows:

SVENVIRO LABS & CONSULTANTS &

E &C in Pollution Control

Enviro House,B-1, Block - B, IDA
Autonagar, Visakhapatnam
Phone: 6440338628 =
Emailinfo@svenvirolabs.com 5

i ( Recognized by GOI, Ministry of Environment & Forests )
(An IS0 9001 Certified and NABET Accredited for ElA )

1‘ Ref Code ;. SVELCHISEZL3/24-02/003 Date : 26-02-2024
Name and Address M/s. HETERO INFRASTRUCTURE SEZ LIMITED, >
N. Narasapuram Village, Nakkapally Mandal,
L vrsakhapamam (Ot).
|__eSamplePaiculars . NoELEVELs z
Dateof Collection -~ 16.02.2004 il ==
TEST REPORT
STACK DETAILS
S.No Source of Collection i 2 .
Da
1 Near Stores Area 64 ; o
2 Near D- Block Area 61 ‘6 i
3 Near Scrubber Area 65.7 o
4 Near Production Block 68.3 ot
5 Near Soivent Area 66.9 e
6 Near Canteen Area 63.2 o
CPCB STANDARDS 75‘0 iﬁ:
25 & C O N
: \J/ *‘uu;¢
"} 0 ;3*‘\"‘"‘?;( i )
_‘A
A\
\cé/

v. The green belt of adequate width and density preferably with local
species along the periphery of the plot shall be raised so as to provide
protection against particulates and noise.

Status: Being complied

It has been observed that the PAs have developed an adequate green belt in
and around the project premises. PAs have planted around 10,00,000 saplings
in and around the premises. Detailed description of the plantation are
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enclosed as Annexure-4. Photographs are as follows:
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PESTEESRN: ==

vi. Weep holes in the compound walls shall be provided to ensure natural
drainage of rain water in the catchment area during the monsoon period

Status: Being complied

It has been observed that the PAs have provided the weep holes in the
compound walls to ensure natural drainage of rainwater in the catchment
area during the monsoon period. In addition to that Well-designed drainage
system is in place for the entire premises.

vii. Rainwater harvesting for roof run-off, as plan submitted should be
implemented. Before recharging the surface run off. pre-treatment must

LiFE
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done to remove suspended matter.
Status: Being complied

It has been observed that the PAs have established a dedicated storm water
drains in the plant and rainwater is being collected in the pond in the industry
premises for further usage as per the requirement. The photographs of storm
water drains and satellite image of the rain water harvesting pond is as
follows:

Hatero Infra SEZ Ltd

W S GeSCIpRUN for YOur M

Rain water
Harvesting Pond =

Google Earth

it

viii. The ground water level and its quality should be monitored regularly in
consultation with Central Ground Water Authority.

Status: Being complied

It has been observed that the PAs have installed 04 nos. of Ground water
monitoring wells in the premises and one outside the premises) and
conducting the analysis of soil & ground water periodically to check the
contamination (if any). As per the information provided, the Soil and Ground
Water quality are being monitored by third party monitoring agency M/s SV

A B
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Enviro Labs & Consultants, Visakhapatnam. As per the monitoring reports
submitted, quality are as follows:

Ground Water Quality Soil Quality

/.. SV ENVIRO LABS & CONSULTANTS & 2. SV ENVIRO LABS & CONSULTANTS &

Ref: SVELCHISLAM-11012 Date 20-11:2023

el SVELCHILA-1101 Dage: 20-11-2925 NAME AND ADDRESS My, HETERO LABS LIMITED (UNIT-11),
g NALLAMATIPALEM (V),
NAME AND ADDRESS Mis. HETERO LABS LIMITED (UNIT-1I1), NAKKAPALLI (M),
NALLAMATIPALEM (V), VISAKRAPATNAM (Dist).
NAKKAPALLL (M),
VISAKHAPATNAM (Dist). SAMPLE PARTICULARS WATER

SOIL SOURCE OF COLLECTION BOREWELL
FLl

SATY OF COLLECTION 18112023

TEST REPORT

S.No Paramcter Unit

S.NO

cHECKED BY ; SV ENVIRG LABS & ddNsuLTANTS

it ;
A Lo fo 7

’ Jpud
CHECKED BY SV ENVIRO LAHSE €ONSTLTANTS

ix. Traffic congestion near the entry and exit points from the roads
adjoining the proposed project site must be avoided. Parking should be
fully internalized and no public space should be utilized.

Status: Being complied

It has been observed that the PAs are taking adequate measures to avoid
traffic congestion near entry & exist points. PAs are using its own Road &
parking area and no public space is being utilized.

x. A report on the energy conservation measures confirming to energy
conservation norms finalized by Bureau of Energy should be prepared
incorporating details about building materials & technology & Factors etc
and submit to the Ministry in three months’ time.

Status: Being complied

As per the discussions held and information provided, it has been observed
that the PAs have carried Energy audit on November, 2017 by National
Productivity Council and PAs are in process of implementing the
recommendations of the report for energy conservation. PAs have informed
that the PAs are carrying regular internal audits for energy conservation &
reports are being maintained. As part of energy management program, PAs
have appointed one Certified energy auditor cum Manager at senior level on
permanent roles of the Company. Now energy management/conservation has
become integral part of Engineering Department.
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xi. Energy conservation measure like installation of CFLs/TFLs for the
lighting the areas outside the building should be integral part of the
project design and should in place before project commissioning. Use CFL
and TFLs should be properly collected and disposed off/sent for recycling
as per the prevailing guidelines/rules of the regulatory authority to
avoided mercury contamination. Use of solar panels may be done to the
extent possible.

Status: Being complied

It has been observed that the PAs have used CFLs/TFLs for the lighting area
and these are the integral part of the project. At present, CFLs/TFLs are
replaced with LED lights for lighting purpose in and around the premises. As
per the information provided, the electrical and electronic waste is being
disposed to Recyclers Authorized by APPCB.

It is recommended to use solar powered lights to the extent possible.

Part-B: General Conditions

i. The environmental safeguards contained in the EIA report should be
implemented in letter and spirit.

Status: Being complied

It has been observed that the PAs are in process of complying all
recommendations of EIA & DMP. As per the information provided, the detailed
compliance status of the recommendations of EIA & DMP is enclosed as
Annexure-1.

ii. The project proponent shall also submit six monthly reports on the
status of compliance of the stipulated EC conditions including results of
monitored data (hard copies as well as by e-mail) to the respective
Regional Office of MoEF, the respective Zonal Office of CPCB and the
SPCB.

Status: Being complied

As per records, it has been observed that the PAs are regular in submission of
six monthly compliance reports on the status of compliance of the stipulated
EC conditions including results of monitored data. The latest six monthly
compliance report for the period April — September, 2023 has submitted vide
letter No. HIS/EHS/MoEF&CC/2023-24 /02 dated 01.12.2023. The same has
uploaded in the website of the company
(https:/ /www.hetero.com/environment-health-safety).

iii. Officials from the Regional Office of MoEF, Bangalore who would be
monitoring the implementation of environment safeguards should be
given full cooperation, facilities and documents /data by the project
proponents during their inspection. A complete set of all the documents

&)
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submitted to MoEF should be forwarded to the CCF, Regional Office of
MoEF, Bangalore.

Status: Being complied

It has been observed that the condition is being complied with. PAs are giving
full cooperation, facilities and documents /data during inspection of Officials
from the Ministry who would be monitoring the implementation of
environment safeguards should be given full cooperation, facilities and
documents /data by the project proponents during the inspection.

iv. In the case of any change(s) in the scope of the project, the project would
require a fresh appraisal by this Ministry.

Status: Being complied

As per the preamble of EC dated 25.10.2010, the 15 MLD desalination plant to
be located within the SEZ area and outside the CRZ area. However, it has been
observed that the PAs have installed desalination unit within CRZ area
without obtaining prior approval from MoEF&CC.

As per the discussions held and as per the revised Action Taken report
submitted by PAs vide letter No. HIS/EHS/MoEF&CC/2024-25/01 dated
04.04.2024 (enclosed as Annexure-3), PAs are in the process of getting the
desalination plant regularized in CRZ area as this is the permissible activity as
per CRZ Notification 2011 & 2019 and accordingly applied to APCZMA for
regularization of Desalination plant in CRZ area as per Office Memorandum of
MoEF&CC vide F.No:19-27/2015.IA.III dated 19th February 2021 and obtained
recommendations of APCZMA vide letter no. 382/CRZ/IND/2022 dated
09.10.2023 for Regularization of Desalination plant in CRZ area. PAs have
applied to MoEF&CC for the same on 16.11.2023 vide single window No:
SW/151124/2023.

PAs have obtained CRZ Clearance vide No. 11-45/2022-IA.II dated
11.01.2023 for laying of new marine disposal pipeline in place of existing two
lines and increase of marine discharge quantity.

v. The Ministry reserves the right to added additional safeguard measures
subsequently if found necessary, and to take action including revoking of
the environment clearance under provisions of the Environmental
(Protection) Act, 1986, ensure effective implementation of the suggested
safeguard measures in a time bound and satisfactory manner.

Status: Being complied
It has been observed that the condition is being complied with.

vi. All other statutory clearances such as the approvals for storage of diesel
from Chief Controller of explosive, Fire Department, Civil Aviation
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department, forest Conservation Act 1980 and Wildlife (Protection) Act
1972 etc. shall be obtained, as applicable by project proponents from the
respective competent authorities.

Status: Being complied
It has been observed that the condition is being complied with.

vii. This stipulation would be enforced among others under the provisions of
Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention
and Control) Act, 1981 the Environment (Protection) Act, 1986, the
Public Liability (Insurance) Act, 1981 and EIA Notification, 2006.

Status: Being complied
It has been observed that the condition is being complied with.

viii. The project proponent should advertise in at least two local newspapers
widely circulated in the region one of which shall be in the vernacular
language informing that the project has been accorded Environmental
Clearance and copies of clearance letters are available with the Kerala
Pollution Control Board and may also be seen on the website of the
Ministry of Environment and Forest at http://www.envfor.nic.in. The
advertisement should be within 10 days from the date of receipt of the
Clearance letter and a copy of the same should be forwarded to the
Regional Office of this Ministry at Bangalore.

Status: Complied

As per the records, it has been observed that the PAs have provided the copy
of newspaper advertisement. PAs have advertised details regarding grant of EC
in one newspaper only i.e., in Telugu language.

It has been informed that the PAs couldn’t find/ misplaced the advertisement
published in English paper due to shifting of the office several times since
2010.

ix. Environmental clearance is subject to final order of the Hon’ble supreme
court of India in the matter of Goa Foundation V/s Union of India in Writ
petition (Civil) No.460 of 2004 as may be applicable to this project.

Status: Being complied
It has been observed that the condition is being complied with.

x. Any appeal against this Environmental Clearance shall lie with the
National Environment Appellate Authority, if preferred, with a period of
30 days as prescribed under section 11 of the National Environment
Appellate Act, 1997.
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Status: Being complied
It has been observed that the condition is being complied with.

xi. A copy of the clearance letter shall be sent by the proponent to
concerned panchayat, Zilla parishad/Municipal Corporation, Urban Local
Body and the Local NGO, if any from whom suggestions/representation, if
any were received while processing the proposal. The clearance letter
shall also be put on the website of the company by the proponent.

Status: Complied

As per the discussions held, it has been informed that the PAs have submitted
copy of Environmental Clearance letter to the concerned Village Panchayat.
The EC letter is also uploaded on the website of the company
(https:/ /www.hetero.com/environment-health-safety).

xii. The proponent shall upload the status of compliance of the stipulated EC
conditions, including results of monitored data on their website and shall
update the same periodically. It shall simultaneously be sent to the
Regional Office of MoEF, the respective Zonal Office of CPCB and the
SPCB. The criteria pollutant levels namely; SPM, RSPM, SO2, NOx
(ambient 1levels as well as stack emissions) or critical sect oral
parameters, indicated for the project shall be monitored and displayed at
a convenient location near the main gate of the company in the public
domain.

Status: Being complied

As per records, it has been observed that the PAs are regular in submission of
six monthly compliance reports on the status of compliance of the stipulated
EC conditions including results of monitored data. The latest six monthly
compliance report for the period April — September, 2023 has submitted vide
letter No. HIS/EHS/MoEF&CC/2023-24 /02 dated 01.12.2023. The same has
uploaded in the website of the company
(https:/ /www.hetero.com/environment-health-safety).

It has been observed that the PAs are displaying the at the main entrance of
the project. The photograph is as follows:
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xiii. The environmental statement for each financial year ending 31st March
in Form-V as is mandated to be submitted by the project proponent to
the concerned State Pollution Control Board as prescribed under the
Environment (protection) Rules, 1986, as amended subsequently, shall
also be put on the website of the company along with the status of
compliance of EC conditions and shall also be sent to the respective
Regional Offices of MoEF by e-mail.

Status: Being complied

As per records, it has been observed that the PAs are regular in submission of
Environmental Statement to Ministry’s Regional Office. The latest
Environmental Statement for the Year 2022-23 has submitted vide letter No.
HIS/EHS/APPCB/2023-24/17 dated 30.09.2023. PAs are also uploaded the
same in the website of the company (https://www.hetero.com/environment-
health-safety).

Additional Conditions:

i. It is required to strictly comply the Ministry’s Office Memorandum vide
F. No. IA3-22/1/2022-IA-II1 [E-172624] dated 14.06.2022 regarding
submission of six monthly compliance report through dedicated module
in PARIVESH 2.0.

Status: Being complied

It has been observed that the PAs are submitting the condition wise
compliance report through dedicated module in PARIVESH 2.0.
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Cases pending Infront of various Hon’ble Courts:

Hon’ble National Green Tribunal, South Zone, Chennai:

1. Original Application No. 23 of 2022 (SZ) in the matter of Kambala Ammoriya,
Visakhapatnam District Vs Union of India and Ors.

10. Observations:

The PAs have complied or are in process of complying the conditions stipulated by

the Ministry. In this context, information/action plans have been sought on following
points.

1. It is recommended to use solar powered lights to the extent possible.

11. Recommendations:

e Minor non-compliances detected (not of immediate danger to health &

safety of the people). Letter issued to project authorities for taking
corrective measures.

Sd/-
(371 gReT ST GGl
(Dr. Suresh Babu Pasupuleti)
Q:i"’fl;q'_cf facere (TH) / Joint Director (S)

Signed by
Dr. Suresh Babu Pasupuleti
Date: 26-04-2024 12:03:54
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HETERO INFRASTRUCTURE SEZ LTD

177067472024

Annexure-4,

COMPLIANCE TO THE RECOMMENDATIONS OF NATIONAL INSTITUTE OF

OCENOGRAPHY FOR “MONITORING STUDY AROUND THE MARINE OUTFALL POINT OF

M/s Hetero infrastructure SEZ Ltd has assigned the work of carrying out the study of marine

HETERO INFRASTRUCTURE SEZ LTD. IN THE COASTAL WATERS OFF

NALLAMATTIPALEM”

environment around the outfall point to CSIR-National Institute of Oceanography and they
have carried the study & submitted the report with certain recommendations. The industry

has complied with all the recommendations made by NIO in its report and the detailed

Compliance reportis as under:

S.No

Recommendation

Compliance

1

Due to the decrease in the abundance
of phytoplankton and zooplankton in
this study compared to the previous
study conducted in 2017, it is
recommended to monitor the marine
environment continuously for the next
three years during the pre-SW
monsoon season of each year.

Complying.

The industry has carried studies in the year
2022-23 and placed work order on
National Institute of Oceanography (NIO)
for the studies during 2023-34. Copy of
Work order is enclosed as Annexure-l.

After receiving the Work Order, NIO has
completed the field studies around the
marine outfall points of M/s Hetero
Infrastructure SEZ Ltd in the month of
February-March 2024 and the industry is
waiting for the report. The industry will
submit the report along with six monthly
compliance report to MoEF&CC.

The industry will continue to carryout
the studies once in a year without fail.

Sludge should be removed from the
guard ponds on regular time intervals,
at least quarterly time scales

Complying.

The industry is regularly removing the
sludge from the Guard ponds and records
of cleaning are being maintained.

Extensive algal growth found in the
guard ponds caused by the availability
of plenty of nutrients such as nitrate,
phosphate and silicate, should be
suppressed. Algal growth suppression
should be achieved in eco-friendly
manner, such as continuous mixing of
effluent in the guard pond using air
blowers

Complied.

To control algal growth in the Guard Ponds,
the industry has provided Air Grid with
dedicated blowers for the guard ponds.

To cross check the quality of treated water
in Guard ponds the industry has carried
Ecotoxicological studies & Trace elements
through NIO for one year on monthly basis
and found the values are meeting the
standards of CPCB for marine disposal.
Copy of the report is enclosed as

Annexure-Il.
o


Dr Suresh Babu Pasupuleti
Annexure-1
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SERVICE PURCHASE ORDER
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ANNEXURE-I
HETER 62

Vendor Name & Address PO NO.

900386 PO Dat
NATIONAL INSTITUTE OF OCEANOGRAPHY ate
REGIONAL CENTRE,176,LAWSONS BAY C Amendment Date

VISAKHAPATNAM,530017
GSTIN Number:

Quotation No & Date :

4900228061
12.10.2023

Payment Terms
Insurance

With reference to your above quotation, we request you
to supply the following materials / services subject to
terms and conditions mentioned

Delivery Terms

50% ADV , 50% AFTER COMPLETION OF

DAPAT THE SITE

GSTIN NUMBER : 37AABCH6897E3Z6
CIN No. : U24239TG2005PTC047265

S.No.| gervice Code Service Description (l?(;XII) Urzit'\ll;-:l‘?te TotalN\éa)lue
1 | POST PROJECT MARINE MONITORING STUDIES
3000033 GENERAL SERVICE FOR R/M JOB WORKS 1.000 AU|1,950,000.00 1,950,000.00
Post project monitoring of likely affected physico_chemical, biological,
microbiological and sedimentological parameters at and around the MOP
in the coastal waters off Nallamattipalem, near
Nakkapalli during the post SW monsoon of 2023
SAC CODE :998711
Subtotal ------------- > 1,950,000.00
Delivery Date:31.12.2023
GrandTotal ----------- > 1,950,000.00

Other Terms & Conditions

Special Instructions:

1.COA, MOA,MSDS, Validation Documents & Duplicate for
Transporter Invoice must be accompany with the
Consignment

Delivery Address:

VISAKHAPATNAM-531081

HETERO INRFASTRUCTURE SEZ LIMITED
SY.N0.150,286,312 N. NARASAPURAM
NAKKAPALLY ( M) RAJAYAPETA (VILL)

For HETERO INFRASTRUCTURE
SEZ LTD
This Document is Electronically
Apporoved. Hence, Signature is not
Necessary

HETERO INFRASTRUCTURE SEZ LTD

Regd.Office: "Hetero Corporate",7-2-A2,Industrial Estates,Sanath Nagar,Hyderabad-500018,Telangana,India.
Phone Nos: +91 040 23704923/24/25,Fax: +91 040 23714250/23704926,E Mail: contact@heterodrugs.com
*Terms and Conditions as per attached sheet

10F2
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TERMS AND CONDITIONS

ACCEPTANCE: IF NO FORMAL ACCEPTANCE IS RECEIVED WITHIN 7 DAYS FROM THE DATE OF THIS PURCHASE ORDER , THE SAME
SHALL BE DEEMED TO HAVE BEEN ACCEPTED BY YOU.

QUALITY: THE MATERIAL SUPPLIED AGAINST THIS PURCHASE ORDER MUST IN ALL RESPECTS CONFIRM TO THE SPECIFICATIONS
STATED THEREIN OR AS PER SAMPLES APPROVED BY US.EACH CONSIGNMENTS OF THE MATERIAL DESPATCHED BY
YOU SHOULD BE ACCOMPANIED BY A CERTIFICATE OF ANALYSIS.THE MATERIALS SUPPLIED WILL BE EXAMINED AT
OUR LABORATORY AND THE REPORT WILL BE FINALAND BINDING ON THE PARITES. THE MATERIAL NOT CONFIRMING TO
THE SPECIFICATIONS / APPROVED SAMPLES WILL BE REJECTED. THE MATERIALS REJECTED SHOULD BE IMMEDIATELY
REMOVED BY YOU OR BY YOUR NOMINEES FROM OUR WORKS. IN CASE THE REJECTED MATERIAL REMAINS LYING AT
OUR WORKS FOR ANY REASONS THE SAME WILL BE ENTIRELY AT YOUR RISK AND RESPONSIBILITY.IF SO DESIRED BY
YOU THE REJECTED MATERIAL WILL BE DESPATCHED BY US TO YOU ON 'FREIGHT TO PAY BASIS' AND THE TRANSIT
INSURANCE FOR SUCH RETURNS HAS TO BE ARRANGED BY YOU.WE WILL ALSO RAISE DEBIT NOTE FOR INCOMING
FREIGHT CHARGES, IF ANY PAID BY US.

WEIGHT: UNLESS OTHERWISE STIPULATED WEIGHT / VOLUME RECORDED AT OUR PREMISES SHALL BE DEEMED AS FINAL.

VALIDITY: THE MATERIAL MUST BE AIR FREIGHTED / SHIPPED AS PER INSTRUCTIONS STIPULATED IN THE PURCHASE ORDER.
TIME IS ESSENCE OF THIS PURCHASE ORDER. IN CASE THERE IS DELAY IN DESPATCH OF THE MATERIAL BY YOU, YOU
WILL BE RESPONSIBLE FOR ALL DAMAGES AND LOSSES AS MAY ARISE AS A CONSEQUENCE THEREOF.

LIQUIDATED

DAMAGES: IN. CASE OF DELAYED SUPPLIES LIQUIDATED DAMAGES @ 2% PER MONTH OR PART THERE OF FOR THE VALUE OF

DELAYED SUPPLIES SHALL BE PAYABLE.

DELIVERY
SCHEDULE: SUPPLIES SHOULD BE ACCOMPANIED BY DELIVERY CHALLAN , BEARING THE REFERENCE OF THE PURCHASE ORDER.

SUSPENSION: IN THE EVENT OF STRIKES , ACCIDENTS OR ANY OTHER DISABLING CIRCUMSTANCES BEYOND OUR CONTROL ,
DELIVERIES AGAINST THE ORDER SHALL BE LIABLE FOR SUSPENSION AT OUR REQUEST.

PRICE: SUPPLIES IS EFFECTED AT A PRICE HIGHER THAN THOSE GIVEN IN THE PURCHASE ORDER WITHOUT OUR CONFIRMATION
IN. WRITTEN BEING FIRST OBTAINED, WILL BE LIABLE FOR REJECTION. WHERE THE ORDER IS PLACEDON
FOR-OUR-FACTORY OR FREE DELIVERY AT WORKS BASIS, BOTH FREIGHT AND INSURANCE CHARGES SHALL BE
PRESUMED TO HAVE BEEN INCLUDED IN SUCH PRICE, AND THE LOSS, BREAKAGE OR ANY DAMAGE DURING TRANSIT
DUE TO ANY CAUSE WHATSOVER SHALL BE BORNE BY THE SUPPLIER. WE WILL BE ENTITLED TO DEDUCT SUCH SUMS
OF MONEY AS MAY BE REMAINING OUTSTANIDNG ON ANY ACCOUNT OUT OF THE SUMS AS MAY BE REMAINING

OUTSTANDING ON ANY ACCOUNT OUT OF THE SUMS AS MAY BE PAYABLE BY US TO YOU.

PAYMENT: UNLESS OTHERWISE STIPULATED PAYMENT WILL BE MADE WITHIN 30 DAYS OR SUCH OTHER LONGER PERIOD AS
MAY BE AGREED TO FROM THE DATE OF RECEIPT OF GOODS AND BILLS IN DUPLICATED COMPLETE IN ALL RESPECT.
BEARING THE REFERENCE TO THE ORDER, YOUR CHALLAN REFERENCE AND ACCOMPANIED BY REQUISITE
DOCUMENTS. HOWEVER, NO INTEREST WILL BE PAYABLE BY US ON OVERDUE ACCOUNT. DESPATCH MUST REACH US IN
Xl('énCI:EO-Il-J?\I:I'rAKE DELIVERY OF THE GOODS FREE OF DAMAGE AND ANY SUCH CHARGES IF INCURRED SHALL BE TO YOUR

FREIGHT &
INSURANCE: UNLESS AND OTHERWISE EXPLICITLY STATED FREIGHT &INSURANCE CHARGES SHALL BE BORNE BY YOU.

INSPECTION: ALL GOODS SUPPLIED AGAINST THE ORDER SHALL BE SUBJECT TO OUR INSPECTION AND APPROVAL AT ANY TIME
WITHIN THIRTY DAYS OF THE DATE OF THE RECEIPT AND / OR USE WHICHEVER IS LATER , ANY REJECTION ,SHORTAGE
DAMAGE, BREAKAGE ETC SHALL BE TO YOUR ACCOUNT. ALL GOODS REJECTED FOR ANY REASON WHATSOEVER
SHALL BE RETURNED OR REPLACED FREE OF COST AT OUR OPTION. IN THE EVENT OF REJECTION OR REPLACEMENTS
THE INWARD / OUTWARD FREIGH AND OTHER INCIDENTAL CHARGES SHALL ALSO BE BORNE BY YOU. YOU KEEP US
INDEMNIFIED AGAINST ANY ACTION, LOSS PENALITIES AND DAMAGES IF GOODS SUPPLIED AGAINST THE PURCHASE
ORDER INFRINGES ANY DESIGN, PATENT OR TRADE MARK.

SPARES &
ACCESSORIES: MACHINERY DESPATCHES / RECEIVED WITHOUT ALL THE REQUISITE SPARES AND ACCESSORIES SPECIFIED BY US ARE
LIABLE FOR REJECTION AND RETURN AT YOUR RISK AND COST.

CONSIGNMENT:I?‘L\II'B%TEATION SUPPLIER SHOULD MENTION LR-RR-PWB-AW-BILL-POST PARCEL NUMBER ETC . ON REFERENCE THEIR

FORECE

MAJEURE: THE COMPANY WILL NOT BE IN ANY WAY LIABLE FOR NON - PERFORMANCE EITHER IN WHOLE OR IN PART OF ANY
CONTRACT OR FOR ANY DELAY IN PERFORMANCE THEREOF AS A CONSEQUENCE OF STRIKE, SHORTAGE OF LABOUR
OR COMBINATION OF WORKMEN OR LOCK-OUT BREAKDOWN OR ACCIDENT TO MACHINERY OR OTHER ACCIDENT TO
MACHINERY OR OTHER ACCIDENT OF WHATEVER NATURE OR FAILURE ON THE PART OF THE RAILWAYS TO SUPLY
SUFFICIENT WAGONS TO CARRY ESSENTIAL MATERIALS TO AND THE FINISHED PRODUCTS FROM THE WORKS AND ALL
CAUSE OF WHATEVER NATURE BEYOND THE COMPANY'S CONTROL.

ARBITRATION: ANY DISPUTES ARISING OUT OF THIS CONTRACT SHALL BE WITHIN THE JURISDICTION OF COURT IN HYDERABAD.
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Foreword

Andhra Pradesh Pollution Control Board (APPCB), zonal office, Visakhapatnam has
issued a notice (No. 2313/PCB/Z0O-VSP/NIO/2022) on 27" May 2022 to all the marine
discharge industries and CETPs to conduct monthly eco-toxicology tests on treated effluent,
and trace metals and major organic compounds present in the treated effluent by CSIR-
National Institute of Oceanography (NIO), Visakhapatnam. In this connection, M/s. Hetero
Infrastructure SEZ Limited contacted CSIR-NIO, Regional Centre, Visakhapatnam to take up
a study on monthly assessment of the eco-toxicity (bio-assay), trace metals and major organic
compounds of the treated effluent from guard ponds of M/s. Hetero Infrastructure SEZ
Limited to fulfil the specific condition of APPCB. After considering the proposal, CSIR-NIO
has agreed to carry out the study on monthly assessment of the treated effluent for the above-
mentioned investigations. CSIR-NIO conducted field campaign for the month of April on 3™
April 2023 and treated effluent was collected from the guard pond No. 4. This report is the

compilation of the data obtained for various investigations conducted on the treated effluent.
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Executive Summary

As part of continuous monthly studies on assessment of the quality of treated
effluent from M/s. Hetero Infrastructure SEZ Limited, the treated effluent was collected
from guard pond No. 4 of M/s. Hetero Infrastructure SEZ Limited on 3" April 2023.
This treated effluent was tested for its eco-toxicity, levels of trace metals and major
organic compounds. A 96 hours long bio-assay experiment was conducted on the treated
effluent using zebrafish following the method IS: 6582-1971 as suggested by the CPCB.
The results of the bio-assay experiment revealed that the eco-toxicity levels of the treated
effluent collected from M/s. Hetero Infrastructure SEZ Limited fulfilled the CPCB
standard of ‘90% survival after 96 hours in the 100% effluent’ as the mortality of
zebrafish in 100% effluent after 96 hours is 8%. Based on the survival rates of zebrafish
at different concentrations of effluent, the median lethal concentrations for 50% and 10%
mortality of zebrafishes (LCso and LCio, respectively) after 96 hours are estimated as
682% and 113%, respectively. Trace metal concentrations determined in the treated
effluent are within the limits prescribed by CPCB for treated effluent of sea discharge.
Concentration of total phenolic compounds in the treated effluent is very low
(0.028mg/1) and it is far below the limit of CPCB for total phenolic compounds (1.0
mg/l). These results suggest that the treated effluent collected from the guard pond No. 4
of M/s. Hetero Infrastructure SEZ Limited on 3™ April 2023 is compliance with the

CPCB standards.

1. Introduction
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Some of the coast-based industries discharge their treated effluent into the sea
through a designated marine outfall point after fulfilling the criterion set up by the central
pollution control board (CPCB) and Andhra Pradesh state pollution control board
(APPCB) for the treated effluent. APPCB has established a lock and key system for the
guard ponds to release the treated effluent into the sea after meeting the criterion set up
by CPCB and APPCB. There are 7 pharmaceutical industries (Andhra Organics Ltd.,
Aurobindo Pharma Ltd., Lantech Pharmaceuticals Ltd., SMS Pharmaceuticals Ltd., Divis
Laboratories Ltd., Hetero Drugs Ltd., Deccan Fine Chemicals India Pvt. Ltd.) and one
text tile industry (Brandix India Apparel City Pvt. Ltd.) processing their effluent in the
ETP (effluent treatment plant) and discharge the treated effluent into the coastal waters of
north Andhra coast (between Pydibhimavaram and Kesavaram). In addition, two CETPs
(common effluent treatment plant), namely, Visakha Pharma City Ltd. and
Atchyutapuram effluent treatment plant Ltd. (AETL), process the effluents received from
various pharmaceutical industries in the CETP and discharge the treated effluent into the
sea. National Thermal Power Corporation and Rashtriya Ispat Nigam Ltd. draw seawater

to cool down the warm and high salinity water back to the sea.

Andhra Pradesh Pollution Control Board (APPCB), Visakhapatnam,
has issued a notice (No. 2313/PCB/ZO-VSP/NIO/2022) to all sea discharge industries on
27" May 2022 and instructed them to assess the quality of treated effluent on monthly
time scales for one year through the bio-assay experiments and the levels of trace metals
and major organic compounds in the treated effluent by the CSIR-National Institute of
Oceanography, Visakhapatnam. Concerning this, M/s. Hetero Infrastructure SEZ Limited
approached CSIR-NIO, Visakhapatnam to carry out the above-mentioned studies on their
treated effluent for the period of one year (from August 2022 to July 2023) on monthly

time intervals. In this connection, CSIR-NIO collected the treated effluent from the guard
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pond No. 4 of M/s. Hetero Infrastructure SEZ Limited on 3™ April 2023 and carried out
bio-assay experiment for four days using zebrafish and determined the concentration
levels of trace metals and major organic compounds present in the treated effluent.
1.1 Objective:

The main objective of this study is to assess the quality of treated effluent from M/s.
Hetero Infrastructure SEZ Limited through bio-assay test and concentration levels of
trace metals and organic constituents present in the treated effluent, and to compare the

results with the CPCB standards for compliance/non-compliance.

1.2 Sample collection:

A Niskin water sampler (10L, plate. 1.1) was used to collect the treated effluent
samples from guard pond No. 8 of M/s. Divis Laboratories Limited on 23" February
2023 for dissolved oxygen (DO), biochemical oxygen demand for three days (BOD3),
pH, dissolved inorganic nutrients and microbial community studies. Water samples were
collected in pre-cleaned white jerry cans (20L) for bio-assay studies and filtration of

samples for chlorophyll-a and total suspended matter.

Plate 1.1: Niskin sampler (10L) used for collection of water samples

1.3 Methodology
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The Physicochemical parameters were analysed through the standard procedures following
Carrit and Carpenter (1966), Grashoff (1974), Suzuki and Ishimaru (1990) and Grassoff et

al. (1992). The detailed methodology of each parameter is given below.

a) pH

The pH of the treated effluent sample collected in an air-tight glass bottle (60ml) was
measured using a Metrohm pH analyser (Titrando 865). Standard buffer solutions (Merck,
Germany) were used to calibrate the instrument. Based on the repeated analysis of aliquots

of standards and samples, the precision of the analysis for pH is 0.002 units.

b) Dissolved Oxygen (DO)

Winkler's method was adopted for the determination of DO concentrations. A measured
volume of effluent sample was fixed immediately after collection with the reagents
Winkler's A (manganous chloride) and Winkler's B (alkaline potassium iodide). Standard
titration with sodium thiosulphate was adopted for the analysis purpose. The concentration
of DO was expressed in mg/l. The precision of analysis, expressed as standard deviation

with this method, was +0.07%.

¢) Biochemical Oxygen Demand (BOD)

Samples for the determination of biochemical oxygen demand were collected in triplicate.
According to Winkler's method, the dissolved oxygen concentration was immediately
determined using one of the triplicate samples. The remaining bottles were left for three
days at 20°C in the BOD incubator. Dissolved oxygen in these samples was determined after
fixing the samples after three days of incubation. BOD3 was computed from the initial DO

concentrations and expressed in mg/1.

d) Ammonium - Nitrogen (NH4" -N)

10
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Ammonical - Nitrogen in a treated effluent sample was determined with the indophenol blue
method using trione. Care was taken to analyse ammonium, and ammonia free distilled
water was used for analysis to avoid contamination, as ammonia is highly soluble in water.
The absorbance of the coloured complex was measured at 630 nm in Spectrophotometer
against a standard. NH4 - N is expressed in pmol/l and the precision of analysis, in terms of

standard deviation, is +0.02 pmol/l

e) Nitrite - Nitrogen (NO> -N)

Nitrite was determined by the method of Bend Schneider and Robinson whereby the nitrite
in the water sample was diazotised with sulphanilamide and coupled with N-1-Naphthyl
ethylene diamine dihydrochloride. The absorbance of the resultant azo-dye was measured at
543 nm against a standard solution. Concentrations of NO, - N in seawater are expressed in

pmol/1.

f) Nitrate - Nitrogen (NO3™ -N)

Nitrate in an effluent sample was first reduced to nitrite using heterogeneous reduction by
passing the buffered samples through an amalgamated cadmium column, and the resultant
nitrite was determined as above. The measured absorbance was due to the initial nitrite
present and nitrite obtained by the reduction of nitrate in the sample. A necessary correction
was therefore applied for any nitrite initially present in the sample. Concentrations of NO3 -
N in seawater were expressed in pmol/l. The precision of analysis for both nitrite and nitrate,

in terms of standard deviation, is #0.02 pmol/I

g) Phosphate - Phosphorus (PO4* -P)
Inorganic phosphate was measured by the method of Murphy and Riley, in which the
samples were made to react with acidified molybdate reagent and then reduced using

ascorbic acid. The absorbance of the resultant phosphorous molybdenum blue complex was
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measured at 880 nm against a standard. Concentrations of PO4*> - P in effluent samples
were expressed in umol/l. The precision of analysis, in terms of standard deviation, is +0.01

pumol/I.

h) Silicate - Silicon (SiO4* -Si)

Silicate-silicon was also estimated by reaction with acid-molybdate and ascorbic acid in the
presence of oxalic acid. The addition of oxalic acid prevents the interference of phosphate.
The absorbance of the resultant silico - molybdenum blue complex was measured at 810 nm
in Spectrophotometer against a standard. Concentrations of SiO4*- Si in effluent sample

were expressed in umol/l. The precision of analysis, expressed as standard deviation, is

+0.02 pmol/l.

i) Total suspended matter (TSM)

One litre of effluent sample was filtered through a pre-weighed Polycarbonate filter (0.47
um; Millipore), and after filtration, the filter was dried for about 2 days at 60°C. The dried
filter was weighed, and noted down the reading. The filter was dried again, and took the
weight measurement. This procedure was continued until the weight loss of the filter due to
drying was zero. The weight of the material retained on the filter was considered TSM

concentration and expressed as mg/l.

j) Bio-assay test (Eco-toxicology test)

The bio-assay test was performed following the CPCB standard method (IS:6582-1971)
using zebrafish (D. Rerio) as the test species. The bio-assay test was conducted on different
effluent concentrations, such as 0% (control), 10%, 20%, 30%, 50%, 60%, 90% and 100%,
and the test was conducted for 4 days (96 hours.). Mortality of zebrafishes in different

concentrations was noted at regular time intervals of 1h, 6h, 12h, 24h, 36h, 48h, 60h, 72h,
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&4h and 96 hours. LDP line software was used to calculate treated effluent's median lethal

concentration (LC50 and LC10) for 24h, 48h, 72h and 96 hours.

k) Trace metals

Trace metal concentrations in the treated effluent sample collected from the industry's guard
pond were filtered through a 0.22 um polycarbonate filter to remove the particles. The
filtered water was analysed for trace metals by Inductively Coupled Plasma—Mass
Spectrometer (ICP-MS). Internal standards, such as Li, Sc, Ge, Y, In, Tb and Bi, were added
to the effluent sample and determined the concentrations of these elements, along with other
trace metals, to monitor the performance of the ICP-MS instrument. International standard
(NIST 1640a) was run to check the accuracy of the trace metal concentration. The
calibration curve was established by running the standards of different concentrations (0.5.
1.0, 5.0, 25, 50 and 100 PPB) before analysing effluent samples. The linear fit with a r2

value of 0.9999 was obtained in most cases.

1) Microbiological analysis

About 100 ml of the sample was sub-sampled into a pre-sterilised bottle for bacterial
analysis. All samples were collected with precautions required for microbiological analysis
and analysed in the laboratory. The sample was serially diluted thrice to obtain 107! to 10-3
dilutions with sterile salt water. Heterotrophic bacterial counts were determined using R2A
agar. Around 100 pl of each serially diluted water sample is plated on R2A agar plates,
spread with a sterile glass rod, and incubated at 37 °C for 48-72 hours. After considering the
dilution factor, the colonies formed on the plates are counted using the colony counter and
represented as a number of colony-forming units per ml of water sample (CFU/ml).

MacConkey agar is used to obtain total coliform counts. The colonies of pink-red colour and
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with bile precipitate are counted as ECLO (Escherichia coli like organism) on MacConkey
agar plates. The colourless to pale pink colonies are counted as EFLO (Enterococcus
faecalis like organism) on MacConkey agar plates. TCBS agar is used to obtain VLO
(Vibrio like organism) counts. The colonies formed on the TCBS agar plates are counted as
VLO. The colonies of yellow colour are counted as VCLO (Vibrio cholerae like organism)
on TCBS agar plates. The colonies of bluish-green colour are counted as VPLO (Vibrio

parahaemolyticus like organism) on TCBS agar plates.

2 Results

2.1 Treated effluent characteristics

Treated effluent was tested for DO, BODs, pH, TSM and dissolved inorganic nutrients and

the results were provided in Table 2.1.

S. No. | Parameter Concentrations | CPCB standard”
1 DO (mg/l) 7.86 -

2 BOD; (mg/l) 3.86 30

3 pH 7.328 6.0-8.5

4 Nitrate-N 0.45 -

5 Phosphate -P 0.67 5.0

6 Silicate -Si 2.55 -

7 TSM (mg/1) 12.1 100

*: as per Environment (Protection) Second Amendment Rules, 2021

Dissolved oxygen (DO) concentration of the treated effluent is 7.86 mg/l. BOD3 of the
effluent is 3.86 mg/l which is far below the standard limit of 30 mg/1 set by CPCB. pH of the
treated effluent is 7.328 and it is well within the CPCB limit of 6.0 - 8.5 (Table 2.1).

Concentration of total suspended matter (TSM) is low and it is only 12.1 mg/l. TSM
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concentration in treated effluent is below the standard limit of 100 mg/l set by CPCB.
Dissolved inorganic nutrients such as nitrate and phosphate concentrations in the effluent are
within the standard limits of CPCB.

Abundance (CFU/ml) of various bacterial populations in the effluent of M/s. Hetero
Infrastructure SEZ Limited is given in Table 2.2. The total viable count (TVC) was 0.5x10°
CFU/ml, which is within the range of the TVC found in the coastal waters off the north
Andhra coast (0.003 - 1.94 x10° CFU/ml). ECLO and EFLO counts in the treated effluent
(6700 CFU/ml and 2300 CFU/ml, respectively) are comparatively higher than the ECLO and
EFLO counts reported in the coastal waters of the north Andhra coast (0-1600 CFU/ml and 0-
680 CFU/ml). Counts of VLO (Vibrio like organism) found in the treated effluent (240
CFU/ml) are consistent with those reported for north Andhra coastal waters in 2018 (0-243
CFU/ml). However, counts of VPLO in the treated effluent (240 CFU/ml) are relatively
higher than those, reported for north Andhra coastal waters in 2018 (0-116.8 CFU/ml).
VCLO (Vibrio cholerae like organism) were not grown.

Table 2.2: Abundance of various bacterial populations in the effluent of M/s. Hetero
Infrastructure SEZ Limited

Bacteria | Abundance
(CFU/ml)

TVC 0.5x10°

ECLO 6.7x10°

EFLO 2.3x10°

VLO 2.4x10°

VCLO NG

VPLO 2.4x10°
TVC Total Viable Count
ECLO Escherichia coli like organism Count
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Enterococcus faecalis like organism Count
Vibrio like organism Count

Vibrio cholerae like organism Count

Vibrio parahaemolyticus like organism Count
No Growth

Survival rate of zebrafish at various time intervals during the experiment period of 96 hours

in different concentrations of treated effluent was given in Table 2.3

Effluent concentration of 0% represent the control and no mortality of zebrafish was

observed in the control. The first mortality of zebrafish was observed in the effluent

concentration of 60% after 60 hours of the experiment. In the 100% effluent concentration,

the first mortality was observed after 24 hours of the experiment and 92% of zebrafish were

survived after completion of the experiment (i.e., 96 hours) (Table 2.3).

Table 2.3: Survival rate (%) of zebrafish at different time periods exposed to different
concentrations of effluent

Exposure Effluent Concentration
time Control  10% 20% 30% 50% 60% 90% 100%
1 hr 100 100 100 100 100 100 100 100
6 hr 100 100 100 100 100 100 100 100
12 hr 100 100 100 100 100 100 100 100
24 hr 100 100 100 100 100 100 100 100
36 hr 100 100 100 100 100 100 100 96
48 hr 100 100 100 100 100 100 96 96
60 hr 100 100 100 100 100 100 96 96
72 hr 100 100 100 100 100 96 96 92
84 hr 100 100 100 100 100 96 92 92
96 hr 100 100 100 100 100 96 92 92
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Mortality rate of zebrafish (%) observed in the test concentrations of 0%, 10%, 20%, 30%,
50%, 60%, 90% and 100% during the exposure time of 24 h, 48 h, 72 h and 96 hours was
given in the Table 2.4.

Table 2.4: Cumulative mortality of zebrafishes in different concentrations of effluent at
exposure periods of 24h, 48h, 72h and 96 hours.

Test Cumulative Mortality (%) of
concentrations zebrafish
(% vIv) Exposure periods (hr)
24 48 72 96
Control (0%) 0 0 0 0
10% 0 0 0 0
20% 0 0 0 0
30% 0 0 0 0
50% 0 0 0 0
60% 0 0 4 4
90% 0 4 4 8
100% 0 4 8 8

Based on the above observations, median lethal concentrations for the mortality of 50% and
10% of test organisms (LCso and LCio, respectively) of treated effluent after 72h and 96h of
the experiment were calculated using LDP Line software and were given in Table 2.5.

Table 2.5: Median Lethal concentrations (LCso and LCio) of effluent at exposure
periods of 24h, 48h, 72h and 96 hours.

Exposure LCso LCio
time (h) (%) (%)
24 - -
48 - -
72 1550 152
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Trace metals in the seawater are essential for biota, however, elevated concentrations
of trace metals cause negative impact on the biological organisms. Further, accumulation of
heavy metals in the tissues of edible fishes through biomagnification enters into humans.
Hence, determination of trace (heavy) metals concentrations in the coastal waters are very
important. Treated effluent release in to the sea from industries is one of the possible sources
of trace metals in the coastal waters. Hence, trace metals such as vanadium (V), chromium
(Cr), manganese (Mn), Iron (Fe), cobalt (Co), nickel (Ni), copper (Cu), zinc (Zn), Arsenic
(As), Selenium (Se), cadmium (Cd) and lead (Pb) were analysed by ICP-MS in the treated
effluent collected from M/s. Hetero Infrastructure SEZ Limited. Concentrations of these
metals in the effluent are given in Table 2.6 and compared with the standard (maximum)

limits of CPCB for these trace metals in the treated effluent for sea discharge.

Table 2.6: Trace element concentrations in the treated effluent

Element  Effluent Conc. CPCB limit
(ng/) (ng/)
v 0.53 200
Cr 0.73 2000
Mn 36.3 2000
Fe 76.7 3000
Co 0.09 -
Ni 1.17 2000
Cu 0.27 3000
Zn 101 5000
As 0.12 200
Se 0.24 50
Cd n, d. 50
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Pb n. d. 100

All the elements listed above are very well within the standard limits of CPCB for effluent
for sea discharge, suggesting that treated effluent release into the sea from M/s. Hetero
Infrastructure SEZ Limited may not result in any accumulation of trace elements in the

coastal waters of north Andhra coast.

2.4 Organic compounds

Total phenolic compounds present in the treated effluent collected from the guard pond
were determined using spectrophotometer. The concentration of total phenolic compounds
in the treated effluent is very low and it is only 0.028 mg/1 and it is very low compared to

the limit of CPCB for total phenolic compounds (1.0 mg/1).

3. Conclusion

Treated effluent collected from the guard pond No. 4 of M/s. Hetero Infrastructure
SEZ Limited fulfilled the norms of CPCB for bio-assay test with the survival rate of 92% for
zebrafish in 100% effluent after 96 hours. Trace metal concentrations in the treated effluent
are very well within the limits of CPCB. The concentration of total phenolic compounds in
the treated effluent is 0.028 mg/l and is very well within the limit of CPCB for phenolic
compounds (1.0 mg/l). Over all, the characteristics of the treated effluent collected from
guard pond No. 4 of M/s. Hetero Infrastructure SEZ Limited on 3™ April 2023 is compliance

with the CPCB standards.
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COMPLIANCE REPORT ON THE RECOMMENDATIONS/

MITIGATION MEASURES MENTIONED IN THE EIA REPORT

ENVIRONMENTAL ENHANCEMENT/ MANAGEMENT
ISSUES/ IMPACTS MITIGATION MEASURES ACTION/COMPLIANCE
(As per EIA) (As per EIA)

Reduction of trees in the site:
cutting of 25 trees

Initiate and complete the
process of compensatory
trees plantation. Number
of trees to be planted
25000.

This is to.bring to your kind notice
that, the total site was used for
aquaculture farms in the past and
hence there was no greenery/trees in
the site while starting the project.

However, the industry has planted
more than 5.0 Lac plants in & around
the industry site. The species used
are as below:

Ganuga

Neem

Acacia

Pinto farm

Kona Carpus

Coconut and

Medicinal plants

VVVVVVVY

The photographs of the green belt in
and around the industry premises
are enclosed as Annexure-I for your
information.

Soil Erosion during
construction and sediment
load on the Storm water
drains

Earth works
specifications to include
provision for silt fence.
Construction during non-
monsoon season

The industry has ensured that there
is no soil erosion during the
construction of industry and ensuring
there is no sediment load on the
storm water drains.

The industry is cleaning/desilting the
storm water drains regularly to avoid
sediment deposition in the storm
water drains.

The natural drain which is passing
adjacent to the industry premises is
being cleaned regularly to avoid
stagnations in the catchment area.

Sanitation facilities during
construction

of
and

Proper availability
drinking water
Sanitation facilities

During construction phase, the
industry has provided labour sheds
for the construction labour, adequate
drinking water points and sanitation
facilities.

Photographs of the labour sheds and
drinking water points are enclosed as
Annexure-ll for your information.

Compliance report on the recommendations/mitigation measures of EIA report
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Fire Prevention
construction

during

Adopt safe work practise
and have adequate
firefighting facilities.

The industry has adopted and being
adopted the safe work practices
during the construction. Some of the
safety practices followed are as
below:
» Provisioning of
Protective Equipment
» Provisioning of fall protection
equipment
» Regular Medical check-ups etc.

Personal

The indusfry has provided adequate
firefighting facilities in the industry.

Details of firefighting facilities
provided in the industry are enclosed
as Annexure-lll.

Pollution of

other wastes and Spillages

land, ground
water and surface water
arising from sanitary and

During Construction it will
be ensured that
contractor does  not
dispose off debris in water
bodies.

»

This is to bring to your notice that, all
the contractors are advised to
dispose the debris in such a way
that, it should not enter the water
bodies.

There are no water bodies in and
around the project site.

Soil laden run off will not
be diverted to water
bodies.

Not Applicable.
There are no water bodies to divert
overloaded soil into the water bodies.

Vehicle maintenance and
refuelling will be confines
to areas under
construction yard to trap
discarded lubricant and
fuel spills.

Regular vehicle maintenance and
refuelling is being done outside the
site in an authorised workshops and
petrol pumps.

In case of emergency maintenance
of vehicles, the waste is disposed to
Incineration along with other wastes.

Sanitation waste from will

not be diverted to
construction water
bodies.

Sanitation waste is being collected
separately and disposed to either
incineration or to the treatment as
applicable.

Contractor's to prepare,
for the works sites, which
make adequate provision
for safe disposal of all
wastes and prevention of
spillages, leakage of
polluting materials etc.

The contractors are advised to
dispose the waste properly to avoid
nuisance to the surroundings and
also advised to not to use polluting
materials like Bitumen, Waste oils
etc in the construction.

Contractor to be required
to pay all costs
associated with cleaning
up any pollution caused
by their activities and to
pay full compensation to
those affected.

Major construction works have been
completed and only few
modifications works & repair works
are going on at site. Till now there
are issue associated with pollution
caused due to the activities of
contractors.

Compliance report on the recommendations/mitigation measures of EIA report
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Groundwater abstraction for
construction activities

to
of

Contractor
optimisation
abstraction.

ensure
water

»

During major construction, the
industry has used curing chemical,
ready mix concrete etc. for optimum
usage of water in construction. '
Photograph of the Ready-mix
concrete plant working in the factory
premises is enclosed as
Annexure-lV for your information.

Construction traffic causing
pavement and structure
damage due to overloading,
increasing congestion and
increased road safety
hazards on the Nakkapalli-
Rajayyapeta road.

Contractors to use
appropriate vehicles and
to comply with legal gross

vehicle and axle load
limits.
e Contractors to repair

damage at own expense.

Contractors to minimise
road safety hazards and
inconvenience to other
road users by taking
appropriate measures.

The industry has laid own road to the
factory from National Highway and
hence there is no traffic congestion,
inconvenience to the other public
and road safety issues.

Drawing and Photographs of the
Road are enclosed as Annexure-V.

Air Pollution from batch mix
plants, construction vyard
due to movement of
mechanical compactor and
other vehicles.

Trucks carrying
construction material will
be covered with tarpaulin
to avoid spilling.

Instructed all truck owners to cover
the trucks with tarpaulins and is
being followed strictly.

Water Sprinkling will be
carried out in mornings
and evenings on haul

Industry used to sprinkle water on
the roads during initial stages of
construction and at present all roads

roads and compact | are either concreted or black top,
surface.

¢ Vehicles and construction | Maintaining Vehicles and
machinery will be | construction machinery in good
maintained to conform | working condition so that it will meet
emission standards | the emission standards specified by

specified by SPCB.

APPCB

Stock piled sand and
stone will be wetted
before loading.
Construction debris shall
be disposed only at
designated sites.

e There is no sand stocks at the
site.

e Construction debris is being
disposed at designated places
only.

Noise Levels

Construction yard will be
located at 500m away
from habitation.

There is no construction yard near to
the habitation.

All  equipment will be
maintained in  good
working order, properly
designed engine
enclosures and intake
silencers.

All  vehicles are provided with
silencers and maintaining in good
working condition. All DG sets are
provided with acoustic enclosures.
Photographs o the DG sets are
enclosed as Annexure -VI.

Water Logging and cross
Drainage.

Storm water drain on the
North Eastern side of the
site _connecting to the

Storm water drain on the eastern
side of the factory is being
maintained in good condition so that

Compliance report on the recommendations/mitigation measures of EIA report
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creek and drains within
the site.

there will not be nay water logging in
the catchment area.

Drawings of the storm water drain on
the eastern side of the factory is
enclosed as Annexure-VII.

Negative impact on flora due
to Flora due to cutting of

To, compensate for 25
number of trees to be cut,
25000 number of trees
will be planted.

Industry has planted more than
500000 plants in the premises.

Photographs of the green belt are
enclosed as Annexure-VIIl.

Construction workers be
provided with personal
protective equipment
(PPE) such as-earplugs,
helmets, safety shoes,
gloves, etc.

All workers are being provided with
suitable PPE like Shoes, Helmet,
Goggles Gloves, Ear plugs etc.
depending on the work.

The PPE ‘Matrix and protocols are
enclosed as Annexure-IX for your
information

trees.
Occupational Safety and
Health
Environmental  monitoring

during construction phase

Ambient Air Quality to be
measured once in a
season (except monsoon)
at location specified in
monitoring plan

Ambient air quality monitoring is
done continuously through 03 Nos of
CAAQM stations.

Conducting ambient air quality
monitoring through third party once
in a month and reports are being
submitted to RO, APPCB,
Visakhapatnam.

Water Quality
and surface) to be
monitored once in a
season (except monsoon

(ground

The industry has provided 04 nos of
piezo wells in the factory premises
for monitoring the ground water
quality and is being monitored once

season) at locations [ in 03 months. Reports are being
specified in monitoring | submitted to MoEF&CC along with
plan. compliance reports.
Layout of piezo wells installed in the
plant is enclosed as Annexure-X.

* Noise levels to be |Regular noise monitoring is being
monitored once in a | doneinternally and records are being
season at locations | maintained,
specified in monitoring
plan.

e Soil qualty to be | Soil quality is being monitored once

monitored once a year .

in six months and the reports are
being submitted to MOEF&CC along
with compliance reports,

Monitoring of
Construction sites for
arrangements made for
protection measures at
storage  areas, and
drainage.

Regularly monitoring the
construction sites for arrangements
made.

Occupation Phase

Air Pollution From Boilers

Effective stack heights
and bag filters.

The industry is having 04 nos of
boilers and the details are as below:

Compliance report on the recommendations/mitigation measures of EIA report
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per'CPCB Formula

Capacity | Stack | APCD

of Boiler | Height

45TPH | 53 m Electrostatic
Precipitator (ESP)

20TPH |33 m Dust collector
followed by Bag filter

12TPH | 30 m | Bag filters

10TPH | 30m Bag filters

Air Pollution From DG sets Effective stack heights as | Al DG sets are provided with

adequate stack height as per the
CPCB formula.

Air Pollution from Incinerator

Provision of Scrubbers.

No Hazardous waste Incinerator is
installed at site.

Diffuse  emissions from,
reactors, multiple effect
evaporators, strippers etc.

Provision of vent

condensers.

e All reactors are provided with dual
stage condensers to avoid
process emissions entry into the
atmosphere

e All reactor vents in which acidic
reactions are being carried are
connected to scrubbers.

o Stripper vent is connected to dual
stage condensers.

Fugitive Emissions from
accidental spills

Containment measures
like dykes for bulk solvent

All solvent storage tanks are
provided with sufficient dykes (110%

distillation or incineration.

storage, periodic | of tank capacity) and provided Dump
maintenance. tanks in all solvent storage yards to
control the spills.
Photographs of the solvent yard is
enclosed as Annexure-XI.
Water Resources Source: YLB Canal | As per EC, the industry has installed
supply. Sea water Desalination plant for
meeting the water requirements of
the industry.
Effluents from Process:
Organic Wastes Incinerator Sending to cement Industries, pre-
Stripper  followed by | processing units for incineration

purpose as directed by the Board.

High TDS Effluents

Evaporator followed by
Filter Press condensate

HTDS effluents are being treated in
Multiple Effect Evaporator (MEE)

From Evaporator for | followed by biological treatment and
Biological treatment | tertiary treatment before disposing
followed by tertiary | into the Sea.

treatment and marine

disposal .

Low COD and Low TDS
Effluents

Activated Sludge process
followed by tertiary
treatment and marine
disposal.

All LTDS effluents along with MEE
Condensate is being treated in Bio-
tower followed by Dual stage
activated sludge process and then to
RO plant before disposing into the
Sea.

Details and photographs of the
Stripper/MEE/ATFD & Biological
Treatment are enclosed as
Annexure -XII.

Compliance report on the recommendations/mitigation measures of EIA report
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Efflents from utilities e Primary treatment | Effluents from utilities is being
followed by  marine | treated along with LTDS effluents.
disposal.

Domestic Effluents

Sewage treatment plant
and treated water for on
Land Irrigation.

Domestic effluents are being treated
in sewage treatment plant of 300
KLD capacity and treated sewage is
recused for gardening purpose.
Details of STP and photograph are
enclosed as Annexure-XIIl.

Solid Wastes

Coal ash from Boiler

Supply to Brick
manufacturers and
Cement Manufacturers

Sending
units.

to Brick manufacturing

Garbage

a) Biodegradable

for
vermicomposting and
Reuse for horticulture
development

b) Recyclable Wastes Like

Paper, plastic to
recyclers.

c) Non-Biodegradable  for
disposal to local
authorities.

d) STP Sludge for compost

and reuse as manure.

a) Installed organic waste converter
for converting the biodegradable
waste into manure.

b) LDPE paper and plastic waste is
being sent to recyclers.

c) Non-Biodegradable waste is

being disposed as per the
guidelines.

d) Using STP sludge in Vermi
compost plant to maintain

moisture and then for gardening
purpose as manure.

Photograph of the vermi-compost

plant is enclosed as Annexure-XIV. -

Hazardous wastes

L3

a) Forced Evaporation salts
b) Solvent Residues

c) Process residues

d) ETP sludge

e) Waste Oils

f) Used Batteries

g) Waste Containers

Temporary Storage
Facility with 3 Months
storage capacity And
Sent To TSDF,
Visakhapatnam sent to
authorized recyclers
Detoxification - resultant
effluent to ETP and sold
to authorised vendor.

Hazardous wastes are being
disposed as per the conditions
stipulated by APPCB in the CTO.
Minimum stocks are being
maintained in the Hazardous waste
storage yard.

Detoxification of containers/Liners is
being done in Detoxification yard and
wash water is being routed to ETP
for treatment.

Hazardous waste and mode of
disposal specified by the APPCB in
CTO is enclosed as Annexure-XV.

Noise Pollution from DG
Sets, Motors, Compressors
etc.

Provision of Acoustic
enclosures for DG Sets
provision of noise

absorption pads at the
foundation levels Green
Belt.

All DG sets are provided with
Acoustic enclosures and thick green
belt is being maintained in & around
the factory premises for minimising
the noise.

Compliance report on the recommendations/mitigation measures of EIA report
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Green Belt

Provision of Avenue
plantation and 50 m wide
green belt all around the
estate

Thick green belt is being maintained
in & around the factory premises.

Occupational safety

Provision of PPE, and
Health centre.

Periodic Health Check-
ups.

Occupational
training.

Safety

e The industry has provided 02 no’s

of Occupational health centres with
ambulances (mini trauma) within
the industry premises.
Full time doctors are deployed in
the OHC and Round the clock male
nurses/ paramedical staff are
available in the factory for taking
care of health issues of
employees/emergencies.

» Periodical medical examination of
the employees is being carried as
per the Factories Act.

» Occupational safety training is the
part of Safety induction training and
also during regular trainings.

Community Development

Extension of Medical
facilities by way of health
camps, Improvement of
educational facilities,
Empowerment of Women
in Surrounding villages.

The industry is extending medical
support to the nearby villagers by
way of:

» Conducting medical camps in
the nearby villages regularly
through mobile medical van of
the Company and giving free
medicines.

> Established Eye hospital at
Nakkapalli for the eye care of the
nearby villagers. This includes
free testing, providing goggles,
medicines, Cataract surgeries

etc.

» Financial assistance to the
people suffering with health
ailments.

> Sanitation  facilities  during
calamities.

For education, the industry is

carrying following activities:
> Providing the infrastructure to all

nearby Govt. schools like
construction of toilets,
Compound walls, classrooms
etc.

> Providing furniture to the Govt
Schools.

> Providing Study material for
school going children

» Drinking water facilities (RO
Plants) in the schools.

» Rewards for the meritorious
students.

Compliance report on the recommendationé/mitigation measures of EIA report
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» Celebration of national events in
schools

» Providing lighting & sport kits to
the schools etc.

For women empowerment, the
industry is providing jobs to the
women and promoting them to take
self-decisions both at home and
workplace by way of providing
training to the women employees.

The details are enclosed as
Annexure-XVI

Submitted to the IRO, MoEF&CC, Vijayawada for information and perusal.

Date :23/12/2022

S. Kullayi Reddy
Vice President -EHS

Page 8 of 8
Compliance report on the recommendations/mitigation measures of EIA report
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Annexure-|

GREEN BELT PHOTOS

ANNEXURE-II
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LABOUR SHED & DRINKING WATER

Drinking Water
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ANNEXURE-III
Hetero Complex Safety Equipment’s
. Capacity Total
.N N fthe E Ph h
S. No ame of the Equipment /UoM | Quantity otograp
1 Fire Extinguishers Nos 2238
2 ARFFF (Foam) Lts 47960
. . ‘*’ <
3 Fire hydrant points Nos 462
4 Fire hose cabinet Nos 436
5 First aid hose reel Nos 176
6 Fire hydrant monitors Nos 74
7 Fire hydrant gate valves Nos 314
8 Fire blanket Nos 148
9 Eye & Body wash unit Nos 105 £73
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10 Personal protective Equipment in Nos 74
Blocks
11 Eye wash bottle Nos 327
12 SCBA Nos 38
TYPE OF FIRE EXTINGUISHER

1 2kg 96
2 4.5 kg 567
3 5kg 10
4 COo2 22.5kg 275
5 45 kg 91
6 9Lts 112

Foam
7 50Lts 373
8 9Kg 78
9 10Kg 120
10 25Kg 282

DCP
11 50Kg 81
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12 9Kg 4
13 10 Kg 27
D-Type

14 25 Kg 15

15 50Kg 11
.
-

16 ABC 2Kg 80
Ul

17 DCP / Clean Agent Modular 10Kg 672
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HETERO COMPLEX FIRE HYDRANT PUMP HOUSE DETAILS
PUMP HOUéE PUMP HOUSE —I PUMP HOUSE-II PUMP HOUSE-III
NO
PUMP JOCKEY | MAIN | DIESEL | JOCKEY | MAIN | DIESEL | JOCKEY | MAIN | DIESEL
DESCRIPTION PUMP PUMP PUMP PUMP PUMP PUMP PUMP PUMP PUMP
PUMP HEAD 88 88 88 88 88 88 95.1 88 88
(Mt)
PUMP FLOW 25 410 410 25 410 410 61 273 273
(m3/hr)
PUMP HP 25 215 231 25 215 231 20 150 133
PUMP RPM 2900 2900 1800 2900 1480 1800 2920 1480 1800
PUMP LPM 416 6833 6833 416 6833 6833 1000 4550 4550
AUTO START Manual
2

( Kg/cm2) > > > > 4 > 4 shut off
gl,_{;—o SHUT 5 Manual Manual 7 Manual Manual 7 Manual Manual

shut off | shut off shut off | shut off shut off | shut off
( Kg/cm2))

Water Storage 600 KL 1200 KL 1000 KL
Capacity
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HIGH PRESSURE WATER MIST FIRE TENDER

UNIT Fire Engine -1 Fire Engine-2

Engine model EICHER 10.95 EICHER 10.95

Water tank capacity 3500ltrs 2000ltrs

Foam Tank capacity 350L 400L

Foam Water monitor 2000Lpm@100bar 1000Gpm@7kG/cm?2

capacity

DCP Tank capacity 250 Kgs

High pressure pump 150Lpm @ 100bar 150Lpm @ 100bar

i presreose | gz

Type Advances water mist and Foam type Advanced water Mist, Foam and

Dry Chemical Powder
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ANNEXURE-IV

READY-MIX CONCRETE PLANT
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ANNEXURE -V

HETERO COMPLEX ROAD
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ANNEXURE - VI

DG SETS
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ANNEXURE - VII
STORM WATER DRAIN POINT

R Gl <o
CAPACITY: 105 2

i

8.
e . e 0 e i e N

RST FORERUN
ECTICN SUMP-! |

e s
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ANNEXURE - VIII
GREEN BELT PHOTOS

p—rmats S &
| R e
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PPE MATRIX

ANNEXURE - IX

ArealActivity

PPEs REQUIRED BEFORE STARTING ACTIVITY

ArealActivity

PPEs REQUIRED BEFORE STARTING ACTIVITY

. Safety Shoes Nose Mask _ Safety Shoes FR Suit with Hood
PPE matzdaa;(;r\yvé)ﬁ(f(zfeaegtermg Safety Goggles Flammaﬁ}llzggznhz?:hng like Safety Goggles Nitrile Hand glove
) Safety Helmet ) Safety Helmet SCBA
) Safety Shoes FR Suit with Hood Safety Shoes FR Suit with Hood
Handlmg of Flammable' Safety Goggles Nitrile Gloves . Safety Goggles Heat Resistant glove
Solvents with Proper Earthing Boiler house
and bonding Safety Helmet PAPR Safety Helmet Ear Plug/Muff
Full Face Mask Dust Masks
Toxic Material Handling (Like Safety Shoes PVC Air Line Suit _ o Safety Shoes FR Suit with Hood
NH3, bromine etc) Safety Helmet PVC Hand Gloves Opening of Pipe lines Safety Goggles Hand Gloves
' Full Face Mask PAPR Safety Helmet Nose Mask
Safety Shoes PVC Apron Safety Shoes Hand gloves
Charging/ Handling of corrosive | Safety Goggles PVC Hand Gloves - Safety Goggles Ear Plug/Mug
ehemical (NaOH. 1,80y [Safcty Fomet PAPR Utility and DG Set areas Safety Helmet FR Suit
Full Face Mask Other Nose Mask
Charging/Handling powder Safety Shoes FR Suit with Hood Working at effluent sumos Safety Shoes FR Suit with Hood
(powder Milling, sifting, Safety Goggies Nitrile Goves water Sugmps cogiing tovfer’s Safety Goggles Safety Beits
dispensing and charging in to Safety Helmet PAPR éeration7tanks otc ’ Safety Helmet Hand gloves
reactor Efc) Dust Mask T Nose Mask Life Buoys
Safety Shoes FR Suit /Apron Safety Shoes Life Lines
Hot material handling, Abrasive | Safety Goggles Heat Resistant glove Working at heights, painting, Safety Goggles Safety Belts
material handling Safety Helmet and Civil constructions. Safety Helmet Hand gloves
Nose Mask Nose Mask
Safety Shoes Fire Proximity Suit Safety Shoes FR Suit with Hood
Rescue operation in Fire Safety Goggles Fire Proximity Glove Hot Works like welding, cutting, | Safety Goggles Safety Belts
Safety Helmet grinding , heating , chipping etc. | Safety Helmet Hand gloves
Full Face Mask SCBA Nose Mask
L . SCBA PVC hand Gloves Safety Shoes Safety Belt/Ladder
Rescus _operat|on in toxic, PVC Suit/Apron Safety Helmet Confined Space Entry Safety Goggles
corrosive atmosphere.
Safety Gum Shoe Safety Helmet
Safety Shoes FR Suit with Hood . Insulative Shoe Arc Suit
Laboratory works Safety Goggles Lab Apron Workmg on MCC, SFU, Isolator, Safety Goggles Electrical Resistance
capacitors underground cable
Nose Mask Safety Helmet Gloves
Safety Shoes PVC Suit Safety Shoes FR Suit with Hood
Detoxification Works Safety Goggles Hand Gloves Excavation work Safety Goggles Hand Gloves
Safety Helmet PAPR Safety Helmet
Monitoring activities in plant Safety Shoes FR Suit with Hood . . Safety Shoes FR Suit with Hood
and warehouse Safety Goggles Nose Mask Gas cylinder Handling Safety Goggles Hand Gloves
Safety Helmet Safety Helmet Face Shield
Safety Shoes FR Suit with Hood Safety Shoes FR Suit with Hood
Road Tanker Sampling and Safety Goggles Safety Belts Powder Handling Safety Goggles Nitrile Hand gloves
Unloading Safety Helmet Nitrile Hand glove Safety Helmet PAPR
Full Face Mask Nose Mask

1/70674/2024

104



SO/VIJ/EPA/EC-A/101/10-82/2024 177067472024

105
HETERO INFRASTRUCTURE SEZ LTD

ANNEXURE - X
LAYOUT OF PIEZO WELLS

GROUND WATER MONITORING WELL LOCATIONS
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FIRST FORERUN COLLECTION SUMPS LOCATIONS
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ANNEXURE - XI

SOLVENT YARD
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ANNEXURE - XII
STRIPPER/MEE/ATFD & BIOLOGICAL TREATMENT

w- T S TE P AT

et

: »
Stripper ATFD
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7

samsung Triple camera
> with v M3
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ANNEXURE - XIlII
SEWAGE TREATMENT PLANT

SEWAGE TREATHENT PLANT

‘om%’m.\g Teipd s
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ANNEXURE - XIV
VERMI COMPOST PLANT

T TR T
AL i cois
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Annexure-XV
HAZARDOUS WASTE AND MODE OF DISPOSAL

Hazardous wastes are being disposed as per the conditions stipulated by APPCB in the CTO.
Minimum stocks are being maintained in the Hazardous waste storage yard.

Hazardous waste and mode of disposal specified by the APPCB in CTO is mentioned below:

S.No Details of waste Mode of Disposal

1 Process Solid waste To TSDF, Parawada, Anakapalli Dist. for

2 MEE/ Forced Evaporation Salt secured Land filling

3 Incineration Ash

4 ETP Sludge

5 Solvent Residue/Organic Residue | Shall be incinerated to sent to Cement

6 Spent Carbon industries for Co-incineration/Co-

7 Damage or Rejected APIs/products | processing/ Pre-processing units

8 Damaged or Expired Raw materials

9 Used PPEs Shall be incinerated in in-house incinerator
or sent to Cement industries for incineration.

10 Used Oils To Re-processing units authorized by
APPCB

11 Used Batteries Shall be sent to suppliers on buy back basis

12 e-Waste/ electrical waste Sent to Authorized Recyclers approved by
APPCB/CPCB.

13 Empty Drums/ Containers/ Liners | To outside agencies after complete

contaminated with Hazardous detoxification.
chemicals/waste
14 Empty barrels / containers / liners

contaminated with hazardous
chemicals / wastes

15 LDPE Paper To authorized Recyclers/ outside agencies
16 Coal Ash from Boilers To Brick manufacturing units
17 Spent Solvents Shall be recycled within the units of Hetero

Infrastructure SEZ Ltd or sold to outside
agencies

18 Recovered Solvents
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A Brief Report of CSR activities in Nakkapalli plant areas
December 2022
About Hetero

Hetero is one of India’s leading generic pharmaceutical companies and is one of the world’s
largest producers of anti-retroviral drugs for the treatment of HIV/AIDS. With more than 20
years of expertise in the pharmaceutical industry, Hetero’s strategic business areas include
APls, generics and biosimilars. Hetero also offers custom pharmaceutical services to its
partners around the world. The company is recognized for its strengths in Research and
Development, manufacturing, and commercialization of a wide range of products.

Hetero is the first company in India to launch the generic version of Remdesivir injection,
COVIFOR, in India, which is used to treat hospitalization cases of COVID-19.

Corporate Social Responsibility

At Hetero, we value health and prosperity for all. Our passion for improving quality of life
extends beyond our business and transcends everything we do. While we work towards
making medicines affordable and accessible to society at large, we also continuously seek
opportunities to help the society through our corporate social responsibility initiatives. Since
its inception, Hetero has been directly supporting with healthcare programmes, drinking
water & sanitation, educational and welfare activities in communities surrounding the
company’s factories. The company also extends its support beyond its operational vicinities
depending on the community needs and emergencies.

As a Hetero group we will focus on the following thematic areas to implement CSR activities
in Nakkapally Region. Following activities have been implemented in 26 number of villages
with an outreach of 16,800 households, 32 schools 31 Anganwadi centers etc.

Quality Education

Health Care Services

Village Infrastructure.
Drinking Water & Sanitation

PwnhPRE

1. Quality Education
Quality Education is one of the flagship programs for Hetero Company. We are working in 32
Schools & 31 Anganwadi Centers. Goal is to address the root causes of education quality
challenges. We identified several challenges among the marginalised students studying
especially in govt schools.
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To provide quality education:

>

YV V VYV

2.

Health is the other flag ship program for Hetero Company, under health, we are working in

Supported 32 vidya volunteers in
schools to balance the student
teacher ratio. Purpose of vidya
volunteers is to address the root
causes of lack of required teaching
staff in select schools. Vidya
volunteers are well trained on
various  participatory  didactic
learning/teaching methods. Vidya
volunteers help the school students
through language and numeracy
improvement. Also helps in various
behavioural change trainings to
students.

Provided uniforms, bags,
stationery, notebooks & furniture
to schools to bring the uniformity
among the students (till the year
2019). The intent of providing the
above is to enable children studying
in the schools to have a better
access to learning materials.

Provided outdoor playing equipment to Anganwadi schools to encourage the children
to attend regularly. In several Anganwadi centers, it was observed that the children
do not have access to required outdoor playing equipment.

Constructed RO Water Plant in Schools to address the clean and safe drinking water.
Provided Cooking Wessels to Schools.

Merit Awards to students to encourage higher education.

Provided Reading Material to 10t class students

Constructed 25 toilets in Schools for Boys & Girls to prevent the transmission of

communicable diseases.

Health Care Services:

following segments:

177067472024
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2.2 Mobile Medical Van:
The main purpose of this activity is to serve the underprivileged society and especially focus
on seasonal diseases like fever, cold, allergies etc, blood pressure & sugar/diabetes.

2.1 Vision Health Care Centre:

To Address the eyesight issues of marginalised
communities, Hetero opened a Vision centre at Nakapally
Village in collaboration with Sankurathri Foundation. The

' Vision centre equips latest technologies, well trained staff.
- Communities from neighbouring villages visits the Vision

center, get the eye tests done, and for needed patients,
undertake surgeries by specialist Surgeons.

Objective of the Centre:

To Support the needy villagers, who are having vision
problem and not able to bare the expenses for eye
surgeries.

So far, served 42,958 members, distributed 17,983
spectacles & conducted 1,806 eye surgeries.

Through this project, so far, we conducted 1,973 camps and reached 1,04,612 members &

distributed medicines. A qualified
medical doctor provides required
medical support to the patients in the
village itself. Once the testing is one,
required medicines are provided to
the patients free of cost. Interactions
with few patients inferred that, on an
average each patient save around Rs.
1000 per visit if they go and get the
same medical support from nearby
town.

177067472024
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2.3 Covid 19 response:

During Covid, every 15 days we have done sanitation in the whole village to stop the spread

of virus in the villages.

During lock down we have distributed
groceries to the people in and around
Nakkapally  Region. We have
organized special vaccination drive to
the villagers.

Under this project we covered 27
villages and distributed 16,000
Grocery kit (Dal, Rice, Sugar, oil
packet etc) to the Villagers.

3. Village Infrastructure:
Under this project 27 villages are
adopted by Hetero Group and constructed the following infrastructure in the villages.

» Constructed 6 Community Halls.
Laying of CC Roads & Gravel roads
Construction of Toilets

Laying of Electrical Lines.
Provided Solar lamps to the
fisherman community

Provided streetlights
Construction of compound walls
to Graveyards.

» Planted trees in the community.

YV V V

Y VY

4. Drinking Water & Sanitation:

Under this project following activities
are completed.

» 14 RO Plants are installed in various villages to provide clean and neat drinking water.

» Provided running water to the
whole community.

» Constructed Overhead tanks.

Drilled 12 bore wells

» Constructed drainages in the
community

» Created awareness on Swachh
Bharath

A\

177067472024
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Annexurerg
Email IROVijayawada

RE: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram,
3112/1to 312/5,312/10to 312/12, 31

From : KullayiReddy S <KullayiReddy.S@hetero.com> Fri, Apr 05, 2024 05:16 PM
Subject : RE: Environmental & CRZ Clearance for the »7 attachments
development of SEZ for Pharmaceutical and Chemical
manufacturing units intake and outfall and for b S
desalination plant at Sy. No. 215, 286/1, 286/2, e ardher, araatet  Sub Ofce, Vijagawada
283/1, in Ch. Lakshmi Puram, 3112/1 to 312/5, B
312/10 to 312/12, 31 T BATR R

To : IROVijayawada <iro.vijayawada-mefcc@gov.in>
Cc : shruti.rai <shruti.rai@nic.in>

Dear Sir,

In Continuation to trailing mail, please find attached updated compliance report letter
issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/EPA/EC-A/

101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your kind
information and perusal.

You are requested to kindly acknowledge the same.

Thanks and Regards,

SANE KULLAYI REDDY

Associate Vice President- EHS

HETERO INFRASTRUCTURE SEZLTD
Mobile- 9490793284

Inspiring human belief
in a healthier world.

www.hetero f ¥ in D

.com
N.Naraspuram (Village), Nakkapalli Mandal, Anakapalli (Dist) -531081
Phone: 0891-2877941

HETER

From: Kullayi Reddy Sane

Sent: Thursday, December 29, 2022 4:13 PM

To: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: RE: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 31

07/04/24,10:30 pm
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Dear Sir,

Reference to the trailing mail, please find attached our reply (Status/Compliance/Action
Plan) to the letter issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/
EPA/EC-A/101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your
kind information and perusal.

Submitted please.

Thanks & Regards,

KULLAYI REDDY SANE
Assoociate Vice President -EHS

Hetero Infrastructure SEZ Ltd

Mobile: +919490793284

From: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Sent: 05 December 2022 6:39 PM

To: Kullayi Reddy Sane <KullayiReddy.S@hetero.com>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313...

Sir/Madam,

Please find the enclosed attachment for kind information and further necessary
action.

et / Yours faithfully,

STI gLar a1 qgyeic!

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010, Andhra Pradesh.

Ph: +91 8008143846

07/04/24,10:30 pm
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Confidentiality Notice:

This e-mail transmission may contain confidential or legally privileged information that is intended only

for the individual or entity named in the e-mail address. If you are not the intended recipient, you are

hereby notified that any disclosure, copying, distribution, or reliance upon the contents of this e-mail is

strictly prohibited. If you have received this e-mail transmission in error, please delete the message and

any attachments from your Inbox.

- Reply to Notice issued by MOEF&CC (R2).pdf

14 MB
From : KullayiReddy S <KullayiReddy.S@hetero.com> Sat, Feb 25, 2023 10:12 AM

Subject : RE: Environmental & CRZ Clearance for the 27 attachments

development of SEZ for Pharmaceutical and
Chemical manufacturing units intake and outfall and
for desalination plant at Sy. No. 215, 286/1, 286/2,
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283/1, in Ch. Lakshmi Puram, 3112/1 to 312/5,
312/10 to 312/12, 31
To : IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Cc : shruti.rai <shruti.rai@nic.in>

Dear Sirs,

In continuation to the reply submitted to IRO, Vijayawada as mentioned in the trailing
mail, Please find attached “CRZ Clearance obtained from MoEF&CC for laying of
new marine disposal pipeline ” for your information and perusal.

Kindly acknowledge the receipt of the same at the earliest.

Thanks and Regards,

SANE KULLAYI REDDY
Associate Vice President- EHS
Hetero Infrastructure SEZ Ltd.
Mobile- 9490793284

Landline: 0891-2877941

Inspiring human belief
in a healthier world.

www.hetero f W in O

.com

HETER

From: Kullayi Reddy Sane

Sent: 29 December 2022 16:13

To: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: RE: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 31

Dear Sir,

Reference to the trailing mail, please find attached our reply (Status/Compliance/Action
Plan) to the letter issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/
EPA/EC-A/101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your
kind information and perusal.

Submitted please.

Thanks & Regards,

KULLAYI REDDY SANE

4 of 14 07/04/24,10:30 pm
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Assoociate Vice President -EHS
Hetero Infrastructure SEZ Ltd

Mobile: +919490793284

From: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Sent: 05 December 2022 6:39 PM

To: Kullayi Reddy Sane <KullayiReddy.S@hetero.com>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313...

Sir/Madam,

Please find the enclosed attachment for kind information and further necessary
action.

wae / Yours faithfully,

S| gLar I qggeic!

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010, Andhra Pradesh.

Ph: +91 8008143846

/s
Azadi y,

Amrit Mahotsav

50f 14 07/04/24,10:30 pm
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Confidentiality Notice:

This e-mail transmission may contain confidential or legally privileged information that is intended only
for the individual or entity named in the e-mail address. If you are not the intended recipient, you are
hereby notified that any disclosure, copying, distribution, or reliance upon the contents of this e-mail is
strictly prohibited. If you have received this e-mail transmission in error, please delete the message and
any attachments from your Inbox.

- Infra CRZ Clearance.pdf

8 MB
From : KullayiReddy S <KullayiReddy.S@hetero.com> Sat, Feb 25, 2023 10:10 AM
Subject : RE: Environmental & CRZ Clearance for the #7 attachments

development of SEZ for Pharmaceutical and
Chemical manufacturing units intake and outfall and
for desalination plant at Sy. No. 215, 286/1, 286/2,
283/1, in Ch. Lakshmi Puram, 3112/1 to 312/5,
312/10 to 312/12, 31

To : IRO Vijayawada <iro.vijayawada-mefcc@gov.in>
Cc : shruti.rai <shruti.rai@nic.in>

Dear Sirs,
In continuation to the reply submitted to IRO, Vijayawada as mentioned in the trailing

mail, Please find attached “Monitoring Study around the marine outfall point of
Hetero
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Infrastructure SEZ Ltd. in the coastal waters off Nallamattipalem” carried by
National Institute of Oceanography (NIO) during the year 2022-23 for your information
and perusal.

Kindly acknowledge the receipt of the same at the earliest.

Thanks and Regards,

SANE KULLAYI REDDY
Associate Vice President- EHS
Hetero Infrastructure SEZ Ltd.
Mobile- 9490793284

Landline: 0891-2877941

Inspiring human belief
in a healthier world.

www.hetero f W in O

.com

HETER

From: Kullayi Reddy Sane

Sent: 29 December 2022 16:13

To: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: RE: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 31

Dear Sir,

Reference to the trailing mail, please find attached our reply (Status/Compliance/Action
Plan) to the letter issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/
EPA/EC-A/101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your
kind information and perusal.

Submitted please.

Thanks & Regards,

KULLAYI REDDY SANE
Assoociate Vice President -EHS

Hetero Infrastructure SEZ Ltd

Mobile: +919490793284

From: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>
Sent: 05 December 2022 6:39 PM
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To: Kullayi Reddy Sane <KullayiReddy.S@hetero.com>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313...

Sir/Madam,

Please find the enclosed attachment for kind information and further necessary
action.

wae / Yours faithfully,

S| gLar a1 qgyeic!

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010, Andhra Pradesh.

Ph: +91 8008143846

/~
o=
Azadi,

Amrit Mahotsav

8 of 14 07/04/24,10:30 pm
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Confidentiality Notice:

This e-mail transmission may contain confidential or legally privileged information that is intended only
for the individual or entity named in the e-mail address. If you are not the intended recipient, you are
hereby notified that any disclosure, copying, distribution, or reliance upon the contents of this e-mail is
strictly prohibited. If you have received this e-mail transmission in error, please delete the message and
any attachments from your Inbox.

- Final Report_Hetero_SSP3462.pdf
14 MB

From : IRO Vijayawada <iro.vijayawada-mefcc@gov.in> Fri, Dec 30, 2022 10:33 AM

Subject : Fwd: Environmental & CRZ Clearance for the #21 attachment
development of SEZ for Pharmaceutical and
Chemical manufacturing units intake and outfall and
for desalination plant at Sy. No. 215, 286/1, 286/2,
283/1, in Ch. Lakshmi Puram, 3112/1 to 312/5,
312/10 to 312/12, 31

To : Suresh Babu Pasupuleti <suresh.pasupuleti@gov.in>

FNA please
Thanks and regards

N S Murali
Inspector General of Forests
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Regional Officer, IRO Vijayawada

Green House Complex

Gopala Reddy Road

VIJAYAWADA - 520010

Ph: 0866-2419787
0866-2419788
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From: "KullayiReddy S" <KullayiReddy.S@hetero.com>

To: "IRO Vijayawada" <iro.vijayawada-mefcc@gov.in>

Cc: "shruti.rai" <shruti.rai@nic.in>

Sent: Thursday, December 29, 2022 4:12:52 PM

Subject: RE: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1 to
312/5, 312/10 to 312/12, 31

Dear Sir,

Reference to the trailing mail, please find attached our reply (Status/Compliance/Action
Plan) to the letter issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/
EPA/EC-A/101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your
kind information and perusal.

Submitted please.

Thanks & Regards,

KULLAYI REDDY SANE
Assoociate Vice President -EHS

Hetero Infrastructure SEZ Ltd

Mobile: +919490793284

From: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>
Sent: 05 December 2022 6:39 PM

To: Kullayi Reddy Sane <KullayiReddy.S@hetero.com>
Cc: shruti.rai <shruti.rai@nic.in>

10 of 14 07/04/24,10:30 pm
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Subject: Environmental & CRZ Clearance for the development of SEZ for
Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313...

Sir/Madam,

Please find the enclosed attachment for kind information and further necessary
action.

wae / Yours faithfully,

S| gLar a1 qgyeic!

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010, Andhra Pradesh.

Ph: +91 8008143846

Azad| Ka

Amrit Mahotsav

Wzg INDIA

A FGATA

ONE EARTH * ONE FAMILY *» ONE FUTURE
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Confidentiality Notice:

This e-mail transmission may contain confidential or legally privileged information that is intended only

for the individual or entity named in the e-mail address. If you are not the intended recipient, you are

hereby notified that any disclosure, copying, distribution, or reliance upon the contents of this e-mail is

strictly prohibited. If you have received this e-mail transmission in error, please delete the message and

any attachments from your Inbox.

-= Reply to the Letter of IRO, MoEF.pdf

19 MB
From : KullayiReddy S <KullayiReddy.S@hetero.com> Thu, Dec 29, 2022 04:21 PM

Subject : RE: Environmental & CRZ Clearance for the #1 attachment

development of SEZ for Pharmaceutical and
Chemical manufacturing units intake and outfall
and for desalination plant at Sy. No. 215, 286/1,
286/2, 283/1, in Ch. Lakshmi Puram, 3112/1 to
312/5, 312/10 to 312/12, 31

To : IRO Vijayawada <iro.vijayawada-mefcc@gov.in>
Cc : shruti.rai <shruti.rai@nic.in>

Dear Sir,

Reference to the trailing mail, please find attached our reply (Status/Compliance/Action
Plan) to the letter issued to M/s Hetero Infrastructure SEZ Ltd vide File No: IRO/VIJ/
EPA/EC-A/101/10-82/2022 dated 29/11/2022 with all necessary enclosures for your
kind information and perusal.

Submitted please.

Thanks & Regards,

KULLAYI REDDY SANE
Assoociate Vice President -EHS

Hetero Infrastructure SEZ Ltd

Mobile: +919490793284

From: IRO Vijayawada <iro.vijayawada-mefcc@gov.in>

Sent: 05 December 2022 6:39 PM

To: Kullayi Reddy Sane <KullayiReddy.S@hetero.com>

Cc: shruti.rai <shruti.rai@nic.in>

Subject: Environmental & CRZ Clearance for the development of SEZ for
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Pharmaceutical and Chemical manufacturing units intake and outfall and for
desalination plant at Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1
to 312/5, 312/10 to 312/12, 313...

Sir/Madam,

Please find the enclosed attachment for kind information and further necessary
action.

19et / Yours faithfully,

S| gLar I qgyeic!

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010, Andhra Pradesh.

Ph: +91 8008143846

Wzg INDIA
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This e-mail transmission may contain confidential or legally privileged information that is intended only
for the individual or entity named in the e-mail address. If you are not the intended recipient, you are
hereby notified that any disclosure, copying, distribution, or reliance upon the contents of this e-mail is

strictly prohibited. If you have received this e-mail transmission in error, please delete the message and
any attachments from your Inbox.

== Reply to the Letter of IRO, MoEF.pdf
19 MB
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HETERQ INFRASTRUCTURE SEZ LTD.
Ch. Lakshmipuram {Vill)
N.Narasapuram (Village), Rajayyapeta (Vill},

HETER Nakkapalli (Mandal},

Anakapalli (Dist) - 531 081, AP, INDIA,
Tel ; +91 8931 227307, Fax: +91 8231 227200

4™ Aprit 2024
Letter NO: HIS/EHS/MoEF&CC/2024-25/01

Dr. Suresh Babu Pasupuleti

Joint Director (S)

Integrated Regional Office (IRO),

Ministry of Environment, Forest & Climate Change,
Green House complex, Gopala Reddy Road,
Vijayawada - 520010,

Andhra Pradesh.

Dear Sir,

Sub : Environmental & CRZ Clearance for the development of SEZ for pharmaceutical
and Chemical manufacturing units intake and outfall and for desalination plant at
Sy. No. 215, 286/1, 286/2, 283/1, in Ch. Lakshmi Puram, 3112/1 to 312/5, 312110 to
312/12, 313/1 to 313/7 of Rajatahpet,19 {p) in Pedda Teernala, 177/1 to 117/3 ,119/1,
119/2, 120/1, 12012, 125, 126, 12911 to 129/9, 138, 142, 150, 215, N. Narasapuram
Village, Nakkapalli Mandal, Visakhapatnam District Andhra Pradesh by M/s. Hetero
Infrastructure SEZ Ltd.-Regarding

Ref

1. Letter Issued by the Integrated Regional Office, MOEF&CC, Vijayawada vide File
No: IRO/VIJ/EPA/EC-A/101/10-82/2022 dated 29/11/2022.

2. Our eariler reply vide letter Letter No: HIS/TEHS/MoEF&CC/2022-23/02 dated 27"
December 2022

With reference to the above, we are herewith submitting the updated compliance report for the
points mentioned in the letter referred at S.No.1 above for your information and perusal.

This is to bring to your kind notice that, the industry is complying with the conditions stipulated in
the Environmental & CRZ clearance and not violating any norms prescribed by the Ministry
intentionally. The industry is putting all out efforts and adopting all possible measures to comply
with the conditions stipuiated in the Environmental & CRZ Clearance.

Submitted for your kind information please.
Thanking you,

Yours faithfully,
For Hetero Infrastructure SEZ Ltd

(8

N
S. Kullayicﬁzddy
Assoclate Vice President -EHS

Enclosures : As above

Corporate
7-2-A2, Industrial Estates, Sanath Nagar, Hyderabad-500 018. Telangana, India
T, +91 40 23704923 / 24 / 25, Fax ; +91 40 23704926, 23N4119 www.hetero.com
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HETERO INFRATSRUCTURE SEZLTD 33

HETER N.Narasapuram (V), CH. Laxmipuram{V)}, Rajayyapeta (V)
Nakkapalli {M), Anakapalli (Dist)-531081

Point wise submission of Updated Compliance/ Status/Action plan for the letter
issued by IRO, Vijayawada vide File No: IRO/VI]J/EPA/EC-A/101/10-82/2022
dated 29/11/2022

1. As per the preamble of EC dated 25.10.2010, the 15 MLD desalination plant to be located
within the SEZ area and outside the CRZ area. However, it has been observed that the PAs
have installed desalination unit in CRZ area without obtaining prior approval from
MoEF&CC. In addition, PAs are also discharging excess intake water in the CRZ area.

The industry acquired the land in the year 2006 from Debt Recovery Tribunal (EX. Vijaya Marines)
and there were Iot of structures in existence in the CRZ area before hetero took over the land. Due
to lack of awareness on CRZ guidelines, usage of available structures in CRZ area and to avoid
pumping of Sea water to the plant & Desalination plant Rejects back to Sea, the industry has
installed the Desalination plant in that area.

Further this is to bring to your kind notice that, we have recsived one compliance letter from MoEF
vide No: EP/12.1/505 & 544/AP/4451 dated 25/11/2013 in which it is mentioned that Desalination
plant is located in CRZ area with due permission from MoEF. On receiving this letter, we thought
no further clearance is required for Desalination plant.

As per the recommendations of the Joint Committee in its report, we have initisted action for
reqgularization of the Desalination plant in CRZ area as per office Memorandum of the Ministry vide
Flle No: 19-27/2015-1A-11l dated 19" February 2021 and accordingly applied to APCZMA for their
recommendations. On detailed deliberations, APCZMA has appointed technical expert committee
for assessing the environmental damage due 1o installation of desalination plant in CRZ area and
after receiving the report from Committee, APCZMA has issued its recommendations for
Reqularization of Desalination plant in CRZ area.

Herewith enclosing the following documents as Annexursa-| for your information and perusal:

» Copy of report submitted by the expert committee appointed by APCZMA in which they
have mentioned that there is no environmental damage due to installation of Desalination
plant in CRZ area.

» Recommendations of APCZMA vide Letter No: 382/CRZ/IND-2022 dated 09/10/2023.

» Chronology of actions taken by the industry for regularization of desalination plant in CRZ
area.

Industry is in the process of applying for Amendment in the existing Environmentai & CRZ
clearance of M/s Hetero Infrastructure SEZ Ltd for gefting the Desalination plant regularized
in CRZ area.

2. It has been observed that the PAs have laid down pipeline without obtaining prior CRZ
ciearance from MoEF&CC. It has been stated that, due to problems with the existing
disposal pipelines, the PAs have proposed to install one combined pipeline in place of
existing two pipelines {Treated Effiuent and Desalination plant Rejects). For laying the new
pipeline, PAs have obtained No Objection Certificate (NOC) from Andhra Pradesh Pollution
Control Board (APPCB) vide Order No: 219/APPCB/CFE/RO-VSP/HO/2010 dated 14.12.2021
with a condition to obtain the amendment in existing CRZ Clearances from the MoEF&CC,
GO, New Delhi before installing the pipeline. However, PAs have laid the pipeline without
obtaining prior amendment of CRZ Clearance. At present, the laid pipeline has removed.

This is to bring to your kind notice that, the new pipeline is the replacement of existing pipeline for
disposal of treated into Sea and it is not an additional pipeline. After commissioning the new
pipeline, the industry will put the existing pipeline out of usage and the same has been informed
to APPCB while applying for NOC. But due to the misapprehensions of the public, the industry has
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stopped laying the pipeline in the month of November 2021 itself and submitted a letter to APPCB
stating the pipeline work will be restarted only after getting all clearances.

Now the industry has obtained all required permissions/clearances for laying of new pipeline and
completed the installation of new pipeline. After installation, industry has obtained CTO from
APPCB for new pipeline. The chronology of permissions obtained are enumerated below:

Details of Permission Issuing Authority No & Date
No Objection Certificate (NOC) APPCB 219 /APPCB/CFE/RO-VSP/HO/ 2010
Date: 14/12/2022
Recommendations of NOC APCZMA, 382/CRZ/IND/2022-575
under CRZ Notification 2011 Govt. of AP Date: 09/11/2022
CRZ Clearance MoEF&CC, 11-45/2022-1A.1li
Government of India Date: 11/01/2023
Consent to Establish (CTE) APPCB 219/APPCB/CFE/RO-VSP/HO/2010
Order Date: 15/02/2023
Permission from Port AP Maritime Board PPP/Extended Limits/2022
Govt. of AP Date: 04/02/2023
Consent to Operate APPCB APPCB/VSP/VSP/219/HO/CTO/2024
Date:21/03/2024

After obtaining all required clearances/permissions, the industry has completed the laying
of new pipeline and is ready for operation.

3. it is required to undertake regular Independent monitoring of marine water quality
including temperature and salinity at the outfall shall be through an authorized agency and
submitted along with six monthly compliance report to the Ministry and Integrated Regiconal
Office (IRO), Vijayawada.

The industry is getting the regular independent monitoring of marine water quality through National
Institute of Oceanography (NIO). The last studies were done in the year 2019 and APPCB has
carmied studies in 2019 & 2020, We have been submitting the reports to MOEF&CC along with the
six-monthly compliance reports.

The details of studies carried by the industry since its inception are as below:

Year Agency

2007

2010 National Institute of Oceanography (NIO)
2012

2014

2017

2019

2020 NIO through APPCB

2022 Indomer Coastal Hydraulics

2023 NIO

2024 NIO (Work in progress & expecting report by end of the year)

Walting for the report from National Institute of Oceanography {NIO) for the year 2024. The
report would be submitted to the IRO, Vijayawada on receipt of the report.

4. It is required to undertake continuous and comprehensive post project marine quality
monitoring programme including monitoring of water quality, sediments quality and
bioclogical characteristics and report on 6 monthly basis and the report to be submitted
along with six monthly compliance reports to Ministry’s Integrated Regional Office,
Vijayawada by E-mail (eccomplianceap@ gov.in}. it requires immediate action.
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As informed at Point No.3, the industry is getting the studies done from National institute of
Oceanography (NIO) for sea water quality, Sediment quality and Biological Characteristics on
yearly basis and the reports are being submitted to RO, MoEF&CC along with six monthly
compliance reports.

Waiting for the report from NIO for this year 2024 and the report would be submitted to the
IRO, Vijayawada on receipt of the report along with six monthly compliance reports.

5. It is required to submit the detailed compliance status of recommendations of EIA and
DMP.

The industry is complying with all the mitigation measures mentioned in the EIA report and the
detailed compliance report along with necessary enclosures is enclosed as Annexure-ll for your
information and perusal.

Though the industry is complying with the mitigation measures mentioned in EIA, the
updated compliance report would be submitted to IRO, Vijayawada along with Six monthily
compliance report from now onwards without fail.

6. It is required to provide lighted buoys at intake and out fall location as indicators.

The industry has installed marker buoys several times and the same are getting damaged
frequently due to fisherman activites and Boats movement in the sea. Some people are
intentionally damaging the same buoys.

Now the industry has procured and installed new lighted market buoys of bigger size at the sea
water intake point and marine outfall point. These marker buoys are fitted with solar lights and
hence there is a clear visibility in the nights for the fisherman & Boats. The photographs of the
marker buoys instalied are shown below:

Lighted Marker B i i | poin
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Lighted Marker Buoys installed at the Sea water Intake point

The new marker buoys are installed in the month of December 2023 at Marine outfail point
and In March 2024 at Sea water intake point during regular annual maintenance of the
pipeline.

7. It is required to store the diesel in underground tanks and copy of clearance from Chief
Control of Explosives to be provided.

This is to inform you that, there is no dedicated diesel storage tank in the premises of M/s Hetero
Infrastructure SEZ Ltd. Diesel is being stored in the individual units of SEZ and all units obtained
PESO License for storage of diesel in above ground tanks.

Coples of clearance letters Issued by the Chief Control of Explosives for SEZ units are
enclosed as Annexure -lll for your information and perusal.

8. It is required to provide display boards at critical locations along the pipeline viz. road /
rail / river crossing giving emergency instructions. This will ensure prompt information
regarding locations of accident during any Emergency. Emergency information Board shall
contain emergency instruction in addition to contact details. Proper lighting should be
provided all along the road.

The entire pipeline is passing through the lands of M/s Hetero Infrastructure SEZ Ltd except only
one creek & Road crossing. During the construction & Testing phase, we have installed all
emergency instructions at the crossing of Creek & Road. The pipeline is buried at a safe depth as
per the EC conditions to avoid physical damage of the pipeline.

At present Marine disposal is being done during daytime in the presence of APPCB officials only
and deploying security personnel for round the clock surveillance along the pipeline. Emergency
contact numbers are made available with the surveillance person.

The industry has provided permanent display boards at the road & creek crossing and the
photographs of the display Boards are shown below:
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Display Boards installed along Existing Marine disposal Pipeline

Permanent Display Boards installed at Road & Creek crossing along pipeline

9. It is required to take adequate measures to protect the natural nallah which is flowing
between project area and rainwater harvesting pond (from North- West to South-East) from
mixing of storm water / ralnwater flowing though project area.

The industry has realigned the natural canal flowing through the project site and widened &
strengthened the bunds on both sides of the canal for free flow of storm water villages to avoid
stagnation of storm water on the upstream side of the canal.

Now the industry is disconnecting the drains of factory which are connected to natural canal and
constructing separate RCC canal for the storm water of the factory. The entire work is expected
to complete by the end of April 2023.

As per the recommendations of the Irrigation Department of Gowvt. of Andhra Pradesh in its
approval letter dated 10/07/2023, the industry is carrying the works of canal. Approval letter issued
by the irrigation department in this regard is enclosed as Annexure-lV for your information.

The natural naliah flowing in project area is being protected and strengthened as per the

recommendations of lrrigation Department of Andhra Pradesh and will be used for the flow
of rainwater of Villages only.
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10. It is required to control the storm water / rainwater and its re use in consultation with
CGWA for various applications.

The industry has approached the CGWB for the technical suggestions for collection & storage of
storm water in the pond dated 09/01/2023. As per the CGWB, the water regulation is not in the
purview of the CGWB in the state of Andhra Pradesh and asked us to approach The Director,
Ground water & water Audit Department, Govt. of Andhra Pradesh. Copy of letter issued by CGWB
is enclosed as Annexure-V.

On approaching The Director, ground water & water Audit Department, Govt. of Andhra Pradesh,
they told us to go to Irrigation Department, Govt. of Andhra Pradesh for necessary approvals for
storage & collection of storm water in the pond and also for technical suggestions for strengthening
the natural canal.

The industry has obtained the permission from the Irrigation Departrent. Govt. of Andhra Pradesh
with certain conditions. Copy of permission letter is enclosed as Annexure-Vi.

The industry is carrying the works of canal bund strengthening, collection & storage of
rain water of the factory premises as per the recommendations of the Irrigation department.

11. It is required to provide the copy of report on the energy conservation measures
confirming to energy conservation norms finalized by Bureau of Energy Incorporating
details about building materials & technology & Factors etc for records.

The industry has carried Energy audit in the year 2017-18 and implemented the recommendations
of the report for energy conservation. The industry is carrying regular intermal audits for energy
conservation & reports are being maintained.

As part of energy management program, the industry has appointed one Certified energy auditor
cum Manager at senior level on permanent roles of the Company. Now energy
management/conservation has become integral part of Engineering Department.

12. It is required to submit the copy of certificate of an independent expert on installation
of the Effluent Treatment Plant (ETP).

The industry has submitted ETP performance evaluation report certified by the third party
approved by MoEF&CC to RO, Chennai and CPCB in the year 2017.

Again, to check the performance of various units of ETP, we have assigned the work of
performance evaluation to M/s SV Enviro Labs & Consuitants (Approved by MoEF&CC,
Accredited by NABL) in the year 2021.

The feasibility report of the newly constructed ETP has been submitted to APPCB duly vetted by
the Expert agency while applying for CTE.

Copy of the Performance Evaluation Report of existing ETP and feasibility report of new
ETP are enclosed as Annexure- VIl and Annexure -Vl respectively for your information and
perusal.

13. it is required to submit the monitoring reports of 80¢il and ground water ascertain that
there is no threat to ground water quality by leaching of heavy metals and other toxic
contamination along with six monthly compliance reports to Ministry’s Integrated Regional
Office, Vijayawada by E-mail {(eccompliance-a ov.in).
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The industry has been submitting the soil and Ground water reports along with six monthly
compliance reports including heavy metals, organic compounds, and other toxic compounds in the
ground water. In the soil, Nitrogen, Phosphorous, potassium, Porosity etc. are being monitored.
Copy of the latest analysis Reports are Enclosed as Annexure- IX for your information and
perusal.

The reports of Soil and ground water monitoring reports are being submitted to IRO,
MoEF&CC along with six monthly compliance reports.

14. It Is required to monltor all environmental parameters viz., Stack Emissions, Ambient
Air Quality (AAQ), Work Zone Emissions, Noise levels, Effluent Water Quality, Ground water
level and quality, reject water quality etc. by MoEF&CC/NABL accredited laboratory on
monthly basis and the monitoring reports to be submitted along with six monthly
compllance reports to Ministry’s Integrated Regional Office, Vijayawada by E-mail
{eccomplianceap@gov.in).

The industry has been carrying the analysis of Stack Emissions, Ambient Air Quality (AAQ),
Effluent Water Quality, Ground water level and quality on monthly basis and the reports are being
submitted to RO, APPCB regularly. Noise levels are being monitored by inhouse meters and the
records are being maintained. Desalination rejects are being monitored regularly by the plant
operators for the parameters pH, TDS, Conductivity, COD, and the records are being maintained.
Copies of monthly menitoring reports are enclosed as Annexure-X for your information and
perusal.

As directed by your good offices, we are getting the analysls done on monthly basis for
Noise, Reject water through third party and reports will be submitted to IRO, Vijayawada
along with six monthly compliance reports.

15. It Is required to submit the six-monthly compliance reports in respect of the terms and
conditions stipulated in Environmental Clearance along with all monitoring reports on
regular basis to Integrated Regional Office (IRO}, Vijayawada on 1st June (for the period
October-March) and 18t December (for the period April-September) of each calendar year
by E-mall (eccompllanceap@ gov.in). It I8 also required to uploaded the same in the website
of the project and updated periodically. It requires Immediate action.

Earlier, the industry used to submit the compliance reports through pst/Courier and from 2021 end
only the industry is submitting the compliances through online,

The industry is ensuring the compliance reports will reach IRO, Vijayawada in the months
of June and December every year with all annexures without fall.

16. It is required to submit the Environmental Statement in Form - V on regular basis to
Integrated Regional Office (IRO), Vijayawada by E-mail (eccompliance-ap@gov.in).

The industry is submitting the Environmental Statement in Form-V along with Six monthly
compliance reports as Annexure. Herewith submitting the recent Form-V as Annexure -XI for your
information and perusal.

The industry will submit the Environmental Statement in Form-V to IRO, Vijayawada in the
month of September every year from now onwards.

For HETERO INFRASTRUCTURE/SEZ LTD
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1.

2.

Introduction

APCZMA - CRZ - M/s Hetero Infrastructure SEZ Ltd. at N. Narasapuram
(V). Ch. Lakshmipuram (V), Rajaihpeta (V), Peda Teernala (V), of Nakkapalli (M),
Anakapalle District, Andhra Pradesh - Proposal for regularization of the existing
desalination plant in CRZ area — Clearance under the provisions of the CRZ
Notification, 2011 Constitution of Technical Committee Letter No. APCZMA-CRZ
Letter No.382/CRZ/IND/2022 -956 Dated 28-02-2023.

The APCZMA Authority recommended the following Committee- expert members of
APCZMA & Officials:

(1) Shri. Kalluri Hanumantha Rao, (Retired), Scientist ‘G' and Group Director,
Oceanography Group, NRSC/ ISRO

(2) Dr. Shaik Basha, Senior Principal Scientist and Head, CSIR — NEERI, Hyderabad
Zonal Centre, Hyderabad

(3) Dr. T. Byragi Reddy, Professor, Department of Environmental Sciences, Andhra
University, Visakhapatnam

(4) Sri D. Ravindra Babu, SEE, CRZ Section - Member Convener

Scope of the Committee:

1. The Committee shall examine the report of Joint Committee constituted by the
Honourable NGT; the certified compliance report & other documents submitted by

the project proponent and the consultant

2. Site visit to the area to assess the environmental damages caused due to the

construction of desalination in CRZ area

3. Suggest specific recommendations in respect of activities, corresponding to the
environmental or ecological damage assessed, to be taken up by the project
proponent under Compensatory Conservation Plan (CCP) and Community
Resource Augmentation Plan (CRAP), as per the MoEF&CC OM dated 19.02.2021
and OM F.No.19-125/2019-1A.111, dated 05.03.2020.
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3. Background Notes

M/s Hetero group established at N. Narasapuram, Nakkapalli Mandal. Visakhapatnam
District and operating one unit in Non SEZ and three units in Special Economic Zone
(SEZ) in the name of Hetero Infrastructure SEZ Ltd., M/s Hetero group is situated in
Sy.Nos: 215, 286/1, 286/2, 283/1 in Ch. Lamxipuram village, 312/1 to 312/5. 312/10
to 312/12, 313/1 to 313/7 of Rajayyapeta village, 19(part) in PedaTeenarla village.
117/1 to 117/3, 119/1, 119/2, 120/1, 120/2, 125, 126, 129/1 to 129/9, 138, 142.
150, 215, N.Narsapuram village, Nakkapalli Mandal, Anakapalle District spread over
an area of 496 acres. The units are, 1) M/s. Hetero Labs Limited, Unit-ITI (Non SEZ);
2) M/s. Hetero Drugs Limited, Unit-IX (SEZ); 3) M/s. Hetero Labs Limited. Unit-IX
(SEZ); 4) M/s Honour Labs Ltd (Unit — III) (SEZ). Total area of the Hetero Complex is
covered in an area of about 496 acres. Out of the total area, the built-up area is about
200 acres and the green belt area is about 150 acres, open & roads-140 acres. The Bay
of Bengal is on the South Eastern direction of the site at a distance of 1.2km. The source
of water requirement for the project is met by Desalination Plants installed in the
premises of Hetero Infrastructure SEZ Itd. M/s. Hetero Infrastructure SEZ Ltd.. is
operating desalination plant of 4.0 MLD (2 MLD x 2 Nos) capacity and drawing water

from the Sea for raw water requirement for all the units.

Details of | Dia of pipeline Geographical
pipeline (mm) Deh () Coordinates
Sea water N 17°21'12.00"
Intake 2o e E 82° 44' 04.00"
Brine N 17° 21' 04.00"
Reject 230 12 E 82° 44" 36.00"

4. Observations of the Expert Committee

e The Expert Committee visited the M/s Hetero Infrastructure SEZ Ltd on14.03.2023
and verified the present compliance status with the conditions stipulated in the
Environmental Clearance (EC) granted by MoEF&CC & Consents granted by
APPCB.
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e The Expert Committee inspected the Desalination plant and its surroundings. The
desalination plant of capacity 4 MLD was in operation at the time of inspection. The
rejects are discharged into the sea through separate pipeline parallel to the treated
effluent pipeline. The Committee noticed that the unit is discharging excess raw
seawater through separate pipe lines for which the industry does not have permission
from EC&CRZ from MoEF&CC/Consent from APPCB. Therefore, the committee

advised the industry to close down the existing excess seawater discharge pipeline.

e The Desalination plant area which comes under CRZ III B: NO Development Zone
(NDZ) (CRZ-111 defined as the areas with a population density of less than 2161 per
square kilometer, as per 2011 census base, shall be designated as CRZ-111 B and in
CRZ-III B, the area up to 200 meters from the HTL on the landward side shall be
earmarked as the ‘No Development Zone (NDZ))'). The desalination plant is
existing below 200 m contour and about 50 m to 150 m from the high tide line
(HTL). The committee observed that from HTL, a considerable slope is existing

between HTL to 100 meters contour.

e Project Proponents explained the structure of the desalination plant and its capacity
and up gradation the plant from time to time in implementing energy efficiency

practices with technological development.

e The committee visited the surrounding beach area and discussed the intake point
| and the Brain discharge point. And observed that the HTL to 100 meters contour is
good slope. Also, the committee observed the Spring High tide and the reasonable
distance existed from the Plant to the Highest Spring High tide line, protected by
small sand dunes covered with bushes and also Hetero planted & grown coconut
and other trees. 1t was observed that the surrounding area of Desalination plant was
well maintained, protected and managed by Hetero (Enclosed the Desalination Plant
map (Figure 1) with LTL, HTL, 100 meters and 200 meters contour map prepared
by IRS, Chennai).

e The desalination plant was constructed and running in CRZ 111 (NDZ) region since

2011. Moreover, this plant was erected prior to CRZ 2011 notification, constructed
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during 2009-2010 and started operations in 201 1, and the proponent was not aware
of CRZ notification during that time as informed by them. The present capacity of
desalination plant is 5§ MLD with intake capacity of 15 MLD and reject water of 10

MLD with two separate pipelines for intake and reject water,

e The main plant, Hetero Complex, is about 2 km from the Desalination plant and it
is in non-CRZ area. The only water source for the main plant is desalination of
scawater and. No other source of water is existing for both plant operations and

domestic use.

e The project proponent informed to the committee that they explored the possibility
of obtaining water from the Irrigation department, Central and State ground water
departments, but couldn’t succeed. Hence, they are forced to depend on

Desalination plant.

e M/s Hetero submitted a detailed report addressing all the environmental issues
and possible protective measures taken by them. This report also includes various
activities like helping neighboring fishing villages, laying of CC roads,
Construction/renovation of temples, supply of drinking water by digging filter
bore, children’s education, medical camps, etc. by spending about 3-4 Crores
annually and about 12-15 crores for four-year period for the developmental

activities under the Corporate Community Services.

5. Assessment of Environmental Damages-Desalination plant

The Project proponent informed that they missed by oversight for obtaining the
permission for regularization of the existing desalination plant after commencing the
CRZ 2011 notification, where the Foreshore facilities for desalination plants and
associated facilities are permitted activities in NDZ (CRZ -11I No Development Zone).
Hence, it attracts Compensation as per the guidelines issued by MoEF&CC as
Proponent not made an application after 2011 Notification and also a subsequent
notification in 2018 and 2019, for running the desalination plant since 2011. The Project
Proponent made an application to APCZMA on July 22, 2022 to regularize the
desalination plant, which is falling in CRZ -III (NDZ) area.

1/70674/2024
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As per the office memorandum published by MOEF&CC on j9th February 2021 for the
procedure for dealing with violations arising due to not obtaining a prior clearance for

permissible activities.
Section 4, (i)

As the desalination project of Hetero commenced construction in 2010 and operation
in 2011 without a prior CRZ clearance, the committee visited the site and assessed the
environmental damages caused by such an action and following recommendations are
in respect of activities, corresponding to the environment or ecology to be taken up by
the project proponent within a period of three years from the date of clearance, under
Compensatory Conservation Plan (CCP) and a Community Resource Augmentation

Plan (CRAP).

The cost of assessment of environmental damage was calculated as per the guidelines
of MoEF&CC vide O.M No. 19-125-/2019-1A4.111, date 05/03/2020

The expert committee noticed that the industry has been operating seawater desalination
plant of 5 MLD capacity since January 2011 without obtaining CRZ clearance from
MoEF&CC and Consent from APPCB. M/s Hetero Infrastructure SEZ Ltd., violated
the CRZ Notification 0.01.2011. The committee recommended that Number of days
violations observed may be taken from the 01.01.2011 to date of CRZ application
submitted by the Industry for regularization of 5 MLD seawater desalination plant, i.e.
22.07.2022.

The compensation calculated for violation of consent conditions as per the CPCB

methodology.
The compensation calculated for violation of consent conditions as per the CPCB
methodology. Assessment of Environmental Compensation for violation of Consent

conditions and Environmental Laws calculated as follows:

Environmental Compensation EC =PI x N xR xS x LF
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Where,

PI - Pollution Index of industrial sector

N — Number of days violations observed

R — Factor in rupees for Environmental Compensation

S — Factor for scale of operation and LF — Location factor

While assessing the compensation, in the present case, the following factors are

considered:

No.

EC
Component

Recommended

by CPCB

Value
considered

Justification

PI

60 to 100

60

Although the industry is in Red
category, considering the fact that
seawater desalination has low impact
on the surrounding environment, P is
taken as 60

Actual

01.01.2011
to
22.07.2022
(4296
days)

The delivery date for the commission
of As the industry commissioned the
seawater desalination plant is
mentioned as 15.10. 2010 (Annexure-
1), therefore, the starting date is
considered as 16.10.2011. The
industry submitted the proposal for
regularization of desalination plant on
22.07.2022 to APCZMA

100 to 500

200

Considering the fact that the
violation is having impact (Low,
Medium, High, Severe &
Critical: 100, 200, 300, 400 & 500)

R is a factor in Rupees, which may
be a minimum of 100 and maximum
of 500. Although present case comes

under violation, however.
considering the fact that seawater
desalination has low impact on the
marine ecology in the surrounding

area R is considered as 200

|
l

Scale of
operation

1.5

The plant comes under a large scale
of operation.

LF

Location Factor

1.25

The plant is located in an area
where the population is less than
5.0 lakhs. Therefore, factor 1.25is
considered.
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The Environmental Compensation calculated for the period 16.05.2016 to
31.10.2021 and 24.02.2022 to 29.03.2022 for the violation of CRZ directions
is: Rs.9.66,60,000/- ~Rs. 9.7 Crore.

5.1 Activities for Compensatory Conservation Plan

Fund allocation during the year | Total funds for
(Rs. In lakhs) 3 years
2024-25 (Rs. In Lakhs)

Activity

2023-24 2025-26

Setting up of solar and

other non-conventional 150 100 100 350
energy sources at

village or habitations

Restoration of water

bOd.lCS and setting up of 100 55 55 110
rainwater harvesting
system
Beach cleaning and
development of beach 40 40 40 120

amenities etc.

The total amount allocated for compensatory Conservation Plan: T 6.80 Crores. The
year-wise allocation of funds for Compensatory Conservation Plan is arbitrary. The
project proponent has the liberty to spend the funds, Rs. 6.80 Crores over a period of

3 years under different activities mentioned above.

5.2 Activities for Community Resource Augmentation Plan

Fund allocation during the Total funds
Activity year (Rs. In lakhs) fo:' ;s y::rs
2023-24 | 2024-25 | 2025-26 Lakhs)
Adaptations of nearby
coaki Vitlage aeit 50 40 40 130
providing civic
amenities
Creation of self-help
group and cooperative
society for marketing 80 45 45 170
of local community
produce.
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The total amount allocated for Community Resource Augmentation Plan: ¥ 3.00
Crores. Similar to Compensatory Conservation Plan, the year-wise allocation of
Sunds for Community Resource Augmentation Plan (CRAP) is also arbitrary. The
project proponent has the liberty to spend the funds, Rs. 3.00 Crores over a period of

3 years under different activities mentioned above.

6. Recommendations of the Committee

The committee observed that the beach and the coastal zone where desalination plant
of M/s Hetero Infrastructure SEZ Ltd is built is very stable. The construction of
desalination plant in the CRZ area has not caused any impact on the beach form,
coastline stability and the adjacent shoreline. As the sea doesn’t reach the location
of desalination plant, the operation of the desalination plant will not have any

influence on the benthic animals in the sub-tidal and intertidal regions.

The existing desalination plant was built above the High Tide Line (HTL) and it is
not having any impact on beach coastal forms and sand dune vegetation, Hence,

there will not be any impact on the CRZ III (No Development Zone).

In view of the above, the committee recommends the regularization of the
desalination plant in NDZ area as the desalination plant does not create any major
impact on the environment. However, the implementation of environmental
compensation will ensure prompt action and meet the goals of sustainable

development and socio-economic progress of the region.

The committee also recommends that M/s Hetero may increase the budget depending
on the requirement under Compensatory Conservation Plan (CCP) and Community
Resource Augmentation Plan (CRAP), as per the MoEF&CC OM dated 19.02,2021
and OM F.No.19-125/2019-TA 111, dated: 05.03.2020.
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Name and signatures of committee members
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Shri. Kalluri Hanumantha Rao
(Retired). Scientist 'G' and Group Director,
Oceanography Group, NRSC/ ISRO

g(a(_’/Q’

Dr. Shaik Basha

Senior Principal Scientist and Head
CSIR — NEERI Hyderabad Zonal Centre
Hyderabad

‘ P R R 4 rd

Dr. T. Byragi Reddy
Professor, Department of Environmental Sciences
Andhra University, Visakhapatnam

4’)- (9_; s
Sri D. Ravindra Babu,
SEE, CRZ Section - Member Convener
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Figure 1: Location map of the Desalination Plant in CRZ area
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Annexure —1I

Work Order for De-Salination Plant

Purchase Order

Vendor Name & Address Purchase Order No, : 3900000156

104104 Purchase Order Date :30.10.2009

ROGHEM SEPARATION SYSTEMS (1) PVT LTD. Buyer .

107 DHEERAJ ARMA ANANT KANEKAR MARG Ph No.

MUMBAI A00051 I

GSTIN Number - 2/ AABCR10S5P12Y GSTIN Numbar : S7AABCHES07EAZ6

Narne 7 : 7 =

rochem@rochemindia.com Quotation No.: Quotation Date.:

Note: Not to deduct TCS as we are under obligationto deduct

‘ Deliver and Bill to: TDS under section 194Q as our turnover of total sales, gross
I HETERO INFRASTRUCTURE SEZ LTD. receipts, exceeded the threshold limit of INR 10 Crores in the
\ 5Y No 150,288 312 N, NARASAFPURAM previous financial year,

NAKKAPALLY | M) RAJAYAPETA (VILL)
‘ VISAKHAPATNAM-531081, INDIA DL NO.
‘ Note: If here sre multile plants with diferent delivery address then it [ U24239TG2005PTCO4 7265
\ will be shown in item leved :

Place of supply | 37-Andhra Pradesh
We raquest you to supply the follvming matenalisesvice subject ternss and conditions mantioned

Terms of delivery : : FOR OUR PLANT
Terms of Payment T MENTIONED IN OTHER TERMS AND CONDITIONS
Insutance
ltem Material Description Unit Price Order Qty. Amouny
10 5028513 SEA WATER DESALINATION PLANT
1000KLDAY
GROSS PRICE 36,000.000.000 INR 1.000 SET 35.000,000.00
36,000,000.00
HSN CODE: 84141000
Delivery Date:15.10.2010
Other Terms & Conditions:

i
|
’ Total Gross Value 36,000,000.00
|
|

For HETERO INFRASTRUCTURE
SEZ LTD

This Document is Electronically
Approved. Hence, Signature is nol
Required

Page 1 OF 4
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Terms and Conditions of Purchase Order

This Terms and Conditions document shall govern exclusively, unless specifiod otherwisa in writing by HETERO INFR. SEZ LTD, all delivery of all
Consignments which shall include but is not limited to materials, reactors, instruments, chamicals, v iners, mac hines, systoms,
software. gadget or electronic items (hereinafter referred as “Consignments”) to HETERO INFR. SEZ LTD group of companies (herein reforred as
HETERO INFR. SEZ LTD).

1. Acceplance of Purchase Order:

1.4. Purchase Order will be binding upon the supplier when received and pted by the supplier, Supplier shalt send a written
communication of acceplance within three (3) business days of receipt of Purchase Order.. In case no communication of acceplance s recelved
from the Supplier, within three (3) business days of recelpt of Purchase Order, the same shall be deamed to have been accepted By Supplier.

2. Delivery:

21. Al Consignments must be delivered as per the agreed delivery dates specifiod in the Purchase Order it any or as per instructions
received from HETERO INFR. SEZ LTD thereol.. Consignments which are not deliverad as specified abave are liable 1o be cancellod at the solo
discretion of HETERO INFR. SEZ LTD

2.2. Al Consignments shall have at least twenty four months of validity or such period of shelf life as specified by HETERO INFR. 8EZ
LTD from time to time. All Consignments If applicable shall carry manufacturer's warranly and user manual !ncludlng but not fimited to
manufacturer’s instructions on handling, safety, storage, maintenance and transportation, suppher's contacti ation, fi o contact
Intormation (if supplier is not the manufacturer), all statutory marks and labels applicable for each item or consignment as the case maybe.
Supplier shall not change or edit any information provited by the manufacturer,

All Consignments must accompany (as per applicability)invoices, copy of Purchase Orders, list of Goods and quantities, delivery
challan, quantity, quality! technical specifications , Certificate of Analysis (COA), labels with ion of batch ber, manuf. ring date, detalis
of expiry date/shelf life along with manufacturing site address.

In the event if Supplier is supplying multiple Consignments either arderad In a singie Purchase Order or multiple purchase ordors,
Supplier shall pack them separately and clearly mark the content of each package, Packaging must be able to withetand inland climatic conditions
and temperature and should be suitable to all modes of transport as warranted by the nature of the Consignment and shall bo commensurate with
bast commercial transport and logistical practices, Similarty for alr freighting packsging shall confirm ta International Air Transport Association
{IATA) standards and regulations.

23, Sqapller should depute authorized and competanpefsom for commissioning and installation (i applicable) of Concaused by
wrong i ing and | llation by the engineeritech ® prog deputed by Supplier,

3. Quality:

31, Quality of all Consignments supplied should be as per specifications mentioned under or either all of the follawing documents .
L Purchage Order
W Supply or Purchase Agreement (in event one is executed)
Wi Quality Agreement or Technical Agreement {in evont one is executed)

With respact to quality, the documents shall have p o in the following order - Quality Agr or Technical ag .
Supply or Purchase Agreement and Purchase Order and such other instructions issued by HETERO INFR. SEZ LTD Irom time to time.

3.2, HETERO INFR. SEZ LTD's decision on Quality of Consignments shall be final and binding on supplier,
4, Incoterms:
The Supplier agrees to deliver the Consignments as per Incoterms 2010 specified in the Purchase Order from time to time.
5. Acceptance Testing:
5.1. The Supplier Is obliged to render, free of charge, all reasonable cooperation required by HETERO INFR. SEZ LTD within the context

of the testing and inspection of the Consignments, including the granting of access to the Supplier's facilities and the provision of personnol
expertise,

6.2. Any Consignment thal are damaged or does not meet with the specificalions or there Is any dev 1l asagal
specifications under clause 3 of this document or is not in working condition (irrespective of whether delivery by supplier dlredly or lhrough its
agent. distributor, logistic service or provide or otherwise), then at option of HETERD INFR. SEZ LTD,
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PHARMA - (1) the Suppher shall rep the C ts as per HETERO INFR. SEZ LTD OR (i) Supplier shali return all paymants made by
HETERO INFR, SEZ LTO within fve (6) working days failing which HETERO INFR. SEZ LTD can charge interest at the rate of 18% per annum.
HETERO INFR, SEZ LTD shall not be held liable for any costs arising therefrom. All risk of loss attaching to the Consig shall be di d to
have remained with the Suppher throughout,

5.3, Incase due to nature of material ordered, excess/shortfall Is likely (o occur, then the excess or short supply is permitted to the
extent of the tolerance limits of ordered quantity, Supplier beyond this limit shall not be accepled and will be returned to Suppliers at Suppliers
cost and risk. Exceptions are permitted in case prior approval is obtained from HETERO INFR. SEZ LTD In writing in this regards. It may be
carelully notled that stipulated weight/quantity as ed at place of location of HETERO INFR, SEZ LTD is final and binding on the Suppfier.

S4. HETERO INFR. SEZ LTD shall not be liable for any delay or default In accepting the delivery of the Consignments.
6, Transler of Title of Consignments:
Subjact to Clause 4 of this document; HETERO INFR, SEZ LTD shall acquire title and risk ¢ fer of the Consi H , tor

all Consignments rejected by HETERO INFR. SEZ LTD per the terms and conditions of this document, The Supplier shall be sobly liable at his own
co8t and expenses.

7. Payment:

7.19. Once HETERO INFR, SEZ LTD has acquired title to the Consignments, the Supplier shalt send its invoices to the address specified
by HETERO INFR. SEZ LTD In purchase order and enclosing the agreed documentation as detailed in clause 2.3 of this document.

7.2. Al invoices raised by Supplier shall have the reference to Purchase Order number, date, delivery challan and other tax details. The
amount as mentioned in the Purchase Ordar shall be inclusive of all taxes, fransportation, lnsunnu. handllng and other governmantal and local
chiarges not iImposed by aw on HETERO INFR, SEZ LTD, Supplier shall provide copies of all ices and d inter alia
includes but is not limited to freight charge, lorry charges, bl of lading and such receipts as requested by HETERO INFR. SEZ LTD,

g Additional Remedies:

Past payment disbursement to Supplier, at any point of time il HETERO INFR. SEZ LTD finds the quality of Consignments to be not
In  adherence to specifications of Clause 3 of this doc of the Consl s are notin le condition, withoul prejudicing to any
remedy available to HETERO INFR. SEZ LYD by law, af oplion of HETERO INFR. S8EZ LYD, the Supplier shall either (i) Substitute the
Consignments wilh at iis own expense with no additional costto HETERO INFR. SEZ LTD OR {ii) cure the defect within a span of twenty four (24)
hours or as per Ume penod specified by HETERO INFR, SEZ LTD OR () reimburse ontire payment made by HETERO INFR. SEZ LTD under this
Agreement OR {iv) Adjust the entire amount in subsequent delivery (ies) to HETERO INFR. SEZ LTD.

Q. Non- Assignahle:
The Purchase Order is not assignable by the Supplier and Supplier shall be solely liable for all the acts and emission.
10, Intellectual Property Law:

Supplier represents and warrants that Suppller has all the licenses or authorization to Supply the Consignments under this

Ag L. Supplier repr ts Lhat the Consig ts supplied to HETERO INFR. SEZ LTD does not infringe any third party intellectusl property
wmch includes but is nat limited to patent or trademark or Design infringement of any third party, Supplier provides HETERO INFR. SEZ LTD a
parpetual,ir le, sub-ti ble, royalty free lcense 1o use the Consignments for all purposes. Supplier shall defend such cases at their costs

and indemnify HETEROQ INFR, SEZ LTD for any such loss or damage that may arise due to such litigation or claims During occurenca of any such
aispute.Supplier will take all interim license or authorization at its own cost lo ensure business continuity at HETERO INFR. SEZ LTD .

11.  Compliance by Supplier:

1.1 Supplier shall comply with all local, state and central laws applicable for the Consignments supplied to HETERO INFR, SEZ
LTD.

1.2, Suppiier guarantees that the Consignments Itsuppiies under this agreement will not violate any national or international
environmental, heaith, satety laws, regulations or iegal requirements or any equivalent or related regulations. This also includes those
requitements relating to pr or use of chemicals or other materials in products or product safety laws or regulations related to hazardous
substance, Supplier also shalitake this written undertaking from any subcontractors or agent or any third party whom they may engage in
executing this Purchase Order.Supplier shall ensure and obtain relevant Lest reports from certified and accredited Labs or third parties in ensuring

these compliances and product safety laws. Supplier agrees to indemnify HETERO INFR. SEZ LTD from any loss or damagesor legal expenses
related thereon due to Supplier's or thirdparly engaged by Suppl iolation or breach of this Clause,
Page 30F4
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12,  Cancellation of Purchase Order:

HETERO INFR. SEZ LYD reserves the right to cancel or modify the Purchase Order on or before the delivery of the Consignment.

Any paymanis made by HETERO INFR. SEZ LYD shall be refunded within three (3) days from the date of Mlation or modification [if applicanie)
of the purchase order.
13 Confidentiaiity:

All the information contained in the Purchase Order or otherwise any information disclosed to S hether in written or aral

form shall be treated as confidential and shall not badisclesed to any third party without the prior written consenl o! HETERO INFR. SEZ LTD.

14, Indemnity:

Suppher agrees to indemnify and hold HETERO INFR, SEZ LTDharmless from all costs, damages. taxes, charges or sufterad by
HETERO INFR. SEZ LTD as a result of or arising from any delay, default or use of the Consignments supplied under tho Purchase Order.

15.  Insurance,

Supplier shall take and maintain all insurance as applicable which includes but is not limited to public labélity insurance, including
products hability, completed operations, transit insurance, comuctou Hnbllty and protective lisbility, automebile lizbifity insurance (inchading
non-ownaed automobile liability) and Workmen's Comp and employer's liability insurance. Saller agrees to submit certificatas of insurance
evidencing its msurance coverage when requested by HETERO INFR. SEZ LTD

16.  Insolvency of the Supplier

Should the Supplier becomes insolvent, or Institutes or has Instituted against it a petition for bankruptcy or Is adjudicated bankrupt,
o1 if an Interim insolvency admini 33 inted or if insol di are d in relation to the assets of the Supplier, or a
receiver is appointed for the benefit of its cruﬂ!on. the HETERO NFR. SEZ LTD its cradito may terminate the panding purchase order if any
Issued thereunder without any further obligation whatsoever towards Supplier,

17.  Conflict:

In the avent of any conflict between the terms of this Purchase Order and the Agreement (if executed), the tarms of the Agreemant
shall prevail and supersede anything written in Purchase Order.

18. HETERO INFR. SEZ LTD's Liabifity:

HETERO INFR. SEZ LTD's liability under this Purchase Order shall be limited o the vakie of the Purchase Ordor shall not be fiabls
for any Indirectincidental and consequential damages arising from the Purchase Order,

19, Dispute Resolution:

Unless otherwise specifically agreed under an agreement executed with HETERO INFR. SEZ LTD. all ciisputes arising from this
Purchase Order shall be subject to the exclusive jurisdiction of the courts located in Hyderabad,

20.  Specific Reguirements:

Thesa are only general terms and conditions which are in addition but not in deragation of specific terms and conditions stated in
Purchase Order,

21.  Goneral;

Nothing in this Purchase Order shall be deemed o grant any right, title or interest to Supplier HETERO INFR, SEZ LTDdisclaim all
warranties either express ortmplied. The rights and remedies provided to HETERO INFR. SEZ LTD herein are not axclusive bt are cumulative and
in addition to any other remedies available at law or in equity, i any terms herein is held by a court of competent jurisdiction to be invalid or
unenforceable, such Invalidity or unenforceable shall not affect the validity of the remaining terms,
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Annexure — 11

Analysis report of APPCB for the samples collected during the committee visit

e —

e ANDHRA PRADESH POLLUTION CONTROL BOARD
| e ZONAL LABORATORY, VISAKHAPATNAM
| T D.No. 39-33-20/1/4, Behind RTA Office,
Madhavadhare VUDA Colony, Visakhapatnam-530 018,

M. RAVIL, M.Sc Ph: 0891-2719430/380

SENIOR ENVIRONMENTAL SCIENTIST e-mail:zovsplab-ses2@appeb.gov.in
ANALYSIS REPORT
FORM - X
REPORT BY THE BOARD ANALYST
{See Rule 26)
Report No, 2023 - 03- € - 156 to 158 Date:04.04.2022

| hereby certify that |, Sr M. Rawi, State Board Analyst, Zonal Laboratory duly appointed under sub-section (3)
of section 53 of the Waler (Prevention and Control of Pollution) Act, 1974 (6 of 1974) received from the Assistant
Environmental Engineer, Regional Office Visakhapatnam on the day of 16.03.2023, the following samples for analysis

E-156 . RO-Rejects
E-157 ¢ RO-Pemeate
E-158 «  Excess Raw water

of Mis. Hetero Infrastructure SEZ Ltd., N. Narasapuram (V), Nekkapalli (M), Anakapalli District coliected
on 14.03.2023. | further certify that | have analyzed the above mentioned samples from 16.03.2023 to 04.04.2023
dectare the result of the analysis to be as follows:

Values (mgll)
S.No. Parameter E-156 EA57 E156

1. | pH 7.59 9.1 7.78

} 2 Total Suspended Solids 16 <10 22
| 3. | Total Dissolved Solids 52200 452 34780
; 4. | Chemical Oxygen Demand 20 8 12
1 5. | Biochemical Oxygen Demand 38 16 24
‘ 6. | Chromium (as Cr) <0.001 <0.001 <0.001
7. | Manganese (as Mn) <0.001 <0.001 <0.001

8. | lron(as Fe) 0.083 0.018 0.073

9. | Nickel (as N <0.001 <0.001 <0.001

10. | Copper (as Cu) <0.001 <0.001 <0.001

11, | Zinc(as Zn) <0.001 0.006 <0.001

12. | Arsenic (as As) <0.001 <0.001 <0.001

13. | Cadmium (as Cd) <0.001 <0.001 <0.001

14. | Lead (as Pb) <0001 <0.001 <0.001

Note: All resulls are expressed in ma/lt except pH
The condifion of the seals, fastening and container on receipt was intact.

Signed this: 04.04.2023

Addrass!

Sri M. Ravi,
} Senior Environmental Sclentist,
} Visakhapatnam,

i i £ ; //f/
l SIGNATURE OF THE E'BOARD ANALYST
\
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ANNEXURE-X

Andhra Pradesh Coastal Zone Management Authority (APCZMA),
Andhra Pradesh \' } °
Ministry of Environment Forests & Climate Change Government of \‘J LI FE
India e Pt
Paryavaran Bhavan, APIIC Colony Road, Gurunanak Colony, \\K/ E',Ef,,’,,:ﬂ'[
Autonagar, Vijayawada-520007

Letter No. 382/CRZ/IND/2022- Dated: 09.10.2023

To

The Secretary,

Ministry of Environment and Forests and Climate Change,
Indira Paryavaran Bhavan,

Jorbagh Road,

New Delhi - 110 003.

Sir,

Sub:

Ref:

APCZMA - CRZ - M/s. Hetero Infrastructure SEZ Ltd. at
N. Narasapuram (V), Ch. Lakshmipuram (V), Rajaihpeta (V),
PedaTeernala (V), of Nakkapalli (M), Visakhapatnam District, Andhra
Pradesh - Proposal for regularization of existing desalination plant in
CRZ area - CRZ Clearance under the provisions of the CRZ
Notification, 2011 - Recommendations of APCZMA - Communicated -
Reg.

1) Proposal received from M/s. Hetero Infrastructure SEZ Ltd,
Visakhapatnam on 02.08.2022, 08.11.2022 & 09.12.2022.

2) APCZMA meeting held on 13.10.2022 at Vijayawada.

3) O.A. No. 23 of 2022 (SZ), the Hon’ble NGT, Chennai

4) T.O. letter dated: 09.11.2022.

5) Information received on 08.11.2022 & (09.12.2022.

6) APCZMA meeting held on 08.02.2023 at Vijayawada.

7) T.O. letter dated: 23.02.2023 addressed to the committee members
and applicant for constitution of the Technical Committee.

8) Appeal No. 04 of 2023 (SZ) in OA No. 23 of 2022 the Hon'ble NGT,
Chennai.

9) A mail was addressed to the Technical Committee on 09.03.2023 for
inspection on 14.03.2023 & 15.03.2023.

10) T.O. letter dated: 24.04.2023 addressed to the project proponent and
to the EE, RO: Visakhapatnam.

11) The applicant furnished information on 04.05.2023.

12) The Committee submitted report on 26.05.2023.

13) APCZMA meeting held on 17.08.2023 at Vijayawada.

14) APCZMA Letter dated: 20.09.2023.

15) EFS&T Dept., letter dated 29.09.2023.

Khk

1) M/s. Hetero Infrastructure SEZ Ltd., at N. Narasapuram (V), Ch. Lakshmipuram
(V), Rajaihpeta (V), PedaTeernala (V), of Nakkapalli (M), Visakhapatnam District,
Andhra Pradesh and submitted the proposal for regularization of existing
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)

3)

4)

desalination plant in CRZ area. The applicant sought clearance under the
provisions of CRZ Notification 2011.

Earlier, the project proposal was placed in the 52rd and 55% APCZMA meetings
held on 13.10.2022 and 08.02.2023 at Vijayawada. A Technical Committee was
constituted vide letter dt: 28.02.2023 to examine the following;:

The report of Joint Committee constituted by the Hon'ble NGT regarding OA
No. 23 of 2022;

The certified compliance report & other documents submitted by the project
proponent and the consultant

Visit the area to assess the environmental damages caused by the
construction of Desalination in CRZ area and shall give specific
recommendation in respect of activities corresponding to the environmental
or ecological damage assessed, to be taken up by the project proponent under
Compensatory Conservation Plan (CCP) and Community Resource
Augmentation Plan (CRAP), as per the MoEF&CC OM dated 19.02.2021 and
OM F.No.19-125/2019-1A.11I, dated: 05.03.2020.

The Committee inspected on 14.03.2023 and examined the issues and submitted a
report on 26.05.2023.

The project proponent along with their consultant M/s. Indomer Coastal
Hydraulics Pvt. Ltd., Chennai attended the meeting and explained about the
proposal as follows:

a)

b)

)

The proponent is ready to pay the compensation of Rs. 9.7 Crore proposed by
the Committee constituted by the APCZMA.

The Hon’ble NGT in OA. No. 23 of 2022 had constituted a Joint committee
and one of the committee recommendations is as follows:

“M/s. Hetero Infrastructure SEZ Ltd., shall obtain approval from MoEF&CC for
operation of desalination unit in CRZ area and also shall obtain necessary
amendments for operation of the desalination plant in CFO of APPCB.” The
Committee report has already been submitted to the Hon'ble NGT. There are
no further orders from the Hon’ble NGT.

Appeal No. 04 of 2023 has also been filed in Hon'ble NGT against the
industry. However, there are no orders of the Hon'ble NGT.

d) The request for regularization of the desalination plant may be considered

subject to the further orders of the Hon'ble NGT in OA No 23 of 2022 and
Appeal No 04 of 2023.

Page 2 of 8
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5) The Authority noted the following observations:

a)

b)

g)

h)

The existing desalination plant is located in CRZ III (NDZ) area as per CRZ
Notification, 2011. The approval taken earlier was for desalination plant in
non-CRZ area; however, the desalination plant has been put up in CRZ III
(NDZ) area. Hence, the proposal for regularization.

As per Para 8 (III) (A) (iii) (h) of CRZ Notification, 2011 - “Foreshore facilities
for desalination plant and associated facilities” is a permissible activity in
CRZ Il (NDZ) area.

As per Para 53 (i) of CRZ Notification, 2019, “Desalination plants and
associated facilities” is a permissible activity in CRZ III (NDZ) area as it is a
permissible in CRZ IB area (5.1.2 (xviii)).” However, CRZ Notification, 2019
is still to come in force in the State of AP .

There are sand dunes at a distance of 2.8 Km northeast of the desalination
plant as per the EIA Report.

In OA No 23 of 2022, the Hon'ble NGT formed a committee. The committee
has submitted its report to the Hon'ble NGT (ANNEXURE-A). In the
committee report, there are observations of the committee, violations of CRZ,
EC and CFO conditions. The Committee has also submitted its final
recommendations along with the Environmental Compensation. The case is
still pending in the Hon'ble NGT and there are no further orders.

Further, Appeal No. 04 of 2023 has been filed in the Hon'ble NGT after issue
of CRZ orders by MoEF&CC vide dated 11% January, 2023. The case is
pending in the Hon'ble NGT and no further interim / final orders have been
issued by the Hon’ble NGT.

The proposal for linking of the desalination plant reject pipeline with the
effluent marine discharge pipeline is absolutely against the marine discharge
SOP of APPCB as no pipeline can be added after the guard ponds. Hence, the
proposal for linking of the desalination plant reject pipeline cannot be
considered.

The committee constituted by the APCZMA in the 55t APCZMA meeting has
submitted a detailed report dt. 26.05.2023 (ANNEXURE-B), wherein the
committee has recommended the regularization of desalination plant in NDZ
area as the desalination plant does not create any major impact on the
environment. However, the implementation of the Environmental
Compensation will ensure prompt action and meet the goals of Sustainable
development and socio economic progress of the region. The committee has
made many observations and other recommendations in its report.

It was also presented that the condition of the desalination plant reject
pipeline into the sea is not in good condition. The desalination plant needs to
have independent intake pipeline and reject pipeline without any mixing with
the effluent marine discharge pipeline. Hence, it is essential that the separate
intake and reject pipeline of the desalination plant are duly verified for fitness
and rectified if not in a fit condition.
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j)

k)

There are number of other conditions recommended in the committee reports
at ANNEXURE-A & ANNEXURE-B which need to be complied.

The Authority noted that the Para No 4 of the OM F.No. 1A3-12/1/2022-
IAIMI, dated 26.04.2022 issued by the MoEF&CC, Gol, New Delhi reads as
foliows:

“In case, the CZMA desires to consider an activity which is not explicitly mentioned
in the notification or not permissible, such recommendations shall be forwarded with
detailed justification to the Ministry for consideration.”

6) Taking note of the above, after detailed discussions, the Authority decided to
recommend the proposal of M/s. Hetero Infrastructure SEZ Ltd., at N.
Narasapuram (V), Ch. Lakshmipuram (V), Rajaihpeta (V), PedaTeernala (V), of
Nakkapalli (M), Visakhapatnam District, Andhra Pradesh to MoEF&CC, Gol,
New Delhi to consider the proposal for regularization of existing desalination
plant, duly taking into account the pending court cases and the above
observations of the authority, with the following specific and general
conditions, subject to orders in the Court cases:

PART - A: Specific Conditions:

(i)

Compliance of all the conditions recommended by the committee constituted by the
Hon'ble NGT, including the following, subject to the orders of the Hon'ble NGT:

a) M/s. Hetero Infrastructure SEZ Ltd., shall obtain approval from MoEF&CC
for operation of desalination unit in CRZ area and also shall obtain necessary
amendments for operation of the desalination plant in CFO of APPCB.

b) M/s. Hetero Infrastructure SEZ Ltd., & My/s. Hetero Labs Ltd, N-Narasapur
Village, Nakkapalli Mandal, Visakhapatnam District shall pay the
Environmental compensation of Rs.6,94,95,000/- for the failure to comply with
the conditions of Environmental Clearance issued by MoEF&CC and Consent
issued by APPCB and same shall be paid to APPCB.

c) M/s. Hetero Infrastructure SEZ Ltd., & M/s. Hetero Labs Ltd shall comply
with the conditions issued by the MoEF&CC & APPCB.

d) The industry shall explore the possibility of recycling of treated wastewater and
reducing the withdrawal of the sea water.

e) The industry shall make efforts to recycle and reuse the treated effluents so as to
reduce the intake water quantity from the Sea.

f) The industry shall conduct long term Environmental Impact Assessment study
to ascertain the impact of pollution on water, air, soil and agricultural crops
within 5 Km radius of the industry through any reputed Institutes viz.,
NEERL IIT, EPTRL

g) The industry shall conduct impact assessment study on human health due to
pollution of M/s. Hetero Infrastructure SEZ Ltd., & My/s. Helero Labs Ltd if
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(it)

(1ii)

(iv)

@)

(v1)

(vii)

(viii)

any through ICMR institutefany reputed Government institutions in 5 KMs
radius in view of the apprehensions of the villagers on Health impacts due to
operation of the industries.

h) The industry shall carry out an assessment study of the marine environment
around the marine outfall point (MOP) of M/s. Helero Infrastructure SEZ
Ltd., including desalination rejects discharge point through NIO.

i) The industry close the excess raw water discharge pipeline (as observed in the
report by the committee).

Compliance of all the conditions recommended by the committee constituted by the
APCZMA, including the following:

a) The industry close down the existing excess seawater discharge pipeline.

b) The industry shall allocate the budget of Rs. 9.7 Crores (Compensatory
Conservation Plan (CCP) - Rs.6.8 Crores & Community Resources
Augmentation Plan (CRAP) - Rs.3.0 Crores) for implementing the activities
under CCP & CRAP.

c) The industry increase the budget depending on the requirement under
Compensatory Conservation Plan (CCP) and Community Resource
Augmentation Plan(CRAP), as per the MoEF&CC OM dated 19.02.2021 and
OM F.No.19-125/2019-1A.111, dated: 05.03.2020.

The proposal for linking of the desalination plant reject pipeline with the effluent
marine discharge pipeline is absolutely against the marine discharge SOP of
APPCB as no pipeline can be added after the guard ponds. Hence, the proposal for
linking of the desalination plant reject pipeline cannot be considered. The
desalination plant shall have its own separate intake and reject pipelines.

The separate intake and reject pipeline of the desalination plant shall be duly
verified for fitness and rectified immediately.

The proposed constructions shall conform to the norms prescribed in CRZ
Notification issued by the Ministry of Environment and Forests, Government of
India S. O. No.19(E), dated 06-01-2011 and shall not affect the coastal ecology of

the area.

No activity on ground shall be undertaken without obtaining Environmental
Clearance from the Ministry of Environment and Forests, Government of India as
per S. O. No.19(E), dated 06-01-2011.

During accidental breakage of pipeline, the necessary mitigation measures like
immediately attending the repair of pipeline has to be taken up. Necessary spares of
pipeline segments with bends/tees and divers with experience in salvation
operation irrespective of sea condition have to be kept ready always within the
industrial unit.

A Continuous monitoring system should be put in place by the applicant to find

Page 5 of 8

1/70674/2024

160



SO/VI)/EPA/EC-A/101/10-82/2024

(ix)

(x)

(xi)

(xit)

(xiii)

out the impact on marine life/flora/fauna, due to discharge.

The applicant shall ensure that Continuous monitoring of all likely affected
parameters including air/ water quality/ reject water discharges are monitored and
monthly report is to be submitted to the APPCB.

Priority to be given to the maintenance of storm water drains from the
surrounding area to prevent possible flooding of the surrounding areas.

No solid waste shall be disposed in the Coastal Regulation Zone area. The solid
waste shall be properly collected, segregated and disposed as per the provision of
Solid Waste (Management and Handling) Rules, 2000 and amendment thereof.

The proponent shall implement all the mitigation measures as mentioned in the
Marine EIA report.

Once in a year around the discharge point, the biological fauna especially benthic
organism status shall be studied and for that effect a report should be submitted to
APCZMA.

PART B: General Conditions:

(i)

(i)

(iii)

(iv)

(®)

A copy of the clearance letter shall also be displayed on the website of the AP
Pollution Control Board. The Clearance letter shall also be displayed at the AP
Pollution Control Board Regional Office, District Industries Centre and District
Collector Office/ Mandal Revenue Office for 30 days.

The funds earmarked for environmental protection measures shall be kept in
separate account and shall not be diverted for other purpose. Year-wise expenditure
shall be reported to the Andhra Pradesh Coastal Zone Management Authority
(APCZMA) and AP Pollution Control Board Regional Office.

Concealing factual data by the project proponent, any officer on behalf of the project
proponent and consultants hired by the project proponent or submission of
false/fabricated data and failure to comply with any of the conditions mentioned
above may result in withdrawal of this clearance and attract action under the
provisions of Environment (Protection) Act, 1986.

Consent for Establishment (CFE) and Consent for Operation (CFO), as may be
applicable, shall be obtained from State Pollution Control Board under the Air
(Prevention and Control of Pollution) Act, 1981 and the Water (Prevention and
Control of Pollution) Act, 1974.

All waste (liquid and solid) arising from the proposed development shall be
disposed of as per the norms prescribed by State Pollution Control Board. There
shall not be any disposal of untreated effluent into the sea/coastal water bodies.

Full co-operation shall be extended to the officials from the APCZMA, APPCB and
Regional Office of MoEF&CC, during monitoring of implementation of
environmental safeguards stipulated. It shall be ensured that documents/data
sought pertinent is made available to the monitoring team. A complete set of all the
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(vi)

(vii)

(vii)

(ix)

(x)

(x1)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

documents submitted to APCZMA shall be forwarded to the AP Pollution Control
Board Regional Office.

In the case of any change(s) in the scope of the project, the project would require a
fresh appraisal by the APCZMA.

The APCZMA reserves the right to add additional safequard measures
subsequently, if found necessary, and to take action including revoking of the CRZ
clearance under the provisions of the Environmental (Protection) Act, 1986, to
ensure effective implementation of the suggested safeguard measures in a time
bound and satisfactory manner.

All other statutory clearances shall be obtained, as applicable by project proponents
from the respective competent authorities.

The project proponent should advertise in at least two local Newspapers widely
circulated in the region, one of which shall be in the vernacular language informing
that the project has been accorded CRZ Clearance and copies of clearance letters are
available with the AP Pollution Control Board and may also be seen on the website
of APCZMA. The advertisement should be made within Seven days from the date
of receipt of the Clearance letter and a copy of the same should be forwarded to the
AP Pollution Control Board Regional Office.

This Clearance is subject to any order passed by any Hon’ble Courts, as may be
applicable to this project.

A copy of the clearance letter shall be sent by the proponent to concerned
Panchayat, Zilla Parisad/Municipal Corporation, Urban Local Body and the Local
NGO, if any, from whom suggestions/ representations, if any, were received while
processing the proposal. The clearance letter shall also be put on the website of the
company by the proponent.

The proponent shall upload the status of compliance of the stipulated conditions,
including results of monitored data on their website and shall update the same
periodically. It shall simultaneously be sent to the AP Pollution Control Board
Regional Office and the APPCB, Head Office.

The Project Proponent shall ensure that there is no destruction of mangroves, if
any, during the construction as well as the operation phase of the project.

There shall be no dressing or alteration of the sand dunes and natural features,
including landscape changes for beautification, recreation and other such purpose.

No permanent labour camp, machinery and material storage shall be allowed in
CRZ area.

There shall no ground water drawl within CRZ without prior approval of the State
Ground Water Authority.

Disposal of muck during construction phase should not create any adverse effect
on the neighboring communities and be disposed taking the necessary precautions
for general safety and health aspects of people, only in approved sites with the
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7)

9)

approval of competent authority.

The MoEF&CC, Gol, New Delhi vide dt: 26.04.2022 issued Office Memorandum
for the procedure for Clearance of Permissible Activities as per the CRZ
Notification, 2011 and IPZ Notification, 2011 wherein, as per paragraph (5) stated
that “in case the Coastal Zone Management Authorities (CZMA) are not in existence
due to delay in their reconstitution or any other reasons, then it shall be responsibility of
the Dept. of Environment in the State Government or Union territory Administration,
for providing comments and recommendation to the proposals in terms of the provisions
of the said notification, to the concerned authority, as the case may be”.

The EFS&T Dept., Govt. of A. P., vide letter dated 29.09.2023, authorized the
Member Secretary, APPCB to communicate the recommendations to the
MOoEF&CC, as per the approved minutes of the meeting held on 17.08.2023, as
per the norms.

In view of the above, Recommendations of APCZMA on the proposal of
M/s. Hetero Infrastructure SEZ Ltd., at N. Narasapuram (V), Ch. Lakshmipuram
(V), Rajaihpeta (V), PedaTeernala (V), of Nakkapalli (M), Visakhapatnam District,
Andhra Pradesh are communicated to MoEF&CC, Gol, New Delhi to consider
the proposal for regularization of existing desalination plant, duly taking into
account the pending court cases and the above observations of the authority,
with the following specific and general conditions, subject to orders in the
Court cases

Yours faithfully,

() M
APPCB & APCZMA
ooy

Encl:

1.
2
3.
4.

CRZ Form I;
EIA Report;
CRZ Report;
Copy of the Minutes of the APCZMA Meeting.

Copy to Sri. S. Kullayi Reddy, Associate Vice- President - EHS, M/s. Hetero
Infrastructure SEZ Ltd., N. Narasapuram (V), Ch. Lakshmipuram (V), Rajaihpeta
(V), Peda Teernala (V), Nakkapalli (M), Visakhapatnam District for information.
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Chronology of Desalination plant operations & Permissions at
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S.No | Description No & Date Remarks

1 Obtained EC & CRZ | 21-641/2007-1A.111 dated | Plant shall be located within
Clearance for setting up | 25" October 2010 SEZ area and outside CRZ area.
of 15 MLD Desalination Plant is in CRZ area in the
plant with Sea water existing structures of earlier
intake & outfall owner M/s Vijaya Marines.

2 Director, MoEF&CC | EP/12.1/1505&544/AP/4451 | It is mentioned in the report
visited the facility for | dated 25/11/2013 that, “There is a desalination
inspection of facility and plant of capacity 1000 m*/hour
submitted detailed catering to the water
compliance report to requirement of the plant. The
Ministry. desalination plant is located in

CRZ area with due permission
from MoEF&CC”.

3 Director MoEF&CC visited | -- No mentioning of Desalination
the facility on 19/08/2017 plantin the CRZ.
and issued Certified
Compliance Report.

4 Joint Committee | Submitted final report of | Committee in its report
appointed by the Hon’ble | Joint Committee to Hon’ble | recommended that “M/s
NGT on OA. No0.23/2022 | NGT on 08/07/2022. Hetero Infrastructure SEZ Ltd
inspected the facility on shall obtain approval from
29/03/2022 & MoEF&CC for operation of
30/03/2022. Desalination plant in CRZ area

and also shall obtain necessary
amendments for operation of
desalination plant in CFO of
APPCB”.

5 To Comply with the | Proposals submitted to | APCZMA asked for information
recommendations of Joint | APCZMA vide letters dated | and clarifications on EC
Committee, M/s Hetero | 02/08/2022, 08/11/2022 | Compliance, complianceto the
Infrastructure SEZ Ltd | and 09/12/2022. NGT committee
applied to APCZMA for recommendations and
their recommendations Industry submitted detailed
for getting approval from information to APCZMA dated
MoEF&CC for operation of 04/05/2023.
desalination plant.

6 APCZMA appointed a | APCZMA-CRZ letter No: | Committee submitted a report
technical committee to | 382/CRZ/IND/2022-956 for regularization of
visit the site and to assess | dated 28/02/2023. desalination plant in CRZ with
the environmental certain recommendations.
damages caused due to
the construction of Industry has accepted to
Desalination plant in CRZ comply with the
area. recommendations of the

committee.
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7 APCZMA has issued | Letter No: 382/CRZ/IND- | APCZMA recommended for
recommendations for | 2022 dated 09/10/2023 regularization of the
regularization of Desalination plant operations
Desalination plant in CRZ in CRZ area by putting specific
area and forwarded letter conditions.
to Secretary, MoEF&CC.

8 M/s Hetero Infrastructure | Proposal No: | MoEF&CC returned the
SEZ Ltd has applied to | IA/AP/CRZ/452027/2023 proposal suggesting to submit
MoEF&CC (CRZ) for | Submitted on 04/12/2023 proposal for amendment in the
regularization of existing EC & CRZ clearance
desalination plant instead of directly applying of
operations in CRZ area. CRZ Clearance.

9 Submission of proposal Industry is in the process of
for amendment in EC & applying for amendment in EC
CRZ clearance & CRZ clearance for getting the

Desalination plant regularised
in CRZ area.
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COMPLIANCE REPORT ON THE RECOMMENDATIONS/

MITIGATION MEASURES MENTIONED IN THE EIA REPORT

ENVIRONMENTAL ENHANCEMENT/ MANAGEMENT
ISSUES/ IMPACTS MITIGATION MEASURES ACTION/COMPLIANCE
(As per EIA) (As per EIA)

Reduction of trees in the site:
cutting of 25 trees

Initiate and complete the
process of compensatory
trees plantation. Number
of trees to be planted
25000.

This is to.bring to your kind notice
that, the total site was used for
aquaculture farms in the past and
hence there was no greenery/trees in
the site while starting the project.

However, the industry has planted
more than 5.0 Lac plants in & around
the industry site. The species used
are as below:

Ganuga

Neem

Acacia

Pinto farm

Kona Carpus

Coconut and

Medicinal plants

VVVVVVVY

The photographs of the green belt in
and around the industry premises
are enclosed as Annexure-I for your
information.

Soil Erosion during
construction and sediment
load on the Storm water
drains

Earth works
specifications to include
provision for silt fence.
Construction during non-
monsoon season

The industry has ensured that there
is no soil erosion during the
construction of industry and ensuring
there is no sediment load on the
storm water drains.

The industry is cleaning/desilting the
storm water drains regularly to avoid
sediment deposition in the storm
water drains.

The natural drain which is passing
adjacent to the industry premises is
being cleaned regularly to avoid
stagnations in the catchment area.

Sanitation facilities during
construction

of
and

Proper availability
drinking water
Sanitation facilities

During construction phase, the
industry has provided labour sheds
for the construction labour, adequate
drinking water points and sanitation
facilities.

Photographs of the labour sheds and
drinking water points are enclosed as
Annexure-ll for your information.

Compliance report on the recommendations/mitigation measures of EIA report
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Fire Prevention
construction

during

Adopt safe work practise
and have adequate
firefighting facilities.

The industry has adopted and being
adopted the safe work practices
during the construction. Some of the
safety practices followed are as
below:
» Provisioning of
Protective Equipment
» Provisioning of fall protection
equipment
» Regular Medical check-ups etc.

Personal

The indusfry has provided adequate
firefighting facilities in the industry.

Details of firefighting facilities
provided in the industry are enclosed
as Annexure-lll.

Pollution of

other wastes and Spillages

land, ground
water and surface water
arising from sanitary and

During Construction it will
be ensured that
contractor does  not
dispose off debris in water
bodies.

»

This is to bring to your notice that, all
the contractors are advised to
dispose the debris in such a way
that, it should not enter the water
bodies.

There are no water bodies in and
around the project site.

Soil laden run off will not
be diverted to water
bodies.

Not Applicable.
There are no water bodies to divert
overloaded soil into the water bodies.

Vehicle maintenance and
refuelling will be confines
to areas under
construction yard to trap
discarded lubricant and
fuel spills.

Regular vehicle maintenance and
refuelling is being done outside the
site in an authorised workshops and
petrol pumps.

In case of emergency maintenance
of vehicles, the waste is disposed to
Incineration along with other wastes.

Sanitation waste from will

not be diverted to
construction water
bodies.

Sanitation waste is being collected
separately and disposed to either
incineration or to the treatment as
applicable.

Contractor's to prepare,
for the works sites, which
make adequate provision
for safe disposal of all
wastes and prevention of
spillages, leakage of
polluting materials etc.

The contractors are advised to
dispose the waste properly to avoid
nuisance to the surroundings and
also advised to not to use polluting
materials like Bitumen, Waste oils
etc in the construction.

Contractor to be required
to pay all costs
associated with cleaning
up any pollution caused
by their activities and to
pay full compensation to
those affected.

Major construction works have been
completed and only few
modifications works & repair works
are going on at site. Till now there
are issue associated with pollution
caused due to the activities of
contractors.

Compliance report on the recommendations/mitigation measures of EIA report
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Groundwater abstraction for
construction activities

to
of

Contractor
optimisation
abstraction.

ensure
water

»

During major construction, the
industry has used curing chemical,
ready mix concrete etc. for optimum
usage of water in construction. '
Photograph of the Ready-mix
concrete plant working in the factory
premises is enclosed as
Annexure-lV for your information.

Construction traffic causing
pavement and structure
damage due to overloading,
increasing congestion and
increased road safety
hazards on the Nakkapalli-
Rajayyapeta road.

Contractors to use
appropriate vehicles and
to comply with legal gross

vehicle and axle load
limits.
e Contractors to repair

damage at own expense.

Contractors to minimise
road safety hazards and
inconvenience to other
road users by taking
appropriate measures.

The industry has laid own road to the
factory from National Highway and
hence there is no traffic congestion,
inconvenience to the other public
and road safety issues.

Drawing and Photographs of the
Road are enclosed as Annexure-V.

Air Pollution from batch mix
plants, construction vyard
due to movement of
mechanical compactor and
other vehicles.

Trucks carrying
construction material will
be covered with tarpaulin
to avoid spilling.

Instructed all truck owners to cover
the trucks with tarpaulins and is
being followed strictly.

Water Sprinkling will be
carried out in mornings
and evenings on haul

Industry used to sprinkle water on
the roads during initial stages of
construction and at present all roads

roads and compact | are either concreted or black top,
surface.

¢ Vehicles and construction | Maintaining Vehicles and
machinery will be | construction machinery in good
maintained to conform | working condition so that it will meet
emission standards | the emission standards specified by

specified by SPCB.

APPCB

Stock piled sand and
stone will be wetted
before loading.
Construction debris shall
be disposed only at
designated sites.

e There is no sand stocks at the
site.

e Construction debris is being
disposed at designated places
only.

Noise Levels

Construction yard will be
located at 500m away
from habitation.

There is no construction yard near to
the habitation.

All  equipment will be
maintained in  good
working order, properly
designed engine
enclosures and intake
silencers.

All  vehicles are provided with
silencers and maintaining in good
working condition. All DG sets are
provided with acoustic enclosures.
Photographs o the DG sets are
enclosed as Annexure -VI.

Water Logging and cross
Drainage.

Storm water drain on the
North Eastern side of the
site _connecting to the

Storm water drain on the eastern
side of the factory is being
maintained in good condition so that

Compliance report on the recommendations/mitigation measures of EIA report




SO/VI)/EPA/EC-A/101/10-82/2024

1/70674/2024

169
HETERO INFRASTRUCTURE SEZ LTD

creek and drains within
the site.

there will not be nay water logging in
the catchment area.

Drawings of the storm water drain on
the eastern side of the factory is
enclosed as Annexure-VII.

Negative impact on flora due
to Flora due to cutting of

To, compensate for 25
number of trees to be cut,
25000 number of trees
will be planted.

Industry has planted more than
500000 plants in the premises.

Photographs of the green belt are
enclosed as Annexure-VIIl.

Construction workers be
provided with personal
protective equipment
(PPE) such as-earplugs,
helmets, safety shoes,
gloves, etc.

All workers are being provided with
suitable PPE like Shoes, Helmet,
Goggles Gloves, Ear plugs etc.
depending on the work.

The PPE ‘Matrix and protocols are
enclosed as Annexure-IX for your
information

trees.
Occupational Safety and
Health
Environmental  monitoring

during construction phase

Ambient Air Quality to be
measured once in a
season (except monsoon)
at location specified in
monitoring plan

Ambient air quality monitoring is
done continuously through 03 Nos of
CAAQM stations.

Conducting ambient air quality
monitoring through third party once
in a month and reports are being
submitted to RO, APPCB,
Visakhapatnam.

Water Quality
and surface) to be
monitored once in a
season (except monsoon

(ground

The industry has provided 04 nos of
piezo wells in the factory premises
for monitoring the ground water
quality and is being monitored once

season) at locations [ in 03 months. Reports are being
specified in monitoring | submitted to MoEF&CC along with
plan. compliance reports.
Layout of piezo wells installed in the
plant is enclosed as Annexure-X.

* Noise levels to be |Regular noise monitoring is being
monitored once in a | doneinternally and records are being
season at locations | maintained,
specified in monitoring
plan.

e Soil qualty to be | Soil quality is being monitored once

monitored once a year .

in six months and the reports are
being submitted to MOEF&CC along
with compliance reports,

Monitoring of
Construction sites for
arrangements made for
protection measures at
storage  areas, and
drainage.

Regularly monitoring the
construction sites for arrangements
made.

Occupation Phase

Air Pollution From Boilers

Effective stack heights
and bag filters.

The industry is having 04 nos of
boilers and the details are as below:

Compliance report on the recommendations/mitigation measures of EIA report
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per'CPCB Formula

Capacity | Stack | APCD

of Boiler | Height

45TPH | 53 m Electrostatic
Precipitator (ESP)

20TPH |33 m Dust collector
followed by Bag filter

12TPH | 30 m | Bag filters

10TPH | 30m Bag filters

Air Pollution From DG sets Effective stack heights as | Al DG sets are provided with

adequate stack height as per the
CPCB formula.

Air Pollution from Incinerator

Provision of Scrubbers.

No Hazardous waste Incinerator is
installed at site.

Diffuse  emissions from,
reactors, multiple effect
evaporators, strippers etc.

Provision of vent

condensers.

e All reactors are provided with dual
stage condensers to avoid
process emissions entry into the
atmosphere

e All reactor vents in which acidic
reactions are being carried are
connected to scrubbers.

o Stripper vent is connected to dual
stage condensers.

Fugitive Emissions from
accidental spills

Containment measures
like dykes for bulk solvent

All solvent storage tanks are
provided with sufficient dykes (110%

distillation or incineration.

storage, periodic | of tank capacity) and provided Dump
maintenance. tanks in all solvent storage yards to
control the spills.
Photographs of the solvent yard is
enclosed as Annexure-XI.
Water Resources Source: YLB Canal | As per EC, the industry has installed
supply. Sea water Desalination plant for
meeting the water requirements of
the industry.
Effluents from Process:
Organic Wastes Incinerator Sending to cement Industries, pre-
Stripper  followed by | processing units for incineration

purpose as directed by the Board.

High TDS Effluents

Evaporator followed by
Filter Press condensate

HTDS effluents are being treated in
Multiple Effect Evaporator (MEE)

From Evaporator for | followed by biological treatment and
Biological treatment | tertiary treatment before disposing
followed by tertiary | into the Sea.

treatment and marine

disposal .

Low COD and Low TDS
Effluents

Activated Sludge process
followed by tertiary
treatment and marine
disposal.

All LTDS effluents along with MEE
Condensate is being treated in Bio-
tower followed by Dual stage
activated sludge process and then to
RO plant before disposing into the
Sea.

Details and photographs of the
Stripper/MEE/ATFD & Biological
Treatment are enclosed as
Annexure -XII.

Compliance report on the recommendations/mitigation measures of EIA report
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Efflents from utilities e Primary treatment | Effluents from utilities is being
followed by  marine | treated along with LTDS effluents.
disposal.

Domestic Effluents

Sewage treatment plant
and treated water for on
Land Irrigation.

Domestic effluents are being treated
in sewage treatment plant of 300
KLD capacity and treated sewage is
recused for gardening purpose.
Details of STP and photograph are
enclosed as Annexure-XIIl.

Solid Wastes

Coal ash from Boiler

Supply to Brick
manufacturers and
Cement Manufacturers

Sending
units.

to Brick manufacturing

Garbage

a) Biodegradable

for
vermicomposting and
Reuse for horticulture
development

b) Recyclable Wastes Like

Paper, plastic to
recyclers.

c) Non-Biodegradable  for
disposal to local
authorities.

d) STP Sludge for compost

and reuse as manure.

a) Installed organic waste converter
for converting the biodegradable
waste into manure.

b) LDPE paper and plastic waste is
being sent to recyclers.

c) Non-Biodegradable waste is

being disposed as per the
guidelines.

d) Using STP sludge in Vermi
compost plant to maintain

moisture and then for gardening
purpose as manure.

Photograph of the vermi-compost

plant is enclosed as Annexure-XIV. -

Hazardous wastes

L3

a) Forced Evaporation salts
b) Solvent Residues

c) Process residues

d) ETP sludge

e) Waste Oils

f) Used Batteries

g) Waste Containers

Temporary Storage
Facility with 3 Months
storage capacity And
Sent To TSDF,
Visakhapatnam sent to
authorized recyclers
Detoxification - resultant
effluent to ETP and sold
to authorised vendor.

Hazardous wastes are being
disposed as per the conditions
stipulated by APPCB in the CTO.
Minimum stocks are being
maintained in the Hazardous waste
storage yard.

Detoxification of containers/Liners is
being done in Detoxification yard and
wash water is being routed to ETP
for treatment.

Hazardous waste and mode of
disposal specified by the APPCB in
CTO is enclosed as Annexure-XV.

Noise Pollution from DG
Sets, Motors, Compressors
etc.

Provision of Acoustic
enclosures for DG Sets
provision of noise

absorption pads at the
foundation levels Green
Belt.

All DG sets are provided with
Acoustic enclosures and thick green
belt is being maintained in & around
the factory premises for minimising
the noise.

Compliance report on the recommendations/mitigation measures of EIA report
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Green Belt

Provision of Avenue
plantation and 50 m wide
green belt all around the
estate

Thick green belt is being maintained
in & around the factory premises.

Occupational safety

Provision of PPE, and
Health centre.

Periodic Health Check-
ups.

Occupational
training.

Safety

e The industry has provided 02 no’s

of Occupational health centres with
ambulances (mini trauma) within
the industry premises.
Full time doctors are deployed in
the OHC and Round the clock male
nurses/ paramedical staff are
available in the factory for taking
care of health issues of
employees/emergencies.

» Periodical medical examination of
the employees is being carried as
per the Factories Act.

» Occupational safety training is the
part of Safety induction training and
also during regular trainings.

Community Development

Extension of Medical
facilities by way of health
camps, Improvement of
educational facilities,
Empowerment of Women
in Surrounding villages.

The industry is extending medical
support to the nearby villagers by
way of:

» Conducting medical camps in
the nearby villages regularly
through mobile medical van of
the Company and giving free
medicines.

> Established Eye hospital at
Nakkapalli for the eye care of the
nearby villagers. This includes
free testing, providing goggles,
medicines, Cataract surgeries

etc.

» Financial assistance to the
people suffering with health
ailments.

> Sanitation  facilities  during
calamities.

For education, the industry is

carrying following activities:
> Providing the infrastructure to all

nearby Govt. schools like
construction of toilets,
Compound walls, classrooms
etc.

> Providing furniture to the Govt
Schools.

> Providing Study material for
school going children

» Drinking water facilities (RO
Plants) in the schools.

» Rewards for the meritorious
students.

Compliance report on the recommendationé/mitigation measures of EIA report
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» Celebration of national events in
schools

» Providing lighting & sport kits to
the schools etc.

SO/VI)/EPA/EC-A/101/10-82/2024

For women empowerment, the
industry is providing jobs to the
women and promoting them to take
self-decisions both at home and
workplace by way of providing
training to the women employees.

The details are enclosed as
Annexure-XVI

Submitted to the IRO, MoEF&CC, Vijayawada for information and perusal.

Date :23/12/2022

S. Kullayi Reddy
Vice President -EHS

Page 8 of 8
Compliance report on the recommendations/mitigation measures of EIA report
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Annexure-|

GREEN BELT PHOTOS

ANNEXURE-II
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LABOUR SHED & DRINKING WATER

Drinking Water
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ANNEXURE-III
Hetero Complex Safety Equipment’s
. Capacity Total
.N N fthe E Ph h
S. No ame of the Equipment /UoM | Quantity otograp
1 Fire Extinguishers Nos 2238
2 ARFFF (Foam) Lts 47960
. . ‘*’ a
3 Fire hydrant points Nos 462
4 Fire hose cabinet Nos 436
5 First aid hose reel Nos 176
6 Fire hydrant monitors Nos 74
7 Fire hydrant gate valves Nos 314
8 Fire blanket Nos 148
9 Eye & Body wash unit Nos 105 £73
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10 Personal protective Equipment in Nos 74
Blocks
11 Eye wash bottle Nos 327
12 SCBA Nos 38
TYPE OF FIRE EXTINGUISHER

1 2kg 96
2 4.5 kg 567
3 5kg 10
4 COo2 22.5kg 275
5 45 kg 91
6 9Lts 112

Foam
7 50Lts 373
8 9Kg 78
9 10Kg 120
10 25Kg 282

DCP
11 50Kg 81
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12 9Kg 4
13 10 Kg 27
D-Type

14 25 Kg 15

15 50Kg 11
.
-

16 ABC 2Kg 80
Ul

17 DCP / Clean Agent Modular 10Kg 672
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HETERO COMPLEX FIRE HYDRANT PUMP HOUSE DETAILS
PUMP HOUéE PUMP HOUSE —I PUMP HOUSE-II PUMP HOUSE-III
NO
PUMP JOCKEY | MAIN | DIESEL | JOCKEY | MAIN | DIESEL | JOCKEY | MAIN | DIESEL
DESCRIPTION PUMP PUMP PUMP PUMP PUMP PUMP PUMP PUMP PUMP
PUMP HEAD 88 88 88 88 88 88 95.1 88 88
(Mt)
PUMP FLOW 25 410 410 25 410 410 61 273 273
(m3/hr)
PUMP HP 25 215 231 25 215 231 20 150 133
PUMP RPM 2900 2900 1800 2900 1480 1800 2920 1480 1800
PUMP LPM 416 6833 6833 416 6833 6833 1000 4550 4550
AUTO START Manual
2

( Kg/cm2) > > > > 4 > 4 shut off
gl,_{;—o SHUT 5 Manual Manual 7 Manual Manual 7 Manual Manual

shut off | shut off shut off | shut off shut off | shut off
( Kg/cm2))

Water Storage 600 KL 1200 KL 1000 KL
Capacity




SO/VIJ/EPA/EC-A/101/10-82/2024

HETERO INFRASTRUCTURE SEZ LTD

177067472024

180

HIGH PRESSURE WATER MIST FIRE TENDER

UNIT Fire Engine -1 Fire Engine-2

Engine model EICHER 10.95 EICHER 10.95

Water tank capacity 3500ltrs 2000ltrs

Foam Tank capacity 350L 400L

Foam Water monitor 2000Lpm@100bar 1000Gpm@7kG/cm?2

capacity

DCP Tank capacity 250 Kgs

High pressure pump 150Lpm @ 100bar 150Lpm @ 100bar

i presreose | gz

Type Advances water mist and Foam type Advanced water Mist, Foam and

Dry Chemical Powder
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ANNEXURE-IV

READY-MIX CONCRETE PLANT
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ANNEXURE -V

HETERO COMPLEX ROAD
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ANNEXURE - VI

DG SETS
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ANNEXURE - VII
STORM WATER DRAIN POINT

R Gl <o
CAPACITY: 105 2

i

8.
e . e 0 e i e N

RST FORERUN
ECTICN SUMP-! |

e s
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ANNEXURE - VIII
GREEN BELT PHOTOS

p—rmats S &
| R e
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PPE MATRIX

ANNEXURE - IX

ArealActivity

PPEs REQUIRED BEFORE STARTING ACTIVITY

ArealActivity

PPEs REQUIRED BEFORE STARTING ACTIVITY

. Safety Shoes Nose Mask _ Safety Shoes FR Suit with Hood
PPE matzdaa;(;r\yvé)ﬁ(f(zfeaegtermg Safety Goggles Flammaﬁ}llzggznhz?:hng like Safety Goggles Nitrile Hand glove
) Safety Helmet ) Safety Helmet SCBA
) Safety Shoes FR Suit with Hood Safety Shoes FR Suit with Hood
Handlmg of Flammable' Safety Goggles Nitrile Gloves . Safety Goggles Heat Resistant glove
Solvents with Proper Earthing Boiler house
and bonding Safety Helmet PAPR Safety Helmet Ear Plug/Muff
Full Face Mask Dust Masks
Toxic Material Handling (Like Safety Shoes PVC Air Line Suit _ o Safety Shoes FR Suit with Hood
NH3, bromine etc) Safety Helmet PVC Hand Gloves Opening of Pipe lines Safety Goggles Hand Gloves
' Full Face Mask PAPR Safety Helmet Nose Mask
Safety Shoes PVC Apron Safety Shoes Hand gloves
Charging/ Handling of corrosive | Safety Goggles PVC Hand Gloves - Safety Goggles Ear Plug/Mug
ehemical (NaOH. 1,80y [Safcty Fomet PAPR Utility and DG Set areas Safety Helmet FR Suit
Full Face Mask Other Nose Mask
Charging/Handling powder Safety Shoes FR Suit with Hood Working at effluent sumos Safety Shoes FR Suit with Hood
(powder Milling, sifting, Safety Goggies Nitrile Goves water Sugmps cogiing tovfer’s Safety Goggles Safety Beits
dispensing and charging in to Safety Helmet PAPR éeration7tanks otc ’ Safety Helmet Hand gloves
reactor Efc) Dust Mask T Nose Mask Life Buoys
Safety Shoes FR Suit /Apron Safety Shoes Life Lines
Hot material handling, Abrasive | Safety Goggles Heat Resistant glove Working at heights, painting, Safety Goggles Safety Belts
material handling Safety Helmet and Civil constructions. Safety Helmet Hand gloves
Nose Mask Nose Mask
Safety Shoes Fire Proximity Suit Safety Shoes FR Suit with Hood
Rescue operation in Fire Safety Goggles Fire Proximity Glove Hot Works like welding, cutting, | Safety Goggles Safety Belts
Safety Helmet grinding , heating , chipping etc. | Safety Helmet Hand gloves
Full Face Mask SCBA Nose Mask
L . SCBA PVC hand Gloves Safety Shoes Safety Belt/Ladder
Rescus _operat|on in toxic, PVC Suit/Apron Safety Helmet Confined Space Entry Safety Goggles
corrosive atmosphere.
Safety Gum Shoe Safety Helmet
Safety Shoes FR Suit with Hood . Insulative Shoe Arc Suit
Laboratory works Safety Goggles Lab Apron Workmg on MCC, SFU, Isolator, Safety Goggles Electrical Resistance
capacitors underground cable
Nose Mask Safety Helmet Gloves
Safety Shoes PVC Suit Safety Shoes FR Suit with Hood
Detoxification Works Safety Goggles Hand Gloves Excavation work Safety Goggles Hand Gloves
Safety Helmet PAPR Safety Helmet
Monitoring activities in plant Safety Shoes FR Suit with Hood . . Safety Shoes FR Suit with Hood
and warehouse Safety Goggles Nose Mask Gas cylinder Handling Safety Goggles Hand Gloves
Safety Helmet Safety Helmet Face Shield
Safety Shoes FR Suit with Hood Safety Shoes FR Suit with Hood
Road Tanker Sampling and Safety Goggles Safety Belts Powder Handling Safety Goggles Nitrile Hand gloves
Unloading Safety Helmet Nitrile Hand glove Safety Helmet PAPR
Full Face Mask Nose Mask

1/70674/2024
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ANNEXURE - X
LAYOUT OF PIEZO WELLS

GROUND WATER MONITORING WELL LOCATIONS

‘ : _K‘(MM\\-,‘
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ANNXURE - XXVI

FIRST FORERUN COLLECTION SUMPS LOCATIONS
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ANNEXURE - XI

SOLVENT YARD
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ANNEXURE - XII
STRIPPER/MEE/ATFD & BIOLOGICAL TREATMENT

w- T S TE P AT
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: »
Stripper ATFD



SO/VI)/EPA/EC-A/101/10-82/2024 1/70674/2024

191
HETERO INFRASTRUCTURE SEZ LTD

7

samsung Triple camera
> with v M3
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ANNEXURE - XIlII
SEWAGE TREATMENT PLANT

SEWAGE TREATHENT PLANT

‘om%’m.\g Teipd s
”
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ANNEXURE - XIV
VERMI COMPOST PLANT
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Annexure-XV
HAZARDOUS WASTE AND MODE OF DISPOSAL

Hazardous wastes are being disposed as per the conditions stipulated by APPCB in the CTO.
Minimum stocks are being maintained in the Hazardous waste storage yard.

Hazardous waste and mode of disposal specified by the APPCB in CTO is mentioned below:

S.No Details of waste Mode of Disposal

1 Process Solid waste To TSDF, Parawada, Anakapalli Dist. for

2 MEE/ Forced Evaporation Salt secured Land filling

3 Incineration Ash

4 ETP Sludge

5 Solvent Residue/Organic Residue | Shall be incinerated to sent to Cement

6 Spent Carbon industries for Co-incineration/Co-

7 Damage or Rejected APIs/products | processing/ Pre-processing units

8 Damaged or Expired Raw materials

9 Used PPEs Shall be incinerated in in-house incinerator
or sent to Cement industries for incineration.

10 Used Oils To Re-processing units authorized by
APPCB

11 Used Batteries Shall be sent to suppliers on buy back basis

12 e-Waste/ electrical waste Sent to Authorized Recyclers approved by
APPCB/CPCB.

13 Empty Drums/ Containers/ Liners | To outside agencies after complete

contaminated with Hazardous detoxification.
chemicals/waste
14 Empty barrels / containers / liners

contaminated with hazardous
chemicals / wastes

15 LDPE Paper To authorized Recyclers/ outside agencies
16 Coal Ash from Boilers To Brick manufacturing units
17 Spent Solvents Shall be recycled within the units of Hetero

Infrastructure SEZ Ltd or sold to outside
agencies

18 Recovered Solvents
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A Brief Report of CSR activities in Nakkapalli plant areas
December 2022
About Hetero

Hetero is one of India’s leading generic pharmaceutical companies and is one of the world’s
largest producers of anti-retroviral drugs for the treatment of HIV/AIDS. With more than 20
years of expertise in the pharmaceutical industry, Hetero’s strategic business areas include
APls, generics and biosimilars. Hetero also offers custom pharmaceutical services to its
partners around the world. The company is recognized for its strengths in Research and
Development, manufacturing, and commercialization of a wide range of products.

Hetero is the first company in India to launch the generic version of Remdesivir injection,
COVIFOR, in India, which is used to treat hospitalization cases of COVID-19.

Corporate Social Responsibility

At Hetero, we value health and prosperity for all. Our passion for improving quality of life
extends beyond our business and transcends everything we do. While we work towards
making medicines affordable and accessible to society at large, we also continuously seek
opportunities to help the society through our corporate social responsibility initiatives. Since
its inception, Hetero has been directly supporting with healthcare programmes, drinking
water & sanitation, educational and welfare activities in communities surrounding the
company’s factories. The company also extends its support beyond its operational vicinities
depending on the community needs and emergencies.

As a Hetero group we will focus on the following thematic areas to implement CSR activities
in Nakkapally Region. Following activities have been implemented in 26 number of villages
with an outreach of 16,800 households, 32 schools 31 Anganwadi centers etc.

Quality Education

Health Care Services

Village Infrastructure.
Drinking Water & Sanitation

PwnhPRE

1. Quality Education
Quality Education is one of the flagship programs for Hetero Company. We are working in 32
Schools & 31 Anganwadi Centers. Goal is to address the root causes of education quality
challenges. We identified several challenges among the marginalised students studying
especially in govt schools.
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To provide quality education:

>

YV V VYV

2.

Health is the other flag ship program for Hetero Company, under health, we are working in

Supported 32 vidya volunteers in
schools to balance the student
teacher ratio. Purpose of vidya
volunteers is to address the root
causes of lack of required teaching
staff in select schools. Vidya
volunteers are well trained on
various  participatory  didactic
learning/teaching methods. Vidya
volunteers help the school students
through language and numeracy
improvement. Also helps in various
behavioural change trainings to
students.

Provided uniforms, bags,
stationery, notebooks & furniture
to schools to bring the uniformity
among the students (till the year
2019). The intent of providing the
above is to enable children studying
in the schools to have a better
access to learning materials.

Provided outdoor playing equipment to Anganwadi schools to encourage the children
to attend regularly. In several Anganwadi centers, it was observed that the children
do not have access to required outdoor playing equipment.

Constructed RO Water Plant in Schools to address the clean and safe drinking water.
Provided Cooking Wessels to Schools.

Merit Awards to students to encourage higher education.

Provided Reading Material to 10t class students

Constructed 25 toilets in Schools for Boys & Girls to prevent the transmission of

communicable diseases.

Health Care Services:

following segments:

177067472024
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2.2 Mobile Medical Van:
The main purpose of this activity is to serve the underprivileged society and especially focus
on seasonal diseases like fever, cold, allergies etc, blood pressure & sugar/diabetes.

2.1 Vision Health Care Centre:

To Address the eyesight issues of marginalised
communities, Hetero opened a Vision centre at Nakapally
Village in collaboration with Sankurathri Foundation. The

' Vision centre equips latest technologies, well trained staff.
- Communities from neighbouring villages visits the Vision

center, get the eye tests done, and for needed patients,
undertake surgeries by specialist Surgeons.

Objective of the Centre:

To Support the needy villagers, who are having vision
problem and not able to bare the expenses for eye
surgeries.

So far, served 42,958 members, distributed 17,983
spectacles & conducted 1,806 eye surgeries.

Through this project, so far, we conducted 1,973 camps and reached 1,04,612 members &

distributed medicines. A qualified
medical doctor provides required
medical support to the patients in the
village itself. Once the testing is one,
required medicines are provided to
the patients free of cost. Interactions
with few patients inferred that, on an
average each patient save around Rs.
1000 per visit if they go and get the
same medical support from nearby
town.

177067472024
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ARKNEXUFREXMIXURE - XXVI
2.3 Covid 19 response:
During Covid, every 15 days we have done sanitation in the whole viIIage'tbt\)l\sltlSlpEtz(eURE

of virus in the villages.

During lock down we have distributed
groceries to the people in and around
Nakkapally  Region. We have
organized special vaccination drive to
the villagers.

Under this project we covered 27
villages and distributed 16,000
Grocery kit (Dal, Rice, Sugar, oil
packet etc) to the Villagers.

3. Village Infrastructure:
Under this project 27 villages are = ,
adopted by Hetero Group and constructed the following infrastructure in the villages.

» Constructed 6 Community Halls.
Laying of CC Roads & Gravel roads
Construction of Toilets

Laying of Electrical Lines.
Provided Solar lamps to the
fisherman community

Provided streetlights
Construction of compound walls
to Graveyards.

» Planted trees in the community.

YV V V

Y VY

4. Drinking Water & Sanitation:

Under this project following activities
are completed.

» 14 RO Plants are installed in various villages to provide clean and neat drinking water.

» Provided running water to the
whole community.

» Constructed Overhead tanks.

Drilled 12 bore wells

» Constructed drainages in the
community

» Created awareness on Swachh
Bharath

A\
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ANNEXURE-VIIXURE - XXVI

wes I
HRA AR
Government of India
aftre 3R Fahr HEwa
Ministry of Commerce & Industry
o Safety Organisation (PESO
Petroleum & Explosives Sal rga n (PESO)
aferar @@, U-Ta, mm'.'-'i'aaw. A e
0G0 Comple
5th Floor, A-Block, CGO Complex, Seminary Hills,
Nagpur - 440006
E-mail : explosives@explosives.gov.in
Phone/Fax No : 0712 -2610248, Fax-2510577
5/3852 (P250196) f&ams /Dated : 23/12/2014
M/s. Hetero Drugs Limited (Unit IX),
Hetero Corporate, 7-2-A2,
Indl. Estate, Sanath Nagar,
Hyderabad,
District: HYDERABAD,
State: TELANGANA
PIN: 500018
Plot No, Sy. No. 119/1A to 119/1F, 119/2A to 119/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N. | p (v), Nakkap ",.(m). D : VISAKHAPATNAM, State: Andhra Pradesh, PIN: 999999 3

e Sgifraer @t A,B sifiveme - Sfrer fraer 2002 & siadta www XV # Sl 3@y @ PHQIAP/16/3852 (P250196) — Teiws & daet 3 |

Existing Petroleum Class A,B Installation at Plot No, Sy. No. 119/1A to 119/1F, 119/2A to 119/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N. Narasapuram (v), Nakkapally (m), District: VISAKHAPATNAM,
State: Andhra Pradesh, PIN: 999999- Licence No. P/HQ/AP/15/3852 (P250196) - granted in form XV under Petroleum Rules 2002 - Amendment regarding

Fuar Jnud 3udE fw ¥ §ala oF FEar explo/petro/unitio2/2014-15 R 29/10/2014 T Fest TEWT HE |
Reference to your letter No. explo/petro/unit/02/2014-15 dated 29/10/2014 on the above subject.

i 31/12/2024 T A4 gAY WEAT PIHQ/AP/16/3862 (P250196) R 23/12/2014 =i oo v wmanait 3 Ogiforr sigwor & Ryw @ur il o g w3 & @y e s W@ &)
Licence No. PIHQ/AP/15/3852 (P250196) dated 23/12/2014 valid upto 31/12/2024 is retumed herewith duly amended with respect to Capacity Amendment,

9@ @ faTor /Description of Petroleum frmTeiiext 3 Hawt@ avwar /Quantity licenced in KL
T & ggw UZIfEEH /Petroleurn Class A, in bulk 620.00 KL
Tt & ugw 9fRas & e /Petroleum Class A, otherwise than in bulk NIL
Tt @ wst YRR [Petroleum Class B, in bulk 124.00 KL
Tt @ wgsr UfdTer § Bt /Petroleum Class B, otherwise than in bulk NIL
a1 ugs g /Petroleum Class C. in bulk NIL
=it 77 9qs WIFEA § @ /Petroleum Class C,otherwise than in bulk NIL
T &HaT /Total 744.00 KL

uar g E|

Please acknowledge the receipt.

Note : Your-Balance-Amox i -3h

Hadra fYours faithfully,

———— s
o o e e
(R.P.Singh)
Rrewies
Dy. Chief Controller of Explosives
For Chief Controller of Explosives
AT
Nagpur

Copy forwarded to :-
1. The The District Revenue Officer & Additional District Magistrate, Visakhapatnam , VISAKHAPATNAM(Andhra Pradesh) with reference to his NOC No 2897/2010/C6, Dated 20/05/2011

2. Jt. Chief Controller of Explosives, South Circle Office, CHENNAI. A Copy of the licence along with approved plan is enclosed.
3. Dy. Chief E ives, Visakh

c 0

. VISAKHAPATNAM. A Copy of the licence along with approved plan is enclosed.

s -

For Chief ContmllAI Explosives
Nagpur

(31 STy SR e Y U, g aur g Raver & R gAYy dgwne  hitp/ipeso.gov.in 3d)
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
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(see Article 6 of the First Schedule)

LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLAM EXURE - XXVI

Licence No. : PIHQ/AP/15/3852(P250196) ' " FeeRs. 11660/- per year

Licence is hereby granted to M/s. Hetero Drugs Limited (Unit IX), Hetero Corporate, 7-2-A2, Indl. Estate, Sanath Nagar,
Hyderabad, District: HYDERABAD, State: TELANGANA, PIN: 500018 valid only for the importation and storage of 744.00 KL
Petroleum of the class(es) and in quantities as herein specified and storage thereof in the place described below and shown on
the approved plan No P/HQ/AP/15/3852(P250196) dated 20/07/2011 attached hereto subject to the provisions of the Petroleum
Act, 1934 and the rule made thereunder and to the further conditions of this Licence.

The Licence shall remain in force till the 31st day of December 2024

Description of Petroleum Quantity licenced in KL
Petroleum Class A, in bulk 620.00 KL
Petroleum Class A, otherwise than in bulk NIL
Petroleum Class B, in bulk 124.00 KL
’ Petroleum Class B, otherwise than in bulk NIL
Petroleum Class C, in bulk NIL
Petroleum Class C,otherwise than in bulk NIL
Total 744.00 KL
July 20, 2011 SeR Gl
Chief Controller of Explosives
p

1). Amendment dated - 16/02/2012
2). Amendment dated - 23/12/2014

DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are
situated at Plot No: Sy. No. 119/1A to 119/1F, 119/2A to 119/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N. Narasapuram (v),
Nakkapally (m), District: VISAKHAPATNAM, State: Andhra Pradesh, PIN: 999999 and consists of Twenty aboveground
Petroleum Class A & Four aboveground Petroleum Class B storage tanks together with connected facilities. together
with connected facilities.
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Licence No. P/THQ/AP/15/3852 (P250196) ;

SPACE FOR ENDORSEMENT OF RENEwALs TNIEXYRE-VIIXURE - X

This licence shall be renewable without Date of Date of Signature and office stamp of the
any concession in fee for ten years in the Renewal Expiry of license licencing authority.

absence of contravention of any

provisions of the Petroleum Act, 1934 or

of the rules framed thereunder or of any

of the conditions of this licence.

1). 16/02/2012 31/12/2015 Sd/-
T R Thomas

Si2). 23/12/2014 31/12/2024 Sd/-
R.P.Singh
Dy. Chief Controller of
Explosives
For Chief Controller of
Explosives
Nagpur

This licence is liable to be cancelled if the licensed premises are not found conforming to the description given on
the approved plan attached hereto and -contravention of any of the rules and conditions under which this licence is
granted and the holder of this licence is also punishable for the first offence with simple imprisonment which may
be extend to one month, or with fine which may extend to one thousand rupees, or with both and for every
subsequent offence with simple imprisonment which may extend to three months, or with fine which may extend to

five thousand rupees or with both.
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/ N\ 3 s m o v &
f HRE TR
{ Government of india
| afvsw 3R ST Faey
Ministry of Commerce & Industry
aur Renes

Ry
P:tg:um & Expsoum ?ﬁt Orgu:luﬂan (?g‘m

e, v, S,
5th Floor, A-Block, CEO Complex, Seminary Hills,
Nagpur - 440006
E-mail : explosives@explosi gov.in
Phone/Fax No : 0712 -2510248, Fax-2510577
HET INo. : PIHQ/APA 3 (P250194) fe=tias /Dated : 02/02/2015
Jar # [To, | ol
Ms. M/s. Hetero Labs Ltd., (Unit IX), ¢ ) =
Hetero Corporate, 7-2-A2,, )
Indl. Estate, Sanath Nagar, -
Hyderabad,
District: HYDERABAD,
State: TELANGANA
PIN: 500018
fawg /Syp ;. Plot No, Sy. No. 119/1A to 119/1F, 119/2A to 119/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N.N puram (v), Nakkapally (m), palle, Taluka: Nakkapalle, District: VISAKHAPATNAM, State:
Andhra Pradesh, PIN: 999999 # e 9ifus udt A,B 3fsaua - difRasr fmar 2002 % 3iefa wwa XV # Srft 3ma@ & PIHQIAP/15/3853 (P250194) - Hoiae & u’zﬁ #
Existing Petroleum Class A,B Installation at Plot No, Sy. No. 119/1A to 119/1F, 119/2A to 118/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N.N (v), Nakd y (m), Nakkapalle, Taluka:
Nakkapalle, District: VISAKHAPATNAM, State: Andhra Pradesh, PIN: 999999- Licence No. P/HQ/AP/15/3853 (P2501984) - granted in form XV under Petroleum Rules 2002 - Amendment regarding
R [Sir
(s).
Fuar 3k sudw Rug { HwEfe oF FwAr Explo/Petro/Unit-1X/03/2014-15 R 26/12/2014 w1 Fest awor T |
Reference to your letter No. Explo/Petro/Unit-1X/03/2014-15 dated 26/12/2014 on the above subject.
AT 3111212024 7 39 HwTH WEAT PIHQ/AP/15/3853 (P250194) Rir 02/02/2015 Rl of v smanait # 9ifrasr sisror & fw gar @ ot 5w o3 & @g wherd s ¢ |
Licence No. P/HQ/AP/15/3853 (P250194) dated 02/02/2015 valid upto 31/12/2024 is returned herewith duly amended with respect to Lay out Amendment,
Wi @ Ra<or /Description of Petroleum freiteliext # 3w &&ar /Quantity licenced in KL
o & wgst 9RfRU /Petroleum Class A, in bulk 328.00 KL
T & uger WfdER ¥ e /Petroleum Class A, otherwise than in bulk NIL
ot @ ugst AU /Petroleum Class B, in bulk 112.00 KL
o @ ugs e & BT /Petroleum Class B, otherwise than in bulk NIL
@i 91wyt S Petroleum Class C, in bulk NIL
i 7 ugst s @ e /Petroleum Class Cotherwise than in bulk NIL
Tl & Total 440.00 KL
e arger &)
Please acknowledge the receipt
Note : Your Balance Amount with the Organisation is Rs Si-wnich will be Used for processing of the same Licence in future.
& [Yours faithfully,
e e P : \4‘@
(I Riw)
(R.P.Singh)
3 faremes
Dy. Chief Controlier of Explosives
#eu e s
For Chief Controller of Explosives
AT
Nagpur
Copy forwarded to :-

1. The The District Revenue Officer & Additional District Magistrate, Visakhapatnam , VISAKHAPATNAM(Andhra Pradesh) with reference to his NOC No 2898/2010/C6 Dated 20/05/2011
2. Jt. Chief Controller of Explosives, South Circle Office, CHENNAI. A Copy of the licence along with approved plan is enclosed.
3. Dy. Chief Controller of Explosives, Visakhapatanam, VISAKHAPATNAM. A Copy of the licence along with approved pian is enclosed.

For Chief Controller of Explosives
Nagpur

(31 ST SR e & U, oFw aur ey RAEer & e g dawre : http:/ipeso.gov.in 2d)
(For more information regarding status fees and other details please visit our website: http.//peso.gov.in)
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(see Article 6 of the First Schedule)

LICENCE TO IMPORT AND STORE PETROLEUM N AN INSTALLATION

Licence No. : PIHQ/AP/15/3853(P250194) Fee Rs. 7100/- per year

Licence is hereby granted to M/s. M/s. Hetero Labs Ltd., (Unit IX), Hetero Corporate, 7-2-A2,, Indl. Estate, Sanath Nagar,
Hyderabad, District: HYDERABAD, State: TELANGANA, PIN: 500018 valid only for the importation and storage of 440.00 KL
Petroleum of the class(es) and in quantities as herein specified and storage thereof in the place described below and shown on
the approved plan No P/HQ/AP/15/3853(P250194) dated 20/07/2011 attached hereto subject to the provisions of the Petroleum
Act, 1934 and the rule made thereunder and to the further conditions of this Licence.

The Licence shall remain in force till the 31st day of December 2024

Description of Petroleum Quantity licenced in KL
Petroleum Class A, in bulk 328.00 KL
Petroleum Class A, otherwise than in bulk NIL
Petroleum Class B, in bulk 112.00 KL
. Petroleum Class B, otherwise than in bulk NIL
Petroleum Class C, in bulk NIL
Petroleum Class C,otherwise than in bulk NIL
Total 440.00 KL

- Ge—————a
July 20, 2011 \—?_Q\?( =
Chief Controller of Explosives

1). Amendment dated - 16/02/2012
2). Amendment dated - 02/02/2015

DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are
situated at Plot No: Sy. No. 119/1A to 119/1F, 119/2A to 119/2F, 119/3 & 120/1, 120/2A to 120/2L, NA, N.Narasapuram (v),
Nakkapally (m), Nakkapalle, Taluka: Nakkapalle, District: VISAKHAPATNAM, State: Andhra Pradesh, PIN: 999999 and
consists of Twenty Four aboveground Petroleum Class A & Two aboveground Petroleum Class B storage tanks together
with connected facilities. together with connected facilities.
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Page No. 2

Licence No. P/HQ/AP/15/3853 (P250194) '_ g

SPACE FOR ENDORSEMENT OF RENEWALS

Date of

This licence shall be renewable without Date of Signature and office stamp of the

any concession in fee for ten years in the Renewal Expiry of license licencing authority.
absence of contravention of any
provisions of the Petroleum Act, 1934 or
of the rules framed thereunder or of any
of the conditions of this licence.
1). 16/02/2012 31/12/2017 Sd/-
T R Thomas
) 23/12/2014 31/12/2024 Sd/-
R.P.Singh
Dy. Chief Controller of
Explosives
For Chief Controller of
Explosives
Nagpur

This licence is liable to be cancelled if the licensed premises are not found conforming to the description given on
the approved plan attached hereto and contravention of any of the rules and conditions under which this licence is
granted and the holder of this licence is also punishable for the first offence with simple imprisonment which may
be extend to one month, or with fine which may extend to one thousand rupees, or with both and for every
subsequent offence with simple imprisonment which may extend to three months, or with fine which may extend to
five thousand rupees or with both.
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GOVERNMENT OF ANDHRA PRADESH
WATER RESOURCES DEPARTMENT XN NEXUREXKXRXE | XXV

3 From, '- ‘ ‘ To, o

. 8ri B.Sreenivasa Rao, B.E . ' M/s Hetero Infrastructure SEZ Ltd.,
T Executive Enginesr, W.R Dept , M. Narasapuram (V)

~ . Visakhapatnam Division, i Nakkapalh M) '

_:Vlsakhapatnam C Anakapalli District

Letter No 527} 1Y) EE/NDVSP DE/ATO iFile No. 10 -07-2023,

-Gentlemen,

SUb W R Dept Nakkapalh(M)— Ch. Lakshmlpuram(v ). Representation received from M/s
Hetero Infrastructure SEZ Ltd., Technical Suggestlons for strengthening and
permission for Draw! of water from theNatural canal-Submission of detailed Report
W|th recpmmendatlons for accordmg permlssmn Regardmg '

Ref.- ‘I)Hetero Infrasteructure SEZ Ld Lr No HlS:‘EHSIIrngatlon !2022 23/02
2)Dy EE YLM Sub— Dwts:on YLM Lr No 134E Dated 05-07-2023

XXX~

. In’ the reference to the ® czted the M/s Herero. !nfrastructure SEZ Ltd of N.
. Narasapuram V) of Nakkapalll (M) of Anakapalh Dtstnct has put in a represented for drawl of

'_-.""wats from the Natural! canal.

s In the reference 2" crted the. Dy Executlve Engmeer ‘Yellamanchilli Sub — Division
: Yellamanchrlh has reported that the site  was mspected along with ‘filed staff. During the
I .;mspectlon it is observed that the.natural canal is fol!owmg adjust to the company connecting to the
upputeru tank whloh is fi naily Jomt in Bay of. Bengal, through dondawaka jetty/ gedda at
;}ok Dondawaka (V) in Nakkapalh Manda! Anakapaln Dlstnct duiy followmg consztlons as noted beiow.

' _1)Strengthenmg the exzstlng canaishouid be done by the company as itis onented by the company-;
in and around the company, it shouid not be occupted by the company or its bunds used for the.
sole benefrt of the company; if any construct:on are already made on the canal it should not

cause any obstructron to.the free ﬂow of water under any mrcumstances

/ \:-2) The rerouted canal forrned should conftrm our |rr|gat|on source contrnurty as feeder to upputeru
" .cheruvu from upper reach water sources.
_--3) Necessary protectlon arrangements Ilke canal I|n|ng are to be provided to the canal to with

stand agalnst the scounng action.
- 4) The suggesllons does not confer any right to use the land other than which the suggestion is
sought and shouid not: encroach the channel |n any way in what SO ever manner or does not
= confrrm any unauthdnzed occupatlon of Government land '
5) The canal maxntenance such as 1ungle clearance and sﬂt removal to be attended periodically

‘with the presence cf sectron off' icer of this department.-
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it is adwsed for drawal i colfectlng of water frorn the natural canal may not be permitted and D07

is adwsed fo untlllze surface water available in- your boundnary premises without disturbing the
exlstlng canal ' :

7 )If any Iegal compllcatlons or objeotlons anse from pubilc m future, the appllcant has to bear the
soul respon5|b|hty as per final verdlcts of the court

8) Thls perrmssnon may be canoeﬂed automatlcally when the above conditions are v:olated

9) The Water resources department has got full nghts to canoei the permlss:on m ful! or some part
of the permlssmnwmhout aSS|gn|ng any reasons. or tssue of any prior: notlce

Yours 'S'!ncere.ly

Executive: Engmeer W.R.Dept
Vlsakhapatnam Division, Visakhapatnam
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FHE MANATIA tsav

éﬁ'ﬂ' &@aﬂaﬁéf Central Ground Water Board
STl §ETST, FA3T Taahr 31 3791 TETuTfd#mar /Department of Water Resources, RD & GR
el ATFT HAGRT /Ministry of Jal Shakti

TORISISHISHIATT/ AP State Unit Office
T, 1-117-1/7/ H.No. 1-117-1/7, 32MEATGRI/ Ushodaya Junction
RFET-12/ Sector-12, THATNHTAA/MVP Colony, faem@ITm=1a1/ Visakhapatnam - 530017

Phone; 0891-2707870, 9701487320, Email: oicvishak-cgwb@nic.in
T/15/CGWB/APSUO/NGT/CGWA/APWALTA-2022-23 ~ 13 Date: 10.01.2023

\/sf:ifkuuayi Reddy,

Associate Vice President,

M/S Hetero Infrastructures SEZ Limited,

Ch. Lakshmipuram Village, Nakkkapally Mandal,
Visakhapatnam District - 531081, Andhra Pradesh

Sub: Your letter no. nil dated 09.01.2023, requesting technical evaluation and approval of
Collection & Storage of Rain Water in the pond within the factory premises -reg.

Ref: Joint Committee interim report in compliance with the order dated 21.02.2022 of Hon’ble
NGT, Chennai

Sir,

With reference to your letter on the subject cited above and reference submitted to this office,
it is to inform that, Ground Water regulation is being done under AP WALTA act in Andhra Pradesh
State, hence, you are advised to approach the Director, Ground Water & Water Audit
department, Govt. of Andhra Pradesh for Technical evaluation and permission of collection &

storage of Rain Water in the pond within the factory premises.
You;its)inc'erely
wnh__—
elot

(Ravi Kumar Gumma)
Scientist-D & OIC, AP SUQ

Copy to the:
1. Director, GWD & WA Department, 4 Floor, Vyasa Building, Namburivari Street, Back side of

Old Govt. Hospital, Hanumanpet, Near Rly Station, Vijayawada- 520003, AP.

2. Regional Director, Central Ground Water Board, Southern Region, Hyderabad

-

(Ravi Kumar Gumma)
Scientist-D & OIC, AP SUO
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M/s. Hetero Infrastructure SEZ Ltd ETP Performance Evaluation Report

CHAPTER-1
INTRODUCTION
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M/s. Hetero Infrastructure SEZ Ltd ETP Performance Evaluation Report
1.1 INTRODUCTION:

M/s. Hetero Infrastructure SEZ Limited is located at N.Narasapuram Village,
Nakkapalli Mandal, Visakhapatnam District, Andhra Pradesh.

Hetero, research driven pharmaceutical company, is committed to the development,
manufacturing and marketing of active pharmaceutical ingredients (APIs),
intermediates and finished dosages. Hetero is recognized as a world leader in process
chemistry, API manufacturing, formulation development, manufacturing and

commercialization.

The pharmaceutical industries are established wastewater treatment plants as per the
stipulations of regulatory body to control pollution before disposal. Generally the
pharmaceutical waste waters will have High Total Dissolved Solids (HTDS) and
another stream consists of Low TDS which are the main concern for the treatment
system. The parameters looked into are pH, BOD, COD, TDS. A bulk drug industry
Hetero Infrastructure SEZ Limited in Nakkapalli is studied in order to understand the

efficiency of treatment units designed & achievement performance of individual units.

Hetero is committed towards leveraging its expertise in the area of pharmaceuticals, it
is also focusing on Biotechnology and also on developing New Chemical Entities

(NCEs) in select therapeutic areas.

SV ENVIRO LABS & CONSULTANTS evaluated the performance of Effluent
Treatment Plant. Effluent samples were collected at different stages of treatment plant
and analyzed each for the major parameters such as pH, TSS, TDS, BOD stage in

removing the pollutants.

Effluent samples were collected at different stages of treatment units and analyzed for
the major effluent quality parameters, such as pH, BOD, COD, Oil & Grease, Total
Suspended Solids and Total Dissolved Solids. The performance efficiency of each
unit in treating the pollutants was calculated. The generated data presented evidence
that the Effluent Treatment Plant has been working with the norms of APPCB and

meeting the discharge standard limits.
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1.2 PROJECT DETAILS
M/s Hetero Drugs Ltd and M/s Hetero Labs Ltd is a Bulk Drug Manufacturing
Complex with four units situated at N. Narasapuram, Nakkapalli — Mandal,
Visakhapatnam —Dist of Andhra Pradesh. Out of four units one unit is in Non SEZ
and three are in Special Economic Zone (SEZ) in the name of Hetero Infrastructure
SEZ Ltd. The SEZ is also having the required infrastructure and pollution control

facilities to operate the industrial estate.

The industrial estate is situated in Sy.Nos: 215, 286/1, 286/2, 283/1 in Ch.
Lamxipuram village, 312/1 to 312/5, 312/10 to 312/12, 313/1 to 313/7 of Rajayyapeta
village, 19(part) in PedaTeenarla village, 117/1 to 117/3, 119/1, 119/2, 120/1, 120/2,
125, 126, 129/1 to 129/9, 138, 142, 150, 215, N. Narsapuram village, Nakkapalli
Mandal, Visakhapatnam District spread over an area of 139.856 ha.

The water requirement of the project is being met with the Sea water Desalination
Plants installed in the premises of Hetero Infrastructure SEZ Ltd.

e Stripper

e Multiple Effect Evaporator,

e Agitated Thin Film Drier (ATFD),

e Effluent Treatment Plant

e RO Plant

¢ Guard Ponds

e Dedicated Hazardous Waste Storage Shed

e Dedicated detoxification Shed

The treated water quality is meeting the disposal norms prescribed by APPCB and the
marine disposal monitoring is completely under the control of APPCB,

Visakhapatnam.

Domestic and sewage wastewater is being treated in the dedicated sewage treatment

plant and the treated water is being used for gardening/ green belt development.

Water conservation measures are adopted to reduce water consumption by installing

push button vales and collecting roof top rainwater etc.
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Amenities and utilities:

A number of amenities and utilities are provided in each unit and centralized

provision made for pollution control facilities.

SITE PARTICULARS
S.No. Particulars Details

1. Name of the Project Hetero Infrastructure SEZ Ltd
N. Narasapuram Village,

2. Location of the project Nakkapalli Mandal,
Visakhapatnam District,
Andhra Pradesh

3. Climatic conditions Annual Max Temp 45°C
Annual Min Temp 29°C

4. Latitude 17°22'47.52"N

5. Longitude 82°43'22.65"E

6. Predominant wind direction | SW

7. Nearest Railway Station Narsipatnam Railway station at 7.40 kms

8. Nearest Highway NH- 16 at 2.7 kms

9. Major Settlement Nakkapalli at 2.5 kms

10. Hills and mountains Nil

11. Ecological sensitive zones | No reserved forests
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1.3

Use of Pharmaceuticals:

Pharmaceutical chemicals are used for benefit of human health and animal health. The
production volumes and the usage rates of most pharmaceutical active ingredients
(referred to here as pharmaceutical chemicals or pharmaceuticals) used for either

human or animal health consumption are small relative to many consumer products.

Manufacturing Process:

Chemical Synthesis products are the majority of drugs currently in the market.
Chemical synthesis consists of four steps — reaction, storage, separation, purification
and drying. Large volumes of solvents are used during chemical synthesis, extractions
and solvent inter changes. The manufacturing process of the above mentioned
molecules involve various types of reactions like acetylation, Oxidation, Reduction,

hydrogenation, hydrolysis etc.

NEED FOR THE STUDY

Rapid growth of industries has not only enhanced the productivity but also resulted in
the production and release of toxic substances into the environment, creating health
hazards and effected normal operations, flora and fauna. These wastes are potential
pollutants when they produce harmful effects on the environment and generally
released in the form of solids, liquid effluent and slurries containing a spectrum of
organic and inorganic chemicals. Thus pollution is a necessary evil of all
development. To combat the plethora of environmental evils of present day society,

efficient and environmentally safe organic waste treatment technologies are needed.

The chemical based industry in India is expected to grow rapidly and the waste
generation and related environmental problems are also assumed to increase. Poorly
treated wastewater with high levels of pollutants caused by poor design, operation or
treatment systems creates major environmental problems when discharge to surface

water or land.
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Such problems include

e Contamination and deoxygenating of streams and waterways by direct discharge
or run off of inadequately treated wastewater.

e Excessive concentration of nutrients such as nitrogen and phosphorus in surface
and subsurface water bodies. This contribute to excessive growth of plants and
algae blooms, which makes the downstream water unsuitable for domestic,
agriculture and industrial use

e High Salinity

e Low/High pH

e Over application of wastewater to land resulting in contaminated ground water.

1.4  OBJECTIVE AND SCOPE
Objective of the present study can be explicitly stated as the following
e To monitor performance of Effluent Treatment Plant and air pollution control
equipment’s

e Evaluation of operating and design parameters

The study included

e Characterization of Effluent Streams.

e Evaluation towards pollution control parameters of Effluent and air check whether
treatment units are working with designed efficiency or not.

e (Observations and Recommendations.
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CHAPTER-2

DISPOSAL,
CHARACTERISTICS &
MONITORING DATA
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2.1

METHODOLOGY
Samples were collected from various units of Effluent Treatment Plant at the below
sampling points, analyzed for parameters pH, TDS, TSS, COD, BOD and removal

efficiency is calculated.

HIGH TDS TREATMENT SYSTEM
1. Oil & Grease Chamber (O & G) Inlet
2. Oil & Grease Chamber Outlet
3. Equalization tank Outlet

4. Clarifier Outlet

5. Stripper Outlet

6. MEE Outlet

MEE CONDENSATE AND LOW TDS TREATMENT SYSTEM
7. Oil & Grease Chamber Inlet
8. Oil & Grease Chamber Outlet
9. Equalization Tank Outlet

10. Tube Deck Outlet

11. Bio tower Inlet

12. Bio tower Outlet

13. Aeration Tank -1 Outlet

14. Secondary Clarifier -1 Outlet
15. Aeration Tank — 2 Outlet

16. Secondary Clarifier — 2 Outlet
17. Pressure Sand Filter Outlet

18. Activated Carbon Filter Outlet
19. RO Permeate Outlet

20. RO Reject Outlet

10
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2.2 THE SAMPLING PROGRAM:

2.3

2.4

The representative samples from various treatment units of the treatment plant were
collected. Thus collected samples were used to analyze the parameters such as pH,
TDS, BOD and COD. It is also used to analyze the performance evaluation of the
waste water treatment plant. The methodology proposed for the study includes (1)
Collection of representative samples (2) analysis of samples collected and preserved
to estimate the parameters. The sampling plan is the first step for characterization of
the wastewater at different points in a treatment flow. The wastewater characterization
studies include wastewater sampling and the analysis of the samples to estimate the
concentrations of the parameters of the wastewater. In general, there is no universal
procedure for sampling; sampling programs must be individually tailored to fit each
situation. Sampling programs are undertaken for a variety of reasons such as to obtain
(1) routine operating data on overall plant performance (2) data that can be used to
document the performance of a given treatment operation or process (3) data that can
be used to implement proposed new programs and (4) data needed for reporting

regulatory compliance.

COLLECTION OF SAMPLES

The sampling was done for characterization of industrial effluent at different points
and evaluation of the Effluent water treatment plant. A representative sample will
give better results in characterization of the wastewater. The sampling interval of one

day is maintained during the collection of the part of the sample.

ANALYSIS OF THE SAMPLES

The samples collected for the assessment of the performance of the industrial waste
water treatment plant have been analyzed for the concentration of pH, Total Dissolved
Solids (TDS), Temperature, Biochemical Oxygen Demand (BOD) and Chemical
Oxygen Demand (COD) These are the key parameters in the waste water to be
observed and these parameters are used to check the performance of the ETP. The
methods prescribed in the Standard Methods for Examination of Water and
Wastewaters (American Public Health Association, 1998) were used to estimate the
pH, TDS, temperature, BOD and COD for the characterization of wastewater at the
selected points in the wastewater treatment plant. The preservation methods are
generally limited to chemical addition, pH control, refrigeration methods are generally

limited to chemical addition, pH control, refrigeration and freezing.

11
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2.5 CPCB Standards for Marine Disposal

S.No. Parameter Concentration not to exceed mg/l Except

pH

l. pH 5.5-9.0

2. BOD 100

3. COD 250

4, Oil and grease 20

5. Suspended solids a) For process waste water 100

b) For cooling water effluent 10
percent above total suspended
matter of influent
6. Temperature Shall not exceed 5°C above the receiving
water temperature

7. Total residual Chlorine 1.0

8. Ammonical nitrogen 50

9. Free ammonia 5.0

10. Arsenic 0.2

11. Mercury 0.01

12. Lead 2.0

13. Cadmium 2.0

14. Hexavalent Chromium 1.0

15. Total chromium 2.0

16. Copper 3.0

17. Zinc 15

18. Nickel 5.0

19. Fluoride 15

20. Sulphide 5.0

21. Phenolic compounds 5.0

12
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2.6 RESULT

S

Table 2.1: The observed concentrations of the constituents obtained from the analysis of sample collected in High TDS Stream

Days O & G Chamber Inlet 0 & G Chamber Qutlet Equalization tank
pH | TSS | TDS | COD | BOD | pH | TSS | TDS | COD | BOD | pH | TSS | TDS | COD | BOD
(mg/l) | (mg/) | (mg/) | (mg/) (mg/l) | (mg/) | (mg/l) | (mg/) (mg/l) | (mg/) | (mg/l) | (mg/)
Day 1 8.74 | 1983 | 36920 | 42484 | 19368 | 8.93 | 1854 | 38940 | 40246 | 18546 | 6.67 | 1976 | 36542 | 38249 | 17549
Day 2 932 | 1586 | 37426 | 43686 | 20476 | 9.12 | 1493 | 35268 | 41989 | 19283 | 7.54 | 1684 | 36148 | 39246 | 16346
Day 3 9.12 | 1238 | 43312 | 37540 | 17648 | 8.85 | 1142 | 45746 | 35648 | 17248 | 6.89 | 1356 | 42137 | 36549 | 17243
Day 4 8.96 | 992 | 32543 | 40389 | 18769 | 9.09 | 892 | 30568 | 38427 | 18624 | 7.83 | 1023 | 32634 | 37428 | 16546
Day 5 9.25| 1638 | 36737 | 33546 | 15583 | 9.36 | 1526 | 37946 | 31685 | 14983 | 8.32 | 1694 | 35436 | 33743 | 15639
Days PC Outlet Stripper Outlet MEE Outlet
pH | TSS | TDS | COD | BOD | pH | TSS | TDS | COD | BOD | pH | TSS | TDS | COD | BOD
(mg/l) | (mg/l) | (mg/) | (mg/) (mg/l) | (mg) | (mg/l) | (mg/) (mg/l) | (mg/) | (mg/l) | (mg/)
Day 1 7.59 | 349 | 33249 | 35946 | 15486 | 7.24 | 362 | 35496 | 29548 | 13249 | 7.75 | BDL | 835 | 11820 | 5492
Day 2 7.23 | 287 | 32546 | 36248 | 17543 | 7.05 | 313 | 34498 | 28746 | 12546 | 7.82 | BDL | 746 | 10548 | 5102
Day 3 6.94 | 253 | 38248 | 33143 | 14947 | 6.75 | 283 | 40126 | 26847 | 11768 | 7.54 | BDL | 894 | 9458 | 4249
Day 4 8.23 | 242 | 28596 | 34546 | 16248 | 8.01 | 279 | 31547 | 27649 | 12945 | 9.1 | BDL | 756 | 10129 | 4843
Day 5 8.01 | 321 | 29546 | 29748 | 13549 | 7.86 | 349 | 32953 | 22549 | 10249 | 8.54 | BDL | 768 | 9126 | 4456
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Table 2.2: The observed concentrations of the constituents obtained from the analysis of sample collected in MEE Condensate and Low

TDS Stream
Days O & G Chamber Inlet O & G Chamber Outlet
pH TSS TDS COD BOD pH TSS TDS COD BOD
(mgh) | (mgl) | (mg (mg/l) (mg) | (mg/) (mgh) | (mgN)
Day 1 10.3 836 6576 11786 5234 9.4 786 6432 9214 4058
Day 2 8.2 919 5583 8678 3873 7.8 856 5216 7147 3015
Day 3 9.6 728 7127 12345 5137 9.1 678 6928 10842 4794
Day 4 9.4 795 5124 9214 4101 8.9 701 4986 7986 3543
Day 5 8.7 658 6215 10942 4956 8.3 594 5986 8748 3987
Days Equalization Tank Qutlet Tube Deck Outlet
pH TSS TDS COD BOD pH TSS TDS COD BOD
(mg/h) | (mg/) (mg/T) (mg/l) (mg/) | (mg/) (mg/l) (mg/l)
Day 1 7.74 725 7536 8685 3985 7.21 186 7216 8326 3526
Day 2 7.42 812 6318 6783 2792 6.9 210 5986 6437 2597
Day 3 8.2 626 7627 9589 4248 7.67 145 7157 9218 3987
Day 4 7.85 657 5975 7127 3143 7.12 154 5538 6855 2984
Day 5 7.2 524 6629 8592 3579 6.86 122 6123 8129 3316
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Days Bio tower Inlet Bio tower Outlet Aeration tank Qutlet
pH | TSS TDS COD |BOD |pH |TSS TDS | COD |BOD |pH |TSS TDS | COD |BOD
(mg/l) | (mg/) | (mg/) | (mg/l) (mg/l) | (mg/l) | (mg/l) | (mg/l) (mg/l) | (mg/) | (mg/1) | (mg/)
Day 1 7.98 148 4095 | 7216 | 3258 | 7.12 | 132 3059 | 2756 1126 | 6.84 | 3000 | 3426 435 207
Day 2 7.36 164 2826 | 6129 | 2755 | 6.89 | 145 2657 | 2467 912 | 6.49 | 3100 | 2987 356 152
Day 3 8.24 126 3985 | 7845 | 3457 | 7.38 | 113 3496 | 3018 1286 | 6.96 | 2900 | 3758 514 213
Day 4 7.72 132 2789 | 6594 | 3016 | 7.05 | 117 2523 | 2219 985 | 6.75 | 3300 | 2835 323 135
Day 5 7.45 115 3258 | 6957 | 3104 | 6.93 | 102 2985 | 2648 1028 | 6.67 | 3250 | 3314 397 174
Days Secondary Clarifier Outlet Aeration Tank - 2 Outlet Secondary Clarifier -2 Outlet
pH | TSS TDS | COD | BOD | pH | TSS T™DS | COD | BOD | pH | TSS | TDS |COD |BOD
(mg/l) | (mg/l) | (mg/l) | (mg/) (mg/1) | (mg/l) | (mg/1) | (mg/) (mg/1) | (mg/l) | (mg/l) | (mg/)
Day 1 7.13 89 3286 398 185 | 6.54 | 4250 | 3308 206 98 6.59 93 3123 194 92
Day 2 6.98 97 2812 327 143 | 6.65 | 4300 | 2876 183 81 6.68 | 106 2758 178 75
Day 3 7.35 85 3578 402 177 | 6.72 | 4420 | 3412 225 95 6.79 91 3217 205 91
Day 4 7.21 72 2765 303 126 | 6.49 | 4100 | 2823 164 76 6.53 78 2734 156 68
Day 5 7.07 70 3107 376 159 | 6.38 | 3950 | 2949 191 87 6.44 85 2776 183 82
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Days Pressure Sand Filter Outlet Activated Carbon Filter Outlet
pH TSS TDS COD BOD pH TSS TDS COD BOD | Phosphate
(mg/l) (mg/l) (mg/l) (mg/l) (mg/l) (mg/l) (mg/l) (mg/l) (mg/l)
Day 1 6.67 61 2985 182 83 6.82 55 2745 149 68 18.7
Day 2 6.65 65 2543 164 71 6.74 59 2456 128 57 20.1
Day 3 6.82 58 3018 185 84 6.93 51 2839 151 63 19.5
Day 4 6.63 49 2596 147 62 6.78 44 2387 123 56 17.6
Day 5 6.51 54 2579 171 76 6.65 48 2493 132 53 18.2
Days RO Permeate
pH TSS TDS COD BOD Phosphate
(mg/l) (mg/l) (mg/l) (mg/l) (mg/l)
Day 1 6.34 <1.0 612 49 23 2.4
Day 2 6.56 <1.0 598 45 19 1.9
Day 3 7.12 <1.0 654 58 25 2.6
Day 4 6.84 <1.0 563 39 18 1.7
Day 5 6.28 <1.0 498 47 21 2.2
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5.1

EFFLUENT TREATMENT PLANT

TREATMENT SCHEME:

Preliminary Treatment:

Removal of wastewater constituents such as rags, sticks, floatables, grit and grease
that may cause maintenance or operational problems with the treatment operations,
processes, and ancillary systems. Removal of a portion of the suspended solids and

organic matter from wastewater.

Secondary Treatment:

Removal of biodegradable organic matter (in solution or suspension) and suspended
solids. Disinfection is also typically included in the definition of conventional
secondary treatment. Removal of biodegradable organics, suspended solids, and

nutrients (nitrogen, phosphorous, or both nitrogen and phosphorus).

Tertiary Treatment:

Removal of residual suspended solids (after secondary treatment), usually by granular
medium filtration or micro screens. Disinfection is also typically a part of tertiary

treatment. Nutrient removal is often included in this definition.

18
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5.2

TREATMENT SYSTEM

TREATMENT SYSTEM OF HIGH TDS STREAMS

—_
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10.

Grit and Oil & Grease Chamber

Equalization cum Neutralization tank

Fl